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Tuesday, November 13, 1962/
Kartika 22, 1884 (Saka).

The Lok Sabha met at Eleven of the
Clock,

[Mr, Speaker in the Chair)

ORAL ANSWERS TO QUESTIONS
Smnggling of Rice to Pakistan’

*1534. Dr. L. M. Singhvi: Will the
Minister of Food amd Agriculture be
pleased to state:

ta) whether it is a fact that large
amounts of rice are being smuggled
out of West Bengal to East Pakistan
thereby contributing to scarcity and
soaring prices of rice in India; and

(b) if s0, what special measures
have been taken or are proposed to
be taken to remedy the situation?

The Parliamentary Secretary to the
Minister of Food and Agriculture
(Shri Shinde): (a) and (b). No such
instances on any large scale have
come to the notice of Government
though the Enforcement Branch of
the State Government and the check
posis are keeping a vigilant watch on
the border.

There has been rise in prices in
West Bengal because of lower produc-
tion of rice there during the 1961-62
crop season as compared to the very
good crop of the previous season. To
remedy this, distribution of foodgrains
through fair price shops has been
stepped up.

Dr. L. M. Singhvi: To what extent
-as small-scale smuggling in rice been

3(Ai)LSD—1.

going on: The hon. Minister says that
there has been no large-scale smug-
gling.

Shri Shinde: The point is, the prices
which prevail in India near the border
areas are higher than the prices pre-
vailing on the East Pakistan side. So,
the temptation to smuggle is ruled out
in these circumstances.

Mr. Speaker: Only large-scale
smuggling comes to the notice of the
Government. Otherwise it goes on.

Dr. L. M. Singhvi: Would the hon.
Minister tell us whether any cases
have been registered showing that
there has been any smuggling against
any person and whether any persons
have been brought to book on account
of these anti-national activities?

The Minister of Food and Agricul-
ture (Shri 5. K. Patil): This little
smuggling on either side of West
Bengal and East Pakistan happens. It
is not one way traffic. It is both way
traffic. Sometimes it helps. When I say
that it does not mean that I allow it
or encourage smuggling. Surely it
is not of a type that should worry us.

Mr. Speaker: Whether any case has
been registered: that was the question.

Shri 8. K. Patil: A few cases are al-
ways registered and let off. There is
not much about it.

Some Hon. Members: Let off,

Dr. L. M. Simghvi: The question is
whether any one has been brought to
book. He says they have been let off.

Mr. Speaker: Therefore, no one
has been brought to book.

Shri S. M. Banerjee: The hon. Minis-
ter said that the prices in West Bengal
in certain places have gone up. I
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want to know to what extent it has
gone up and the steps taken by the
Government to see that the prices in
West Bengal or in other border areas
do not go up,

Shri 5. K. Patil: When the jute
production faileg two years ago, there
was a very concerted effort in West
Bengal in order io increase jute pro-
duction. Therefore lands, as much as
6 to 7 lakh acres, were transferred
from rice to jute. The result was, as
was expected, rice production slight-
ly went down. This year, the pro-
duction will be now corr rg I am told,
is very good.

Shri Priya Gupta: Did the Govern-
ment, before sanctioning conversion
of paddy growing land into jute grow-
ing land, take a census as to whether
it will result in shortage of food pro-
duction or not?

Shri 8. K. Patil: The hon. Member
knows that there is no law in this land
by which any Government can do it.

Shri Priva Gupta: The Central Gov-
ernment decision is there.

Mr. Speaker: Order, order; he
wants to know whether any census
was taken.

Shri Priya Gupta: These are avoid-
ing replies.

Shri §, K. Patil: T am avoiding
nothing. 1 am merely saying as I
have said very often that crop plan-
ning by legislation has got to be
taken. That strengthens the case.
As it is, a farmer is free to do any-
thing he likes in his land.

Shri Priya Gupta: Jute cultivation
has been imposed on them.

it oo feg: T ag AT & fF
aew frEm AT T AT W R
#gh Ffaw 491 & T § WY qETh-
oY ag ol ¢ 7

ot go w0 wifem ; w7 fo=i =

s gaTeETd 9 w9t g
21 T & WY ag T AE g T )
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Shri Sham Lal Saraf: May [ know
whether it has come to the notice of
the Government that anti-social ele-
ments in Pathankot Tehsil in Punjab
and Kathua Tehsil in Jammyu and
Kashmir State are engaged in smug-
gling rice to Pakistan?

Mr. Speaker: We have gone from
eastern region to the northern.

Shri Sham Lal Saraf: The question
is one of smuggling.

Shri D. C. Sbarma: On a point of
order, Sir, the hon. gentleman knows
nothing about Pathankot. I rep-
resent Pathankot, I know much.
Every time he mentions Pathankot
and brings in Gurdaspur about which
he knows nothing.

Mr. Speaker: Order, order. Every
hon. Member is supposed to know
everything,

Shri Sham Lal Saraf: He is ques-
tioning my integrity.. ..

Mr. Speaker: Order. order now
Next question.

ATy @A 7 Fig I

*yy. st siFEw T F
amfes faw, qam@alt T s a@g-
®TT At o W, 1857 F wATIEA
NI HEAT £3Y & IV F Avay H 4g
T Fr FAr w4 fF

(%) a1 am=E TEl {7 qEE
#a1 # agard afafwt #1 fw IemE
% fog fasim @@t 39 & W a7
mdF A T 2

(@) afz g, A 377 @7 AT
ey 7

wrgafow ferw, damet T Wi
AR AAE A e (i e
famr) : (%) v g

(@) swEm W E A &
wwrfon ® wf wgwTQ afafet 1 o
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#e &t faaw fafu & @ fasim agmaa
2 %1 fig frar T 810
Shri Shree Narayan Das: May 1
know what is the number of such

gramdan villages and to what extent
expenditure has been incurred so far?

Shri Shyam Dhar Misra: The num-
ber of villages is 4640. As I said,
there is no expenditure still out of the
special fund. There has been expen-
diture out of the general fund.

Shri Shree Narayam Das: May 1
know by what time it is expected that
the whole scheme would be put in
operation?

Shri Shyam Dhar Misra: A decision
has been taken. We hope to commu-
nicate to the States about the scheme
very soon, Action will be taken
shortly.

o Tifar T @ AT A AT AGY
& 3 fF a7 71 Yoo F F wa fAwr
2 oz we wAw TeEl § g WY me
o Al | A 3w 5 w1 9w '
gaT &t ATE AT T IHW A A S
vaar W fF @ & S afdfefs
8! 39F AT 9 F1 AGEEAT DY A
v 9% fAm mF g e W ?

st fw ;0 TTHEE A7
ST FET fF (Lo & FIW TT & A
f& ammem & fawr & 07 #9 ¥y
w1 mT iy e § A g o5 a
wg #1 aftfeafrar fm R § o
gdifag o 0z 77 fagy fafy zafag
7@ & % g7 g v & feew A =i
AT gAY | WYE ZH Fr Ay S, e
= 4 w7 gy & A = 5 | u-
FE SERE SAE % AT S
Tar & AT )
Shri Bhagwat Jhy Amad: May 1

know whether the Government has
worked the economics or considered
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what is the ratio of increased financial
assistance to increased produttion in
these areas?

Shri Shyam Dhar Misra: There is no
special economics involved in these
special areas. It has alreadv been
calculated that increased financial
assistance through co-operative societ-
ies for agricultural production would
give increase in agricultural produc-
tion because through agricultural
financial assistance the various States
give fertilisers, seeds and other things
and with these helps, there is addi-
tional production.

Shri Hari Vishnu Kamath: The
Minister for Agriculture or more pre-
cisely the Minister of State for Agri-
culture. answering a question of
mine five months ago said that as
much as two-thirds or near about
that of the land gifted to Acharya
Vinoba Bhave during Bhoodan yatra
still remained to be distributed to the
landless labourers or co-operative
societies. May 1 know what the posi-
tion is today, whether a considerable
portion of the land which Acharya
Vinoba Bhave acquired during his
Bhoodan yatra is uncultivable, not fit
for cultivation?

Mr, Speaker: That is not the ques-
tion here. It has nothing to do with
the present guestion.

Shri Hari Vishaw KEamath: Bhoo-
dan. ...

Mr. Speaker: It is financial assistance
that is to be given to Bhoodan villages
and not allotment of land.

Shri Hari Vishnu Kamath: The ques-
tion which I put last time was, how
much had been given. The Minister
said that two-thirds had not been
distributed vet.

Mr. Speaker: The hon. Member will
realise that here, the stresz is finan-
cial assistance for agricultural produc-
tion to cooperative societies in gram-
dan villages. It is financial assist-
ance. Shri Sivamurthi Swamy.

Shri Sivamnrthi Swamy: How much
amount has been set apart in the
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Third Five Year Plan for Gramdan
villages?

Shri Shyam Dhar Misra: No specific
amount is set apart except the special
fund of Rs. 1 crore,

Civilian Pilots

+
- Shri Umanath:
#1, f
36. | Shri S. M. Banerjee:
Will the Minister of Tramnsport and
Communications be pleased to state:

ta) the number of civilian pilots
trained by Government as are still
out of employment; and

(b} whether they are likely to be
absorbed in the near future?

The Deputy Minister in the Minmis-
try of Transport and Communications
(Shri Mohiuddin): (a) 6 Commercial
Pilots with current ‘B’ licences, train-
ed at the Civil Aviation Training Cen-
tre, Allahabad, are believed to be un-
employed at present.

i{b) Yes, Sir.

Shri Umanath: The Government
have spent Rs. 75,000 for training
each of them May I know whether
the Government contemplates or
have already absorbed any of them
or all of them for defence purposes
in view of the national emergency
and what are the factors which
stand in the way of absorbing them?

Shri Mohiuddin: They will be ab-
sorbed whem they are called wupon
for duty.

Shri Umanath: What is the number
of students still being trained in the
Allahabad insl.itl.lte' and may 1 know
whether the Government intends to
extend the capacity of the Allahabad
institute?

Shri Mohinddim: At present, there
arc 15 students under training. As
regards expansion, of course, that will
take place, if necessary.

Shri 8. M. Banerjee: May I know
the total number of trained civilian
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pilots who are unemployegd today
and the reasong for not absorbing
them immediately under the Minis-
try of Defence to meet the national
emergency?

Shri Mohiuddin: If they are called,
they will certainly be asked to join
and they will be called upon to do the
duties.

Shri S. M. Banerjee: I have a sub-
mission to make in this regard. You
will remember, Sir, that we had a
number of discussions here about
these civilian pilots.

Mr. Speaker: What is the informa-
tion that the hon. Member wants?

Shri S, M. Banerjee: My submission
is that even the Minister does not
know the total number and that is
why he is saying like this

Mr. Speaker: I think that guestion
has been answered many a time be-
fore. Has the hon. Minister got the
figure in regard to the total number
at present?

Shri Mohinddin: I have stated that
there are these trainees who were
trained at Allahabad....

Shri S. M. Banerjee: I am talking
of Allahabad, not of China.

Shri Mohiuddin: I have stated that
there are six unemployed pilots who
have renewed the licence and who
are still unemployed. That is the
definite information.

Shri Tyagi: This particular gques-
tion does not relate to Allahabad
pilots only, but it is a general ques-
tion.

Shri S. M, Banerjee: They were all
trained in Allahabad.

Mr. Speaker: Does Shri Tyagi want
to put any supplementary question?

Shri Tyagi: May I know whether
the Ministry are making a complete
survey of the pilots all over the
country, in view of the present emer=
gency?
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Shri Mohinddin: Yes, in view of
this emergency, we have got a list of
the pilots who have obtained licence,
whether the licences are remewed or
not.

Shrimati Renuka Ray: Is there any
‘arrangement between this Ministry
and the Defence Ministry to see that
these people are absorbed imme-
diately?

Shri Mohiuddin: Yes, there is al-
ways that arrangement, If necesary,
they will be absorbed.

Shrimati Renuka Ray: I want to
know whether there is any particular
arrangement in view of this emer-
gency.

Shri Daji: In view of the fact that
Government are spending about
Rs. 75.000 per person for training, and
six are unemployed, and fifteen more
are being trained, may I know why
there is a lag between the necessity
of the country and the training that
is being imparted?

Shri Mohiuddin: That question has
been discusseq long ago. Even the
Estimates Committee has gone into
thiz question, and I would request my
hon. friend to read the repoart of the
Estimates Committee.

WMo wewwe Taredly : sfitwe, w0
T|r w1 fadas gev F g9w 9T o
¥ faq faamond 2, fras aweia wE-
frw frar-arest t afeEda: s
dfors st & fag qemar om A% ?
Bhri Mohiuddin: The Defence
Ministrys hag got full powers, and
Government have got full powers to
call any person for duty under the
Defence of India Ordinance, and they
can call them. We have got the list
of the pilots who were licensed, whe-
ther their licences have been rene-
wed in 1962 or not. That st is there
with us.

Dr. L. M. Singhvi: I wanted to
know' whether it was proposed to
call them.
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Mr. Speaker: Now, Shri A, P Jain.

Shri A, P. Jain: Supersonic jet
planes require specially trained pilots.
Hag the Ministry given any thought
to the question whether it should
give any further training to pilots
who have not received jet training?

Shri Mohiuddin: There is some
misunderstanding about the training
given at Allahabad. The training in
Allahabad is oniy in the elementary
science and the practice of flying
aircraft.

Mr. Speaker: That iz what the hon.
Member means, namely that this
elementary training should be sup-
plemented by advanceq training for
jet planes.

Shri Mohinddin: That is not the
training given at Allahabad. After
these trainees have passed the exa-
mination, the airlineg take them over
and give them further training, or
the Defence Ministry takes them over
and giveg them furthep training, and
that further training may ultimately
g0 up even to the supersonic jet
training level.

Diesel Locomotive Project

+
Shri . Kunhan:

Will the Mj.nis‘ter of Railways be
pleased to state:

(a) the progress made so far by
the Diesel Locomotive Project;

(b) how long will it take to com-
plete the project; and

(¢} what are the terms of the
agreement between Government and
the American Company?

The Deputy Minisier in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Development and con-
struction are in hand both in Factory
andg Township area and approximet-
ely 15 per cent overall progress bhas
been made.

(b) The Project ia expecteg to be
completed by March 1987
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(c) A Statement giving broad de-
tails of the agreement is placed on
the Table of the House. [See Appen-
I, annexure No. 32].

Shri P. Kunhan: May 1 know
whether the agreement with Messrs.
Alco Products Inc. of America pre-
vents us from purchasing more diesel
locomotives from other countries?

Shri S. V. Ramaswamy: Why
should we purchase when we manu-
facture ourselves? There is no need.

Shri Narendra Singh Mahida: May
1 know what the annual production
of these diesel locomotives would be?

Shri S. V. Ramaswamy: It is a
phased programme. The annual pro-
duction would be of the order of
about 150 by the end of 1967

Shri §. M. Banerjee: From the
statement 1 find  that the firm will
alsp arrange for the training of Gov-
ernment personnel in  America and
submit a detailed scheme for training
of artisans and supervisors in India.
May I know whether any scheme
has been chalked out under which
some Government servant; could be
trained, and if so, when?

Shri S. V. Ramaswamy: Our
trainees will be sent as and when re-
quired. They are under training in
India already.

Shri Indrajit Gupta: Pending the
completion of this project, which the
hon. Minister said would take ano-
ther five years, what is the estimated
expenditure that we have to incur
for importind diesel locomotives up
to the year 19677

Shri 5. V. Ramaswamy: That would
oe a different question altogether,
for which the answers have been
given earlier, namely that our total
requirement would be of the order
of about 550 diesel locomotives in
the 3rd Plan Period. We have im-
ported some already, and some are
on the way. In the meantime, the
gap will be filled by imports, Let me
~lear up the position in regard to the
programme of manufacture. The pro-
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duction target is 150 per amnum in
1967. We have got @ phased pro-
gramme. In 1983-64, it will be 12;
in 1964-65 it will be 29, and in 1865-
66 it will be 54.

Wiome g : 7oz e it s
W &1 F 31 A faoe & FW A
fawrfrar &7 & o7 w98 f9w &=0-
wifza F1 FH g1 AT AT S 7

I WA | gt (s g
are &) fam e 7 fawen @
F 291 F1 A § T2 FL GEC ITH A
Arfemamg A fe e
% I AT § SIA AMWIET w7
FTH T3 @H AT 2 ATATZ |

Shri D. C. Sharma: From the state-
ment I find that the firm will be given
lumpsum payment: for designs and
other things, and those lumpsums
vary according to the design ang the
ittem. The firm will also be entitled
to an engineering fee and a royalty
linked to the actual production as
achieved in India. So, I think the firm
is poing to get three kinds of pay-
ments, lumpsum payments for de-
sings, engineering fee and also
royalty. May I know the gquantum
of payment under each one of these
heads?

Shri S. V., Ramaswamy: At present,
it wil] be against public interest te
disclose them.

Proposal to Self Heron and Viking
Aircrafts

+
Shri P. C. Borooah:
Shrimati Savitri Nigam:
Shri Morarka:
Shri Rajeshwar Patel:
Shri Vidya Charan Shukla:
Shri R. S. Pandey:
Will the Minister of Transport and
Communications be pleased to state:
(a) whether it is a fact that the
Indian Airlines Corporation recently

{
|
*158. f’
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proposed to zell some of their Heron
ang Viking Aircrafts;

(b) if so, how many aircrafts were
tp be sold and on what terms they
were offered for sale; and

{¢) whether the same have actually
been sold and if so, at what price?

The Deputy Minister in the Minis-
try of Transport andg Communications
(Shri, Mohiuddin): (a) to (c). The
Indian Airlines Corporation have ad-
vertised recently offering for sale
their 12 Vikings and 7 Herons toge-
ther with the related spare parts and
spare engines. The offers received
are under their consideration,

Shri P. C. Borooah: May [ know
whether any global tenders have
Leen called for, and if so from which
countries the offers have come?

Shri Mohiuddin: I am afraid I have
not got all that information with me
at present, and it would not be de-
sirable either to state at this stage
irom where the offers have been
received.

Shri P. C. Borooah: May 1 know
for how long these aircraft Thave
been in the service of the IAC, and
whether it is a fact that these aircraft
were not found fit for service by the
IAC?

Shri Mohiuddin: This gquestion
about the Herons has been discussed
s0 many times before in this House,
and the full explanation has been
given about this matter.

Shri Morarka: Is it not a fact that
these Vikings were declared surplus
in 1955, and now the corporation
cannot eel]l themn even at scrap value?

Shri Mohiuddin: Yes, that is true,

Shrimati Savitri Nigam: May I
know the reasons why even though
these Vikings were declareq uselesg in
1955, they have mot been sold so
far?

Shri Mohiuddin: Since 1956-57,
every effort has been made to sell
them. But the demang for these
Vikings was not very strong in the
world market, and no suitable offers
were received Therefore, even

KARTIKA 22, 1884 (SAKA)

Oral Answers 1148

though the IAC has been trying to
sell them for a long time, they have
failed.

Shri Naremdra Singh Mahida: Have
Government received any proposals
for the purchuase of thesp Herons and .
Vikings? ‘

Shri Mohiuddin: Proposals have;
been received for the Vikings and,
Herons. o

Shri Rajeshwar Patel: Have Gov-
ernment offered the services of these
planes to the Defence Ministry, and
if so, whether they have accepted the
same?

Shri Mohiuddin: That problem is
also under active consideration.

The Minister of Transport and
Communications (Shrj Jagjivam
Ram): As a matter of fact, this ques-
tion of the Vikings being utilised by
the Defence Ministry was considered.
Air Vice-Marshal Harjinder Singh,
whp is in charge of Kanpur Avros,
himself came and discusseg the
matter. Then he semt a team of
engineers tp examine  whether the
Vikings could be utilised for any
purpose by them anywhere in the
Air Force. After examining that, the
team came to the conclusion that it
wag not worth using them. There-
fore, they are going to be finally dis-
posed of.

Shri Basumatari: I want to know
whether in the present emergency
Government are not thinking of giv-
ing up this proposal to sell the air-
craft when we require sp many air-
craft.

Mr. Speaker: That has been
answered that that is under comsi-
deration,

Shri Jagjivan Ram: No, Sir. I have
just answered about the Vikings
s0 that the Housey may know the
position. Se far as tho Herons are
concerned, the Air Forve saig that
they cannot use them. I ordered
IAC tp make the Herons fliable be-
cause they have been lying grounded
for the last four or five years. They
are being made fliable, and in case
of emergency, the IAC Dakotas may

[
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be used for the Air Force snd the
Herons may be run on small routes
by IAC, even though they are not
remunerative. At present, thig is the
position. If we get reasonable offers
for the aircraft, we may dispose them
off.

Shri Morarka: Is it not a fact that
two of these Vikings were actually
sold for £ 47,500 but due to delay on
the part of Government in issuing
necessary licences, the deal was
cancelled?

Shri Mohinddin: There was an
offer as mentioned by the hon, Mem-
ber, but it was later withdrawn. Of
course, if it ha? stood, they would
certainly have been sold.

Shri Bade: What is the reason for
withdrawal of the offer?

No answer wag given.

Shri Hari Vishng Kamath: On a
point of order. In reply to a ques-
tion by Shri P. C. Borooah, if I
heard the Deputy Minister aright,
he zaid that it was not desirable to
give the information asked for as to
from whom offers were received. Is
it because Government thinks that it
is not desirable in the public interest
or not desirable in the Government's
interest, to disclose it?

Shrj Mohinddin: May I explain? It
is a commercial transaction....

Mr, Speaker: He is taking a techni-
ca] objection, making a distinction
between Government's interest and
public interest. It is only in the
public interest that Ministers do not
disclose such information. Next ques-
tion.

Shri Hari Vishnu Kamath: He has
not answered it

Mr, Speaker: Next gquestion

Testing of Agricultural Produce

[ Shri Surendra Pal Singh:
159 J Shri Rameshwar Tantia:
'Y Shri Sham Lal Saraf:
| Sbri Basumatari:

Will the Minister of Food and
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Agriculture be pleased to state:

(a) whether it is a fact that the
Central Government have decided to
establish a laboratory in Calcutta for
testing and analysing the quality of
agricultural produce; ang

(b) if so, whether this laboratory
will cater tp Bengal alone or other
adjoining States will also benefit from
it?

The Minister of State in the Minis-
try of Food ang Agricalture (Dr.
Ram Swobhag Singh): (a) Yes, Sir.

(b) The laboratory will cater to
the needs of the entire eastern regiom
comprising West Bengal, Bihar,
Orissa, Assam, Tripura and Manipur.

Shri Surendra Pal Singh: Will this
laboratory cater for the testing and
analysing of food crops or cash crops
or of both?

Dr. Ram Subhag Singh: This will
be utilised for analysing samples of
ghee, vegetable oils, oilcakes, honey,
atta, curry powders, spices, gur etc.

Shri Surendra Pal Singh: What is
the estimateq cost of this project?
Wil] the entire cost be borne by the
Central Government or will the West
Bengal Government alsg share in it?

Dr. Ram Subhag Singh: Actually,
we have an allocation of Rs. 20 lakhs
for setting up such laboratories.
This laboratory has not yet been
established, but we propose to esta-
blish it soon and the cost will be
calculated,

Shri Rameshwar Tantia: The hon.
Minister has said that this laboratery
will serve Bengal, Assam, Bihar,
Orissa, Tripura ang Manipur. Are
Government contemplating setting up
such a laboratory to cater to the
needs of Maharashtra and Madhya
Pradegh where cotton and oileeeds
are cultivated?

Shri Ram BSubbag Singh: Yes. The
scheme id to establish one central
control laboratory at Nagpur and 8
regional lasboretories &t Xenpur,
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Guntur, Rajkot, Cochin, Madras, Cal-
cutta, Bombay and Chandigarh,

Shri Sham La] Saraf: Dy Govern-
menty contemplate setting up an
agency that will enable this labora-
tory to help the growers or users
of these commodities that are being
analysed?

Dr. Ram Subhag Singh: Actually,
these laboratories are going to be
established with a view to help the
growers and all possible steps will be
taken to utilise them ag best as pos-
sible, As regards the suggestion of
the hon. Member, it cannot be done
at present.

Shri Basumatari: Whatl additional
steps have been taken by Govern-
mont ‘o cxpedite the establishment of
these laboratories in view of the pre-
sent emergency?

Dr, Ram Subhag Singh: Actually,
we have already established two
laboratories, one at Guntur and ano-
ther at Madras. The Madras labora-
tory was set up only last month. We
have requested the Housing Minis-
try to provide accommodation at
Calcutta and the moment we get
that, we will establish the laboratory
at Calcutta.

=t fifar fawr : 7 Wit A
WA AT T gaT F A GG | F
ar argen § fe Y efefaser woan
ATHT WoAdT, TEHT FT TUART ST HWIT
a1 g 1 g &= R S,
T+ ol g Gar WY S w4 ?

o T gwn fag : waw # @ 0
T AT F977 77 faue @ Wi &=
Wt @ § 1 ow dfer daRed § Ak
g R Gaed 1 #fer el
T[T FTF BT F G HAG AATE AT @Y
¢ i fafrm ot & fao 3 giir
FART TIOAT FARET FHTEH AT
St #1 W G v
AT F1 g F TAEs ¥ Ay
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Shri Kunhan: How long will it

take to establish the laboratory at
Cochin?

Dr. Ram Subhag Singh: Govern-
ment is constructing the building to
house the laboratory and the moment
it is ready, it will be established.

Coastal Trade

o+
{ Shri B, K. Das:
*160. J Bhri 8, C, Samanta:
) Shri Subodh Hansda:
| Dr. P. Mandal:

Will the Minister of Transport and
Communications be pleased to state:

(a) how much cargo is planneq to
be carried through coastal trade
during the current year;

(b} whether the indigenous tonnage
would be adequate to carry the
entire quantity; and

ic) if not, what steps are being
taken for their development to that
capacity?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a) The estimated
volume of the dry cargo trade on the
Indian Coast during 1962 is about 39

" lakh tons.

(b) and (c). Except for some ships
chartered for the increased coal
movement from Calcutta, the entire
dry cargo will be carried by Indian
ships. These charters have also now
been stopped with the acquisition of
a few ships recently. Some more
second-hand ships are expected to be
acquired shortly.

Shri B, K, Das: May 1 know whe-
ther the additional coal planned to
be carried by coastal trade is included
in the guantity mentioned by the
Hon'ble Minister?
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Shri Bhagavati: Yes, Sir; coal has
been included.

Shri B. K. Das: May [ know what
financial assistance in the form of
foreign exchange is to be given to
shipping companies for acquiring
tonnage this year?

Shri Bhagavati: Ten ships are
going to be acquired. There is
difficulty of foreign exchange. So we
cannot purchase new ships We are
going to acquire some second-hand
ships for Jayanti Shipping Company,
Rajkumar Lines, Calcutta Steam
Navigation Company and R. Sen and
Company.

Shri Subodh Hansda: The Minister
stated that coal is one of the cargoes
to be carried by coastal shipping.
Mav 1 know whether the cost of
transport of coal by coastal shipping
is cheaper than the cost of transport
by land?

Shri Bhagavati: 1 think so.

it gEHIEE a1 ;- HF 0 ATiE
ATF TARHIT A7 | g A Fva ez
FawT s T 2, ag Brw & oA
IHH g AAE AR |

Shri 8. C. Samanta: Is it not a fact
that private parties have come for-
ward to seek assistance from the
Central Government to increase the
indigenous tonnage and get ships for
coastal trade; if so, how many?

Shri Bhagavati: As I have said, it
nas been decided to acquire ten ships.
About private parties, I cannot give
that information.

Shri Ranga: May I ask whether
Government have taken any steps to
broad-base the Natural Calamity
Insurance Fund which they said they
were organising, and whether any
further progress has been in order to
ensure. .....

Shrimatj Renuka Ray: That gues-
tion has not come.

Mr. Speaker: Probably Shri Ranga
has not been keeping pace.
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Bhri Ranga: 1 thought
answered in Hindi.

it was

Mr, Speaker: We are on coastal
trade.

Shri Jaswant Singh: May I know
how many foreign ships were char-
tered last year for transport of coal,
and foreign exchange involved in it?

Shri Bhagavati: To supplement the
owned tonnage, we chartered sevem
vessels, and they performed on an
average five trips per months for the
movement of coal. As to the foreigm
exchange involved. I cannot give the
answer.

Mr. Speaker: Next question

Shri Thirumala Ruao: One 1elevant
question.

Mr. Speaker: [ am sorry.

Loss of Crops and Cattle due te
Floods

+

[ Shri G. K. Singha:

| Shri Subodh Hansda:
| Shri S§. C. Samanta:
! Shri N. R. Laskar:

| Shri Vishram Prasad:

*16l. < Dr. P. N. Khan:

! Shri Kol'a Venkaiah:
| Shri Yashpal Singh:
. Shri P. C. Borooah:

[ Shri P. Venkatasubbaiah:

Will the Minister of Food and Argi-
culture be pleased to state:

{a) whether Government made any
assessment of damage to crops and
cattle due to last Aoods in the coun-
try;

(b) if so. the details thereof, and

(¢) amount given so far to the
various States by way of relief (State-
wise)? .

The Parliamentary Secretary to the
Minister of Food and Agriculture
(Shri Shinde): (a) and (b). The
information ijs being collected and
will be placed on the Table of the
Sabha in due course.
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() A statement is placed on the
Table of the House. [See Appendix I,
annexure No. 33].

Shri Subodh Hansda: In view of
the fact that these floods are recur-
ring features in our country, may I
know what precuationary 1reasures
Government have taken so far to give
advance warning to the people to
save their life and property?

Shri Shinde: The question put by
the Lon. Member actually comegs with-
in the purview of the Ministry of
Irrigation and Power.

Mr, Speaker: The Minister is not
ready with the answer.

Sh-i  Venkatasubbaiah: in the
statement it hasz been shovn that
Puniab and other States afficted by
flaods have been given some tinancial
assistance. In this connection. may I
draw the attention of the hon. Minis-
ter to the fact that vast tracts in
Andhra Pradesh have als: been
alfected by floods resulting in......

™Mr. Speaker: He should put a
question.

Shri Venkatasubbaiah: May 1 know
if any assistance has been given from
thizs People's Famine Relief Fund to
the Andhra Pradesh Government?

The Deputy Minister of Food and
Agricultare (Shri A, M. Thomas): The
Andhra Pradesh Government was
also addressed in the matter, but
they have not sent us any proposals
for assistance.

Shrimati Akkamma Devi: May 1
know whether Government gives
financial assistance to Statez when
crops are affected by early and late
blight diseases?

Shri A. M. Thomas: The pattern
of assistance is well-known. Every
State Government is enjoined to pro-
vide in its own budget provision for
relief in connection with natural
calamities. They have to exhaust it
After this, of the amount spent in
addition, 50 per cent is met by the
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Centre. Of course, there would be ad-
hoc grants by way of loans etc, by
the Finance Ministry in suitable
places.

st 1o 10 faArd : T 7N -

M 9 T F1 FOT &4 fw
THE F FO THAT fFAAT T FA FY
FH 97 qq¥ qE1 & 7

Shri A. M. Thomas: With regard
to sugarcane, we have not gnt specific
figures from Bihar and UP. We had
asked for information from Bihar.
We have been informed that the crops
affected were mostly bhadai, aghani
and sugarcane. The total area affect-
ed was 1,681,000 acres, and the loss
in terms of money wvalue is a little
over Rs. 9 crores. I have not got the
specific break-up of sugarcane

Shri D. C. Sharma: In the state-
ment 1 find that a loan of Rs 2
crores has been given to the Punjab
Government. May I know the rate
of interest to be charged on this loan
and period in  which it is to be
repaid?

Shri A. M. Thomas: Interes! would
be 4 per cent per annum, and it is
repayable in ten annual instalments.

Shri 5. C, Samanta: May [ know
whether any of the affected State
Governments  have instituted any
enquiry committee to go into the root
causes of the floods there?

Shri A. M. Thomas: It is a gene-
ral guestion. Flood control measures
are actively under the consideration
of both the Centre and the State
Governments. In fact, therz are also
flood-control boards set up in various
States, and it is within the purview
of these boards.

Shri P. C. Borooah: I find from the
statement that Assam has bzen given
assistance of only Rs 20,000, Since
Assam is the worst affected area so
far as floods are concerned. is there
any request from the Assam Govern-
ment for financial assistance outstand-
ing, and is the Centre going to give
them some more money?
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Shri Shinde: The Finance Commis-
sion has gone into the details about
the pattern of financial assistance to
be rendered to the different States.
The assistance is being rendered ac-
cording to the recommendations of
the Commission which have been
accepted by the Government cof India.

Shri Kunhan: Which are the States
which have fully utilised the allotted
amount during the Second Plan?
Have the Kerala Government asked
for any flnancial assistance from the
Centre?

Shri A. M. Thomas: We have add-
ressed all States with regard to the
extent of damage. We have not
received any reply from Kerala yet.

ot o= fag . F A AT SR
i sfa s ST ag qar g 5
qg F9AT 2z qaiE F o WS 4T A
w3 7 o e A
FAHEST T FER FLF qg AT
e fefewe #fvez & afa@ dt fem

AT AFAT Y !

Shri Shinde: The contention of the
hon. Member is not true,

oY geiae arey ;. wEdz §
Agrg ¥ fag #rE e gy @
T AGAG R A FHAG AT ?

Shri Shinde: It is not a question of
State-wise allocation, because there
is a particular pattern which has
been accepted by the Central Gov-
ernment, and if a State puts in “a
demand to the Government of India
according to that scheme, it iz gene-
rally granted. There iz no question
of discrimination.

Bhrl Bhagwat Jha Axad: In regard
to parts (a) and (b) of the question,
how is it that the answer could not
be piven in spite of the fact that
floods took place long ago? Have
the State Governments madc¢ any
assessment or not?
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Shri A, M. Thomas: In fact, we
have been receiving ad hoc reports
from them. After the receipt of this
question, we addressed the various
State Governments with regard to the
points contained in it, and we have
received replies from the States of
Bihar, Madras, Orissa, Punjab and
West Bengal. The other States have
not answered. U.P. has been affected
considerably by floods. We are still
awaiting information from them. All
States have been addressed in the
matter.

Teachimg of Agriculture in Rural
Institutes

{ Shri Bib;lil-:lﬁ Mishra:
s162 | Shrimati Savitri Nigam:
™7 Shri Bhagwat Jha Azad:

| Shri Bhakt Darshan:

Will the Minister of Food and Agri-
culture be pleased to state:

fa) whether it is a fact that a high
leve] Committee appointed by the
Ministry of Food and Agriculture has
disagreed with the views expressed
by the Second Joint Indo-American
Team on teaching of agriculture in
rural institutes in India; and

(b) if so, the main recommendations
of the Committee?

The Minister of State in the Minis-
try of Food and Agriculture (Dr.
Ram Suobhag Singh): (a) Yes.

(b) A statement giving the required
information is placed on the
Table of the Sabha. [See Ap-
pendix I, annexure No 34]

=t faafa fawr : 2o w1 37 &
@ T9ar § R oS Gftwew el
& T W GiEeAT FEE § w4
FEAAMRE | F AT g g R
atg & T ¥ fara Frow qH ?
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ToxmgAm feg = Ag A wH
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Shrimati  Savitri Nigam: What
‘would be the assistance given to such
colleges which are keen to get them
<onverted into agricultural institutes?

Dr. Ram Subhag Singh: Actually,
the ICAR is having a sum of Rs. 2
«crores at its disposal but that is distri-
buted tp different institution: on the
basis of the recommendations of a
committee which usually goes to the
different States to see whether those
institutions are up to the mark or
mot. Il is on the recommendation of
that committee that any grant is
given.

Shri Bhagwat Jha Axad: Since the

new pattern of agricultural education |

suggested by ICAR and also support-
efl by the Nationa] Council of Educa-
tion has been rejected by Govern-
ment, may | know what is the posi-
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tive step to uplift these schools and
make them colleges?

Dr. Ram Subhag Singh: It has not
been rejected by the Government
because actually the position is that a
team was set up in 1954 and that
team recommended that these rural
institutes need not be maintained.
Then another team went into this
question in 1859 and that {eam also
supported the recommendation of the
first team, A high level committee
was set up in 1960 and that com-
mittee said that these institutes are
doing some good work and should
not be abolished immediately. It is
under discussion with the Education
Ministry and Government has not
taken any decision. We are maintain-
ing them so far.

Shri A. P. Jain: Is not the rural
institute somewhat akin to the land
grant college where extension work
is connected with education. If so
why are the rural institutes not being
extended?

Dr. Ram Subhag Singh: As I said
before, if the hon. Member means by
rural institutes, the rural institute of
Bichpuri near Agra or others, that is
the idea, But the rural institute in
Berauli, Garghati or Wardha is not
of the type of the land grant college.
It they can have that much of land
at their disposal and start working
on the basis of land grant colleges,
we have no objection.

ot @ : wrfeamET &7 § wieeae
Fifaet @1ea & o8 27 oy, o@E T
T TS vy 9TAE 2T TET A A
for 3, ® @ @@ R 7

notw g fag : o1 foe &
TN ZH AT A &

ot T AT T I FIEIT
T FAT WM FTETT &1 K¢ GWT €T%-
ea frar ¢ & # Y aar wiwee
wrfes § &= W !
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Shri Ranga: May I know whether
any attempt has been made to
evaluate the per student cost of these
agricultural institutes as compared to
the agricultural colleges and ord.nary
colleges and whether any etfort has
been made to bring down these costs?

Dr. Ram Subhag Singh: If the hon.
Member will pursue the proceadings
of the lasi meeting of the Indian
Council of Agricultural Educaticn, he
will notice that we have laid much
stress gn reducing the cost of educa-
tion per student. It shall be our
endeavour that ordinary cultivator's
sons and daughters are enabled to
take full advantage of these institutes
at lower costs.

Spares and Stores of Aircrafis

+

J’ Shri Rajeshwar Patel:
"\ Shri Morarka:

Will the Minister of Tramsport and
Communications be pleased to state:

(a) the value of spares and stores
relating to Vikings, Herons and

*163

NOVEMBER 13, 1962

Oral Answers 1162

Dakotas lying surplus for the last
few years;

(b} how much of these have become
obsolete and redundant; and

(c) what steps are being taken to
sell these stocks?

The Deputy Minister in the Ministry
of Tramsport and Communications
(Shri Mohiuddin): (a) and (b). The
value of the surplusiobsolete and
redundant spares relating to Vikings,
Herons and Dakotas as on 31-3-1962
is given below:—

Vikings Rs. 47:55 lakhs
Herons Rs. 16:30 lakhs
Dakotas Rs. 18-05 lakhs

(c) As there wag no market for the
Vikings and their related spares,
tenders were invited by the Indian
Airlines  Corporation through ad-
vertisement for their sale is scrap.
The offers received are under ‘their
consideration.

The Corporation have alsg offered
for sale their Herons and related
spares by advertisement on a world-
wide basis. Enquiries from interested
parties have started coming in.

The lists of surplus Dakota spares
had been circulated by the Corpora-
tion in India and abroad. Barring a
sale of spares of the walue of
Rs. 45,000, the rest of the spares have
no market. Steps are being taken by
the Corporation to dispose them of
as scrap,

Shri Rajeshwar Patel: What is the
value of spares and stores on 3lst
March, 19617

Shri Mohiuddin: This wil. approxi-
mately be the same because there
will not be much addition. Except
for depreciation, there may not be
much difference.

Shri Rajeshwar Patel: Ig it a fact
that every year we have been pur-
chesing far in excess of the actual
requirements?

Shri Mohiuddin: I will mention the
figures. For instance, for the Vikings
which were grounded in 1057-58, we
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purchased spares for Rs. 4.61 lakhs
in 1955-56, for Rs. 2.59 lakhs in 1956-
57 and for Hs. 18,000 in 1%57-58. So,
the purchase of new spares has not
been in excess of the requ'rements.

Shri Morarka: May I know why
the spares concerning the Dakotas
have been declared surplus when they
are stil] being used for civilian and
defence purposes?

Shri Mohiuddin: They are obsolete
mostly.

Shri Morarka: May I know why
they have been rendered obsolete?
Is it that we received them ir a
defective condition or were they more
than what we required and they had
deteriorated in storage?

Shri Mohiuddin: I may mention
that in 1954, when the airlines were
nationalised we took over 74 dakotas
with the spares. Here was a large
"quantity of spares that we gat from
the ex-companies and they have been
there in the stock.

Mangalore Port

+
[ Shri Mohsin:
| Shri D. C. Sharma:
*164. ! Shri Warior:
| Shri Rameshwar Tantia:
| Shri Sham Lal Saraf:

Will the Minister of Transport amd
Communications be pleased to state:

(a) whether any phased programme
to construct all weather por. at
Mangalore has been made;

{b) whether the site has been
chosen for the purpose;

(c) what is the estimated cost of
construction; and

(d) whether it will provide facili-
ties to transport oil, coal and such
other things besides iron are?

The Deputy Minister im the Minis-
try of Tramsport and Communiesations
(8hri Bhagavati): A statement is
laid on the Table of the House.
[See Appendix I, annexure No. 35].
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Shri Mohsin: What will be the
period required for compieting this
construction?

Shri Bhagavati: Various dates have
been given for the preliminary items,
for the construction of breakwaters
and shore protection works, eic.

Shri D. C. Sharma: In reply to
part (b) of the question, it is inter
alia stated that the final decision
about the site will be arrived at after
examination of the results of the
laboratory analysis of the sample; of
the soil taken from the borings. This
makes the whole phased progrimme
ineffective because it appears that till
this time the site of the port has not
been determined. Therefere, T -ant
to know when the site of the port
will be determined because all this
phased programme depends uapon
that.

Shri Bhagavati: For finally settling
the site, steps have been taken. A
Field Division under an Executive
Engineer has been formed to carry the
investigations quickly. On comple-
tion of these investigations. the site
will be finally settled. That will not
take much time.

Shri Rameshwar Tantia: Whai is
the present capacity at oJresent, and
after the new construection, whether
the road and rail facilities will also
increase top some extent?

Shri Bhagavati: The ranway will
be constructed to take the iron ore
from the ore-site to this site

Dr. K. L. Rao: May I krow whether
it is a fact that most of the investi-
gations have been completed and °t is
only a just a sort of wverifica‘ion?
The site has been selected, and 't is
only a small final verification. I
think, that remains.

Shri Bhagavati: It has been decid-
ed that the site will be on the North
of the Netravati river; whether it
will be at a distance of five miles or
three miles is only to be settled. A
distance of three miles is a sandy
stretch; whether it is suitable si'- is
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a matter to be investigated into
From the detailed investigations, it
has been indicated that a site at a
distance of about five miles on the
North will be more suitable.

Shri Sham Lal Saraf: In visw of
the urgency for the deveiopme t of
this port for the purpose of the
incoming and outgoing goods and
passenger traffic and the development
of the area roundaboui it, mav 1
know whether the Government will
accelerate the completion of this port
as early as possible?

Mr. Speaker: It is a suggestion for
action.

Shri Hari Vishnu Kamath: Is | a
fact that there iz no truth in certain
press reports to the effect that after
theé happy liberation of Goa and its
return to the motherland. the :-ort
already existing in Koa have halted
or are likely to halt the progress of
construction of Mangalors port?

The Minister of Transport and
Communications (Shri Jagjivan Ram):
There is no substance in that press
statement,

Accumulation of Ferlilizers

o+
Shri D. C, Sharma:
Shri Bhagwat Jha Azad:
Dr. L. M. Singhvi:
Shri Sundera Pal Singh:
Shri Yashpal Singh:
Shri Buta Singh:
*165. | Shri Gulshan:

Shri P. K. Deo:
Shrimati Renuka Ray:

| Shri Daji:

| Shri S. M. Banerjee:

| 8hri P. C. Borooah:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that large
stocks of Fertilisers have accumuiated
at the Nangal plant and at Rourkela;
and

({b) if so, the steps taken or pro-
posed to be taken to clear the same?
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The Minister of State jn the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a' The Factory at
Nangal is expected to provide siurage
for abouit 2 months' production. The
maximum accumulated stock was
53,210 tonnes at the beginning of
September 1962. Now on 2-11-62 the
stock is 45,055 tonnes.

Rourkela has not gone into produc-
tion so far.

(b) The State Agriculture Ministers
and Departments of Agriculture sere
requested to lift the quotas. The
price of Calcium Ammonium Nitrate
was recently reduced by Rs. 32.

Bhri D, C, Sharma: May I know
why, even after the prices have been
reduced, the States do not lift the
quota? What is the reason?

Dr. Ram Subhag Singh: 1 may
inform the hon. Member and the
House that two months ago we= had
announced that within two moaths
we would see that all the calcium
ammonium nitrate quota is lifted, and
today I am  happy to say that we
have firm orders for 45,839 tonnes.
The stock is only 45,055 tonnes now.

Shri Bhagwat Jha Azad: In view
of the rising demand for fertilisers
in the country, may I know whether
the Government have assessed by
now that this non-lifting of the quota
in time is due to some administrative
failure, and whether better distribu-
tion system will be arranged by the
Government?

Dr. Ram Subhag Singh: Had the
hon. Member followed my last reply,
he would have paid a tribute tn the
administrative success.

Shri Bhagwat Jha Azad: 1 fillow-
ed it. (Interruption).

Dr. Ram Subhag Singh: He has not
understood it. We  have got firm
orders for 45,839 tonnes.

Shri K, C. Pant: Is it not a fact
that the fertilisers which were to be
manufactured at Nangal were ear-
marked for Punjab, Rajasthan and
Uttar Pradesh but that the farmers in
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these States did not wan: these
fertilisers, when they were manufae-
tured, and that this was due to the
failure of the Governmen* to educate
the farmers in the relative mer:ts of
calcium ammonium nitrate?

Dr. Ram Subhag Singh: Agamn, I
would like to tell the hon. WMember
that if he is prepared to peruse the
figures for calcium ammonium nitrate
that is utilised by Punjab, he would
not put a question that way. Pun-
jab has placed the order and it is
going to lift immediately 12,838
tonnee and it is Punjab which is
utilising that fertiliser in highest
quantities.

Dr. L, M. Singhvi: What is the
estimated loss on  account of the
accumulation due tp storage and its
being charged and debited to the
Stats Governments who fail to lift
the quota in time?

Dr. Ram Subhag Singh: For the
last two months, we did try to see
that all the State Governments lift
their quota and they have, by and
large, lifted their quota. And on top
of that, they are placing new orders
which have enabled us to utilise the
entire stock.

o fag: mmg e dfe
femre & woTaT W WiSHI &t T g,
fFam 39 481 7 @ § o wied o
SE & IS HY AL g IH AT AT
we?

o Tw gwm fag @ G a@ @
T3t  afeF gu a7 WX AT weweew
FT IR FAT I29 & 7R fagw Q,
fRfri g gramam ©® EF Lo
FATC = wfearsoy gw g@e 3 &
|qUE FifE et aireg 7 & fod
HfecTsad 1 TgT T TG { |
Shri P. C. Borooah: By whal time

the balance of the stock 1s likely to
be cleared?
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Dr. Ram Suobhag Singh: There is
no balance and within this month the
entire thing will be cleared.

Shri Surendra Pal Singh: May I
know, if the farmers of the country
ultimately take to this new fertiliser,
will the Government be in a position
to meet the total demand of the
country in respect of this particulay
type of nitrogenous fertiliser?

Dr. Ram Subhag Singh: Yes, Sir,
because, my hon. friend will be happy
to know that the Rourkela factory is
going into production early next year
and that factory has a capacity of
6 lakh tons when it goes into full
production. But for the first tnree
months of next year, 1t will produce
30,000 tons and later two lakh tons.
So, our requirements will be, by and
large, met by that factory.

Shri D. C. Sharma: May I know
if the Minister has assessed the total
demand from all the States for this
tvpe of fertiliser and, if so, what is
the total demand?

Dr Ram Subhag Singh: The total
demand for all tvpes of fertilisers at
present, for the year 1962-63, in terms
of nitrogen, is 5.25 lakh tons,

Mr, Speaker: Shri Sham Lal Saraf

Shri Sham Lal Saraf: Question
No, 166.

Shri S. M. Banerjee: Question
No. 173 may also be taken up along
with this question.

Mr. Speaker: Yes; if the Min'ster
could take the questions logether, he
could do so.

The Parliamentary Secreiary to the
Minister of Food and Agriculture
(Shri Shinde): Yes, Sir.

Rationalisation of Sugar Prices

+
. f Shri Sham Lal Saraf:
166. 7\ Shri Rameshwar Tantia:

Will the Minister of Food and Agrl-
culture be pleased to state the steps
that thave been taken till now to
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rationalise sugar prices in order that
(i) these prices fit in with the demand
within the country and also serve as
an incentive for increased consump-
tion to the people at large; and (ii)
to meet the competition from other
exporting countries in the World
Market?

The Deputy Minister in the Ministry
of Food and Agriculture (Shri A M
Mhomas): The steps taken are:—

(i) regulation of releases of
sugar for sale from sugar facto-
ries; and

(iiy development of sugarcane
cultivation in order to raise the
per acre yields of sugarcace and
ultimately to reduce cost of pro-
duction of sugar.

Cost of Production of Sugar

*173. Shri P. C, Borooah: Wil] the
Minister of Food and Agriculture be
pleased to state

(a) whether any methods of bring-
ing down the cost of production of
sugar were discussed at the 13th An-
nuz] Convention of the Sugar Techno-
logists' Association;

(b) if so, what decisions were taken
in this regard at the convention; and

(c) how the methods decided upon
are being adopted?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A M. Thomas): (a) tp (c). There were
references to the desirability of bring-
ing down the cost of production of
sugar in the Presidential and Inaugu-
ral addrewes at the 30th Annual con-
vention of the Sugar Technologists’
Association held at Kanpur on 23rd
October, 1962, but no specific decisions
were taken in this regard.

Shri Sham Lal Saraf: May 1 know
if the Government are aware that
even today the price of sugar is very
high, compared to the cost of sugar-
cane and the prices that are paid to
the sugarcane growers?
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Shri A, M. Thomas: That is not cor-
rect. The value of the sugarcane now
constitutes 465 per cent cf the entire
cost of sugar, and the taxes come to
335 per cent. The manufacturing cost
plus the margin of profit wiil come to,
only 20 per cent.

Shri Sham Lal Saraf: May I know
how Government propose to benefit
the consumers at least *o the extent
it is possible, when the growing cost
and the present day selling cost vary
s0 much?

Shri A. M. Thomas: When this
question came up for discussion in
this House, no Member was nor the
Government was in favour of reduc-
ing the price of sugarcane. Without
reduction in the price of sugarcane
or in the excise duty, there is no
further scope for reduction in the
price of sugar. With regard to the
cost of sugarcane, reduction is not
possible. With regard to reduction
of excise duty also, it is not possible.
So, the present level of prices will
have necessarily to be tolerated.

Shri Rameshwar -Tantia: May I
know whether the price of sugarcane
has been fixed according to the re-
covery and, if so, what effect it will
have on the rationalisation of sugar
price? )

The Parliamentary Secretary to the
Minister of Food and Agriculture (Shri
Shinde): From this year onwards, it
would be linked up with recovery.
The minimum price would be Rs. 1-8-0
per maund of sugarcane.

st ffe ot ol we S A
Faman f w3 F71 Aieg 93w, @ e
STEE 9% T T | § qg FOAT A12ar
g fF feemam & wrgeazx & Faam
fpaet el T ey A da FA A
o frar mam 2

Shri Shinde: The only possibility
of reducing the cost of production of
sugar is by having higher per acre
yield. The Government's attempts
are that per acre yield should be rais-
ed as far as possible. The intention
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is not that the agriculturist should
get less. On the contrary, by having
more per acre yield, the agricul-
turist's income would be augmented.

=t fangfa fast - wonsr wgiem, w1
TIT &7 T 75T faar qam 0

+ Mr. Speaker: The Question Hour is
over.

WRITTEN ANSWERS TO QUES-
TIONS

Shipping Companies

*167. Shri Tridib Kumar Chaudhari:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether three Indian Shipping
companies engaged in Indo-European
trade both ways have come to an
agrorment amaongsy  themselves pro-
vidizg for equal carriage of freight
and equal earnings in Indo-Po.ish,
Indo-German, Indo-Soviet, Indo-
Rumanian, Indo-Egyptian and Indo-
Levanese trades; and

(b) what are the prospects of any
agreement between the Indian Ship-
ping companies and the continental
and foreign shipping companies en-
gaged in Indo-European (continental)
trade both ways so as to ensure a
higher quota percentage of this trade
in favour of the Indian Companies?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a) A statement
giving the iniormation is placed on
the Table of the House. [See Appen-
dix I, annexure No. 36].

(b} The only trade in which tihe
Indian share was unreasonably low
was the India-UK. trade. But it has
recently been agreed to increase the
Indinn share to 39'475 per cent from
1st September, 1962 2nd thercafter to
increase it further by annual escala-
tions of 1 per cent to 48:475 per cent
by 1-1-1971, which will mean complete
parity between the British and Indian
shipowners. There is thus no ques-
tion of asking for any further in-
crease at present

Delhi-Madras Air Service via
Jabalpur

[ Shri Vidya Charan Shukla:
*168. 9 Shri Basumatari:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that the
Madhya Pradesh Government have
approached the Union Government #0
inciude Jabalpur on the Delthi-Madras
air route; and

(b) if so, Government's decision
thereon?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Mohiuddin): (a) No, Sir,

(b) Does not arise.

Decrease in Wool Production

*169. Shri Balmiki: Will the Minje-
ter of Food and Agriculture be pleas-
ed to state:

(a) whether it is a fact that the
production of wool has  declined
during the last three years; and

(b) if so, whhat steps are being
taken to increase the production?

The Minister of State in the Minis-
try of Food and Agriculture (Dr.
Ram Snbhaq Singh): (a) No.

(b) Does not arise; a note on steps
taken for increasing wool production
is however placed on the Table of
the House, [See Appendix I, an-
nexure No. 37).

Divisional Pattern on S.E, Railway
Administration

*170. Shri Maheshwar Naik: Will
the Minister of Railways be pleased
to state:

(a) the progress so far made to-
wards introduction of divisional pat-
tern on the S.E, Rai.way;

(b) what divisions have so far been
created; and

(c) how many and where further
divisions are being proposed?
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The Deputy Minister in the Minis-
try of Railways (Shri Shahnawax
Khan): (a) and (b). Six out of seven
Divisions proposed have been formed
with Headquarters at Kharagpur,
Khurda Road, Waltair, Bilaspur,
Chakradharpur and Adra.

(c) One more division will be
formed with Headquarters at Nagpur.

Railway Accidents

Shri Umanath:
Shri 5. M. Banmerjee:
Shri Mohsin:
*171. { Shri Yashpal Singh:
Shri Narendra Singh Mahijda:
\ Shri Kolla Venkaiah:
| Shri Subodh Hansda:

Will the Minister of Railways be
pleased to state:

(a) whether the number of acci-
dents including derailments were less
in September and October, 1962 as
compared to past months;

(b) if so, to what extent;

(c) the number of accidents which
took place in September and October,
1962 with details thereof; and

(d) the further steps taken to stop
them?

The Deputy Minister in the Minis-
try of Railways (Shri 8. V. Rama-
swamy): (a) to (c). Yes, Sir. The
number of accidents in the categories
of Collisions, Derailments, Level
Crossing Accidents and Fires in Trairs
during September and October, 1962
was 308. The corresponding figure for
July and August, 1962 was 309, and
for September and October, 1961 it
was 349,

The details of these 308 accidents
are as follows:

Collisions of Passenger Trains. 5§
Collisions of Goods Trains. 9

Derailments to Passenger
Trains. 33

Derailments to Goods Trains. 222

Level Crossing Accidents
involving Passenger Traias. 13
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Level Crossing Accidents

involving Goods Trains. 8
Fires in Passenger Trains. 12
Fires in Goods Trains. ]

(d) A statement is laid on the Table
of the House. [See Appendix I, an-
nexure No. 38].

Requirement of Timber and Wood

Shri P. C. Borooah:
Shri Narendra Singh Mahida:
Shri Hem Raj:

{ Shri A. K. Gopalan:

172.

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether there is a scheme to
raise seven lakh acres of plantations
during the Third Five Year Plan
period in order to meet the growing
need of the country for timber and
wood;

(b) if so, what amount has been
allocated for the scheme under the
plan;

(¢) where the plantation would be
raised; and

(d) what action has so far, been
taken in that regard?

The Minister of State in the Minis-
try of Food and Agriculture (Dr.
Ram Subhag Singh): (a) Yes, during
the 3rd Five Year Plan, the States and
Union Territories have proposed to
raize nearly 7 lakh acres of economic
plantations as a part of their normal
programme. Besides this, there is a
centrally sponsored programme for
raising fast growing species on  an
area of 1'37 lakh acres.

(b) Rs. 1056 lakhs tentatively for
the programme of economic planta-
tions and Rs. 275 lakhs for the cen-
trally sponsored programime.

(¢) Mainly in wastelands wherever
available and in poorly stocked por-
tions of forests,
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(d) The area covered under eco-
nomic plantations in 1961 was 87,000
acres excluding Orissa, U.P. and
Manipur in respect of which figures
are not available. The target for
1962-63 is one lakh acres. Under the
centrally sponsored programme, about
2,353 acres were covered in 1961-62
and the target for 1962-63 is 26,000
acres.

Hanging Gardens at Fatehpur Sikri

299. Shri D, C. Sharma: Will the
Minister of Transport and Commau-
mications be pleased to state:

{a) the progress made in the scheme
to provide hanging gardens at Fateh-
pur Sikri; and

(b) when it is likely to be complet-
ed.

The Deputy Minister in the Minis-
iry of Transport and Communications
(Shri Bhagavati): (a) and (b). Lack
of water is a major problem at Fateh-
pur Sikri. However, the Government
of Uttar Pradesh are taking  steps
40 augment the water supply at
Fatehpur Sikri and it has been possi-
ble to arrange regular supply of
water for drinking purposes at the
Rest House at Fatehpur Sikri. The
question whether adequate supply of
water for laying a hanging garde‘n
at Fatehpur Sikri will be available, is
being examined in consultation with
the State Government.

Zoological Park im Delhi

300. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state the further progress
made in the setting up of the Zoologi-
cal Park in Delki, and the amount
spent on it?

The Minister of State in the Minis-
try of Food and Agriculture (Dr.
Ram Subhag Singh): A statement Is
laid on the Table of the House,
[See Appendix I, annexure No. 39].

Cultivation of Cocoa

Shri A. K. Gopalan:
3oL {Shri P. Kunhan:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the progress that has been made
in the project for cultivation of Cocoa
by various States;

(b) whether the State Governments
concerned have formulated any plan
for Cocoa plantation; and

(c) if so, the details thereof?

The Minister of State in the Minis-
try of Food and Agriculture (Dr.
BRam Subhag Singh): (a) to (c).
During the III Plan, a Scheme for
the development of Cocoa is being
taken up in Kerala State with pilot
projects in Madras and Mysore States,
In addition, the Indian Council of
Agricultural Research has approved
a Scheme for undertaking pilot trials
of exotic varieties of Cocoa to be im-
plemented in the States of Assam,
Orissa and Tripura. Under this
Scheme, Maharashtra State will zlso
take up Cocoa cultivation with the
Criollo variety and a progeny garden
with selected planting material from

abroad is to be maintained in Andhra
Pradesh.

Initial work for starting of the
Sdheme such as selection of site is
in progress in Madras State. The
Kerala State expects to implement the
scheme early. The Mysore Govern-

ment have already sanctioned  the
Scheme.

The Scheme approved by the Indian
Council of Agricultural Research for
undertaking pilot trials of exotic
varieties of Cocoa has been sent to the
concerned States for working out the
financial details and will be sanction-
ed as soon as the estimates are receiv-
ed and finalised.

Meanwhile selected planting mate-
rial has already been received from
the Royal Botanical Gardens, Kew,
Surrey (UK.) and the same has been
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sent for planting at Rampachodawa-
ram in Andhra Pradesh. About 275
1bs. o seeds of Forestro Cocoa have
been imported from Malaya and the
seeds are proposed to be initially
planted in Orissa State and transport
the seedlings to other States in due
aourse.

The proposed expenditure under the
III Plan Scheme in Kerala, Madras
and Mysore is as follows:—

Kerala. Rs. 4,31,030)-
Madras. Rs. 46,560/-
Mysore. Rs.  3B,052)-

The Scheme of the Indian Council of
Agricultural Research in  Assam,
Orissa, Tripura, Maharashtra and
Andhra Pradesh is to be implemented
at a total cost of Rs. 6,66,000)- to be
borne entirely by the Council.

Aerodrome at Cochin and Trivandrum

[ Shri A. K, Gopalan:
362. { Shri P. Eunhan:
| Shri M. K. Kumaran:

Will the Minister of Transport and
@ommunications be pl.eased to state:

(a) whether aerodromes at Cochin
and Trivandrum are being extended
to receive Viscounts planes; and

(b) if so, when the construction
work will be completed?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Mohiuddin): (a) and (b). The
runway at the Trivandrum acrodrome
is being extended to make it fit for
occasional use by Viscount and Sky-
master types of aircraft and the work
is expected to be completed by
March, '1963.

There is no proposal to extend the
runway at Cochin.

Extensien of Railway Line from
Tirunelvelj to Kanyakumari

Shri M. K. Kumaran:
303. <{ Shri A. K. Gopalan:
LShri P. Kunhan:

Will the Minister of Railways be
pleased to state:
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{a) at what stage the proposal is
to extend the railway line from
Tirunelveli to Kanyakumari; and

(b) whether the Trivandrum-
Kanyakumari link will be taken up
along with it?

Tae Depuiy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) and (b). The Tirunel-
veli-Kanyakumari or the Trivandrum-
Kanyakumari line is not inciuded in
the Railway’s programme of construc-
tion of new lines in the Third Five
Year Plan. )

Dispensaries and Hospitals in Tripura

304, Shri Dasaratha Deb: Will the
Minister of Food and Agriculiure be
pleased to state:

(a) the total number of veterinary
hospitals and dispensaries in Tripura;

(b) the number of such dispensaries
in the Tribal Development Blocks
of Amerpur and Kanchapur and in
the inaccessible Tehsils of Chhaomonu,
and Ghortkapa; and

(c) the steps taken to set up more
of such dispensaries in ihese areas?

The Deputy Minister in the Minis-
try eof Food and Agriculture (Shri
A. M. Thomas): (a)

(i) Veterinary Hospitals Nil.
(ii) Veterinary Dispensaries 11
(iii) Rural Veterinary
Dispensary 1
(iv) Mobile Veterinary Unit 1

(v) Veterinary Units (Tribal
Welfare). 5

(vi) Stockman Centres 5
(b) Amerpur Tribal Development
Block
(i) Veterinary Dispensary 1
(ii) Veterinary Units 2
There are no veterinary dispensaries
at present in Kanchapur Tribal Deve-

lopment Block, Chhaomonu Tehsil and
Ghortkapa Tehsil.

(c) Ome fully equirped Veterinary
Hospital at Agartala, Five Rural
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Veterinary Dispensaries, Five Stock-
man Centres, Two Veterinary Units
and one Mobile Veterinary Unit are
proposed to be set up during Third
Five Year Plan. While establishing
these centres and units due considera-
tion will be given to those areas which
are not covered by the existing Vete-
rinary Units.
Cotton Cultivation in Tripura

305. Shri Dasaratha Deb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the schemes adopted in Tripura
for the development of cotton cultiva-
tion during the Third Five Year Plan
period;

(b) whether any of these schemes
has been implemented; and

(c) if not, the reasons therefor?

The Deputy Minister in the Minis-
try of Foord and Agriculture (Shri
A. M. Thomas): (a) No such scheme
has yet been sanctioned. A scheme
for development of “Comilla” cotton
cultivation during the Third Five
Year Plan at a total cost of Rs, 142
lakhs is, however, under consideration
of the Indian Central Cottoz: Commit-
te and will be implemented as soon
as it is approved by that Committee,

(b) and (c). Do not arise.

Training Centres for Panchayat
Presidents

306. Shri E. Madhusudan Rao: Will
the Minister of Community Develop-
ment, Panchayatl Raj and Co-opera-
tion be pleased to state:

(a) the names of the training cen-
tres for Panchayat Presidents in each
State; and

(b) the total number of Panchayat
Presidents who have so far obtained
training in these centres in each
State?

The Deputy Minister in the Minis-
try of Community Develnpment, Pan-
chayati Raj and Cooperation (Shri
_B. 8. Murthy): (a) A list of Pan-

ri8o

cdhayati Raj Training Centres for
training of  Sarpanches, Up-sar-
panches, Members of Block Panchayat
Samitis/Block Development Commit-
tees, Panches and Part-time Panchayat
Secretaries, so far set up/proposed to
be set up, in each State is placed on
the Table of the House. [See Ap-
pendix I, annexure No. 40].

(b) The information is being col-
lected from the States.

National Highways in Andhra

307. Shri E. Madhusudan Rao: Will
the Minister of Transport and Com-
munications be pleased to ‘state the
total mileage of National Highways
to be built during the Third Five Year
Plan period in, Andhra Pradesh
(District-wise)?

The Depuaty Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): The information is
being collected and will be placed on
the Table of the Sabha.

Training Centre for Aerodrome
Officers

308, Shri E. Madhusudan Rao: Will
the Minister of Transport and Com-
munications be pleased to state the
progress so far made in regard to the
opening of one training centre for
aerodrome officers in Mamnoor in
Andhra Pradesh?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Mohiuddin): There is no pro-
posal for opening a training centre
for Aerodrome Officers at Mamnoor
in Andhra Pradesh.

P. & T. Employees

[ Shri Buta Singh:
" Shri Gulshan:

Will the Minister of Transport and
Communications be pleased to state:

(a) the number of prosecutions
instituted in the courts in India by
the P. & T. Department against its
employees and pending on the 20th
August, 1962;

- 309
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(b) the number of such cases
already decided by the courts acquit-
ting the officials concerned but
undecided by the P. & T. in reinstat-
ing them;

(c) the number of scheduled caste
employees involved in partg (a) and
(b) above; and

(d) the steps taken by the Govern-
ment in the matter?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a) to (d). The
informatiqn is being collected and will
be laid on the Table of the Sabha.

P. & T Quarters in Delhi

( Shri Buta Singh:
"\ Shri Guishan:

Will the Minister of Transport and
Communications be pleased to state:

(a) the number of persons who
own houses within Delhi Corporation
limits and are allottees of P. & T.
quarters;
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(b) the number of P. & T. officials
who are allottees of P. & T. quarters
but are sharing accommodation with
other Government officials who are
paying only concessional rent accord-
ing to allottees’ salaries; and

(c) the number of P. & T. officials
in Delhi with over 15 years service
but were not allotted P. & T. quarters
as on 20th August, 19627

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a) to (c). Infor-
mation is being collected and will be
laid on the Table of the Sabha.

Land put under Japanese Method of
Cultivation

[ Dr. P. N. Khan:
311. { Shri Subodh Hansda:
| Shri 8. C. Samanta:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that during
the Second Plan period 80 lakh acres
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of land were put wunder Japanese
method of cultivation;

(b) if so, whether the production
was increased from these land;

(c) what was the total increase and
how does it compare with the produc-
tion of Japan; and

(d) if it is less, the reason thereof?

The Minister of State in the Minis-
try of Food and Agriculture (Dr.
Ram Subhag Singh): (a) Yes, about
81.5 lakh acres.

(b) Yes.

(c) The total additional production
of paddy resulting from the adoption
of the Japanese method of paddy
cultivation during 1960-61 was esti-
mated at approximately 35 lakh tons
on the basis of an average increase
of about 12 maunds per acre over the
yield obtained from the traditional
method.

The yield per acre in Japan during
the same period was about 50.6
maunds per acre as against 28.32 by
the Japanese method in India.

(d) The yield of paddy is less in
India in comparison to Japan due to
the following reasons:—

(i) Out of the 80 million acres
under rice only 1/3rd of the
area is irrigated and 2/3rd of
the area is unirrigated entire-
ly depending upon the vaga-
ries of monsoon whereas in
Japan 4/5th of the area is
irrigated and only 1/5th of
the area is not irrigated.

~

(ii) Due to the extremely large
area in cultivation under rice
many marginal lands of low
fertility are brought under
rice. Such low lands natu-
rally reduce the average yield
of the country.

(iii) The cultivators in India
have not taken to adequate
fertilization practices on rice.
The maximum yield poten-
tialg under optimum fertilizer
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conditions are not exploited
by the cultivators. The
average nutrients like nitro-
gen and phosphates applied
to rice crop in India are very
low when compared to those
of Japan.

(iv) The other cultural practices
like inter-culture operations
and water management and
timely operations also are
comparatively of a lower
standard of efficiency which
result in low yields.

«Trident” Aircraft for LA.C.

312. Shri Yashpal Singh: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether ‘De Havillands’
(England) has made an offer to the
Government of India for the supply
of “Trident” aircraft for the use of
1AC,;

(b) whether this offer is under the
consideration of Government; and

(c) if so, the details thereof?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Mohiuddin): (a) to (c). M/s.
De Havilland offered a number of
second-hand Viscounts for sale to the
Indian Airlines Corporation provided
the Corporation signed a firm contract
for the purchase of their Trident IE
aircraft. The offer has not been
accepted so far.

Unmanned Level Crossings on
Northern Railway

313, Shri Yashpal Singh: Will the
Minister of Railways be pleased to
state:

(a) the number of unmanned level
crossings on the Northern Railway;
and

(b) what steps Government are
taking to change them to manned
level crossings?

The Deputy Minister in the Minis-
try of Railways (Shri 8. V. Rama-
swamy): (a) and (b). There are about
2850 unmanned level crossings (ex-
cluding ‘D’ class crossings and
authorised foot-path crossings) on the
Northern Railway. It has been assess-
ed that about 191 of these require
manning on account of increase in
road trafficc. The Minister for Rail-
ways has recently addressed the Chief
Ministers of the States concerned
requesting them to agree to share half
of the initial as well as yearly recur-
ring cost of manning these unmanned
level crossings in their States, as the
benefits from the industrial develop-
ments and increased road traffic also
accrue to them. A reply is awaited
from them. The Northern Railway
Administration would take up the
work in hand immediately on receipt
of acceptance of the proposal by the:
State Governments.

Box Wagons for Movement of Coal

314. Shri Yashpal Singh: Will the
Minister of Railways be pleased to
state:

(a) whether there have been any
complaints that the B.O0.X. wagons
are not suited to the movement of
coal of the particular density which
coal in this country has;

(b) whether there is any proposal
to modify the B.0O.X. wagons; and

(c) whether it is a fact that an
Indian expert had advised Govern-
ment against the use of B.O.X.
wagons?

The Deputy Minister in the Minis-
try of Railways (Shri S, V. Rama-
swamy): (a) No.

(b) Modification of all types of
rolling stock is a continuous process
of improvement throughout the life of
a unit. However none of the modi-
fications envisaged on the BOX type
of wagons bears any relation to the
question raised in part (a) above.

(¢) No.
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Freight Rebate on Import from UK.

215. Shri P. C. Borooah: Will the
Minister of Transport and Communi-
cations be pleased to state:

{a) whether an agreement has been
signed in London between the Gov-
ernments of India and the U.K./conti-
nent-India/Pakistan Conference giving
an additional rebate of 5 per cent in
freight on imports carried by the
vessels of the Conference from UK.
and the Continent to India Govern-
ment on account;

(b) if so, what are the precise terms
of the agreement; and

(c) how far this will mean a saving
to Government revenues in the ensu-
ing year?

The Deputy Minister in the Minis-
try of Transport and Communicaiions
(Shri Bhagavati): (a) Yes.

(b) As the agreement is a confi-
dential document it will not be in the
public interest to disclose its terms.

(c) Over the next 5 years the sav-
ing has been estimated to be of the
order of Rs. 50 lakhs on the average
per annum.

Dislocation of Communications Service
in Assam
316. Shri P. C. Borooah: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that mail
connection of the area around Dha-
kuakhana Post Office with the rest of
the country was cut for about two
weeks following 19th August, 1962;

(b) whether this also resulted in
dead-lock for payments during these
days. causing hardship to the flood-
‘stricken pesple;

(c) if so, what steps were taken to
tackle the situation; and

(d) whether any other areas in
Assam were also similarly affected
this year during the period when the
floods were causing large-scale
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devastation in that State and if so,
which areas were so affected?

The Depuiy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a) Yes. The mail
communication was suspended from
18th August, 1962 to 30th August,
1962.

(b) Yes, Sir.

(c) Funds could not be replenished
during the period of the floods on
account of complete disruption of all
means of communication and non-
availability of Police escorts. They
were, however, sent to the post office
as scon  as communications were
restored and police escorts provided.

(d) Yes. A statement is placed on
the Table of the Sabha. [See Appen-
dix I, annexure No. 41].

. Minor Irrigation Programmes

Shri D. C. Sharma:
Shri B. D. Deshmukh:

| Shri Shivaji Rao S.

| Deshmukh:

| Shri J. S. Patil:

317. .. Shri Jedhe:

| Shri Rawandale:

| Shri V. T. Patil:

| Shri Kisan Veer:

| Shri Tulshidas Jadhav:

Will the Minister of Food and Agrl-
culture be pleased to state:

(a) whether all State Governmenta
and Administrations have been asked
by the Centre to review their minor
irrigation programmes already includ-
ed in the State Plans, re-phase them
for accelerated action and indicate
what additional programmes they can
take up during the remaining period
of the Third Plan;

(b) whether they have also been
requested to forward specific pro-
posals before the 20th September for
extra allocations that they would be
in a position to utilise during the
remaining months of the current
financial year; and
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(c) if so, the nature of replies
received, Siate-wise?

The Depuly Minister in the Minis-
try of Food and Agricalture (Shri
A. M. Thomas): (a) and (b). Yes.

(c) The proposals received from the
State Governments for additional
allocation of funds to be u:ilised
during the remaining months of the
currcnt  financial year under the
Minor Irrigation Programme are
indicated below:

Nume of ih. Sare Addiriv-al
allnca ion
r~quired
(Rs.in
lakhs)

118 0O
14720
110 08
20 99
. 1700
Pradesh 5361
4864
30702
41749
25700
11¢

@ e vaA ks

‘ToTaL . ga% 02

The Governments of Uttar Pradesh
and West Bengal do not need any
additional allocation during the cur-
rent financial year. No reply has so
far been received from the Govern-
ments of Madras and Jammu and
Kashmir.

Considering the past performance
of each State Government and its pro-
gramme for the current financial
year, the Government of India have
made so far additional allocations to
the tune of Rs. 593.15 lakhs to the
wvarious State Governments.
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Joint Planning for Asia

319, Shri Vishram Prasad: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government have
taken note of the statement made by
the Director-General of the Food and
Agriculture Organisation that “the
needs of this region must, therefore,
be planned for and met by imagina-
tive measures which must take into
consideration the obligations of co-
operative endeavour” while advocat-
ing joint planning for Asia; and

(b) if so, what steps are being
taken to implement the suggestion
made by him?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Yes. The sixth
F.A.O. Regional Conference for Asia
and the Far East held at Kuala
Lumpur from 15th to 29th Septem-
ber, 1962 had considered this and had
urged all member Governments of
this region, when formulating or re-
vising their own national plans, to
take into consideration the plans of
other countries. The report of the
Conference has, however, not yet been
received.

(b) the recommendations made by
the Sixth F.A.O. Regional Conferen-
ce in this regard will be considered
at the appropriate time,

Second Shipyard

220, Shri S. M. Banerjee:
Shri Umanath:

Will the Minister of Transport and
Communications be pleased to state:

(a) the progress that has been
made regarding construction of Second
Shipyard;
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(b) reasons for this abnormal de-
lay; and

(c) whether this is likely to be
established during Third Plan Period?

The Deputy Minister in the Ministry
of Transport and Communications
(Shri Bhagavati): (a) and (b). Abous
63 acres of private land required for
the Project have been acquired. Con-
tinued efforts are being made for
securing foreign collaboration for it.
Till the foreign collaboration is
secured, no material progress could
be made towards construction of the
Shipyard. The Mitsubishi Shipbuild-
ing and Engineering Limited, Tokyo,
Japan have since offered to send a
team of technical experts to investi-
gate how the project could be pro-
gressed.

(¢) As to when the Shipyard is
going to be established will be known
after 'a Project Report of the techni-
cal consultants to be appointed haa
been received.
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Assistance to Panchayat Samitis

322, Shrimati Renuka Ray: Will the
Minister of C ity Development,
Panchayati Raj and Co-operation be
pleased to stater

{a) whether any funds for the work
of welfare activities have been made
over to panchayat samitis; and

(b) if so, what arrangements have
been made to ensure that these funds
are actually utilised for improvement
of the backward sections of the
society?

The Deputy Minister in the Minis-
try of C ity Develop t,
Panchayati Raj and Cooperation
(Shri B. S. Murthy): (a) and (b).
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The information is being collected
and will be laid on the Table of the
House.

Bailing Vessels
323. Shri Kolla Venkaiah: W:l! the

Minister of Transport and Com i
cations be pleased to state:

(a) whether Government of India
have directed the State Government
for the location of an industrial estate
at Masulipatam for the eronsiruction
of mechanical sailing crafts;

(b) whether there is any proposal
to create a corporation with {n= State
for the development of sailing vessels;
and

(c) the help rendered by the Union
Government for industrial 2state and
the corporation?

The Deputy Minister in the Minis-
try of Tramsport and Communications
(Shri Bhagavati): (a) No, Sir. The
industrial estate at Masulipatam is
being set up by the State Govern-
ment in pursuance of its policy to
encourage setting up of assisied pri-
vate industrial estates for the promo-
tion and development of small scale
industries;

(b} No Sir,

(c}) So far as the Industrial Estate
at Masulipatam i3 concerned, the
Union Government are providing
necessary technical guidance and
assistance.
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Air Corporations

{ Shri Rajeshwar Patel:
“326. 4 Shri R, 8. Pandey:
| Shri Morarka:

Will the Minister of Transport and
Communications be pleased to state:

(a) the total amount of interest
waived by Government so iar on the
leang granted to Indian Airiines Cor-
peration and Air India;

(b) total amount of loans outstand-
ing at present; and

(c) from what date interest would
be payable by these companies?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Mohiuddin): (a) and (b) A sum
of Rs. 42431 lakhs was agdvanced to
the Indian Airlines Corporaticn as
loan up 31st March, 1959, as distinet
from capital and the entire lcan was
subsequently adjusted as follows:—

P lakhs
(f) Adfjusme~t  agairst sub-
sidy payatle to t! e Corpo-
ratio . - 231799
(i3 Cooversion as capits] I8¢ 71
(ur) Repaid to Coverrmert 33711
ToTtaL 425 91

Thus, there is no loan outstanding
against the Corporation as of aate.
Government decided to waive recovery
of interest on all the loans advanced
to the Corporation ab initio. The
amount of interest so waived 15 of the
order of Rs. 8643 lakhs. . interest
was waived on loans sanctinon=d to Adr
India Corporation,
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(c) As no loans are outstanding
against either of the Corpo.ation: the
question of payment of interest on
loans does not arise. It may however,
be clarified that C.vernment had also
decided to waive recovery of interest
on the capital invested in the two
Air Corporations right from their in-
ception in August, 1953 uptio 1st
October, 1966. Interest shall, how-
ever, be pavable effective from 1st
October, 1966 at 4} per cent per an-
num on the debenture portion of the
capital (local capital} which has been
reckoned at 50 per cent of the total

capital effective from 1st August,
1958,
Hindustan Shipyard
127 Shri Morarka:

" Shri K, C. Pant:

Will the Minister of Transporti and
Communications be pleased to lay a
statement on the Table showing:

{a) the amount of subsidy expected
to be given and the subsidy actually
given on each ship built by Hindustan
Shipvard during the last 5 years;

(b) the reasong for the difference,
if any; ang

to be
financial

(c) the subsidy expected
given during the current
year?

The Deputy Minister in the Minjs-
try of Transport and Communica-
tions (Shri Bhagavati): (a) Accord-
ing to the existing arrangements, the
Hindustan Shipyarq are being grant-
ed advances of subsidy by Govern-
ment of India at the rate of 24 per
cent of the value of works in pro-
gress of the ships under construction.
The fina] subsidy in respect of each
wvessel is worked out and  adjusted
afier the Chief Cost Accounts Officer
of the Government of India has che-
cked the cost calculations of the
Shipyvard. The Subsidy given by the
Government of India on each ship
built by Hindustan Shipyard Limited
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during the last five years is given
" below:—
Yeor Nars- ol Shin Sub:‘iﬂy
paid
Rs.
195758 State of Orissa 34.20.549
" Jalavizram 25,47,191
" Andamans 49,539,505
1958-59  Jalaveera 33.35.4€8
19¢g-60  Dhruvak 4+20:374
" Jayalikshmi 40,10.08%
" Jagmitra. 45,03,960
" Iniian Irdustry 26,99,220-
1960-61  State of Urrar Pradesh 9,57.073
1961-62  Vishvanidhi 44 61,857
" State of Rajasikan 40,585,132
(b) Does not arise.
L ]
(c) The amount provided in the:

Budget Estimates 1962-63 for ‘On
Account’ payments of advances of
subsidy to the Shipyard is Rs. 150.00
lakhs,

Connecting Andamans with Calcntia
by Radio Telephone

328, Shrimati Savitri Nigam: Will
the Minister of Transpor{ and Com-
munications be pleased to state:

(a) whether the plans to connect
Andamans with Calcutta by Radio
telephone have been finalised; and

(b) whether Government intend to
connect Madrag and Delhi also with
Andaman and Nicobar Islands in the
same way?

The Deputy Minister in the Minis-
try of Transport and Communica-
tions (Shri Bhagavati): (a) Yes.
Radipg Telephone circuit has  been
opened.

(by There is no proposal at present
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New Lines in Andhra Pradesh

329. Dr, K, L. Rao: Will the Minis-
ter of Railways be pleased to state:

(a) the criteria of the Railway Min-
istry in constructing new  Railway
lines;

(b) the new lines sanctioned in the
past five years and whether they con-
form to the policy enunciated; and

(¢) the new lines in Andhra Pra-
desh for which surveys have been
made in the last ten years or are
proposed to be wmade?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) In the matter of cons-
truction of new lines, each new line
is considered on its merits which
cover a wide fielg including operation-
al, financial, strategic, social, econo-
mic and other aspects.

(b) As regards first part of the
question a statement showing new
lines sanctioned ip the past five years
is laid on the Table of the House.
[See Appendix 1. annexure 42.] As
regards the second part of the que
tion the answer is in the affirmative.

{c) The Kottavalasa-Bajladilla line
of which a portinp  falls in Andhra
Pradesh wag surveyed during th
period and its construction is in pro-
gress. There is no immediate propo-
sal for undertaking further . surveys

for new lines falling in Andhra Pra-
desh.

Violations of Forest Act

330. Shri Dasarathy Deb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) how many cases of alleged
violation of Forest Act have been ins-
tituted by the Authority of Silasari
Forest Reserve, Tripura against the
local people since 1960;
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(b) for how many years the cases
are pending in courts;

(¢) the reason for the prolongation
of those cases; and

(d) what steps are being taken to
expedite the cases?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri A,
M, Thomas): (a) to (d). The required
information is being collected and
wil] be placed on the Table of the
Sabha as soon as available.

Unauthoriseq occupation of Khas
Land in Tripura

331. Shri Dasaratha Deb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any Khas land  was
found under the unauthorised occupa-
tion by Ludua Tea Estate, Sub-room,
Tripura;

(b) if so, the total acreage of land
that has been made available there;
and

(e} it so, whether Government con-
template to allot such lands to per-
sons whg have beep cultivating the
same ag share-croppers for a long
time?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri A.
M. Thomas): (a) No,

(b) and (c). Do not arise,
et s gheame & <t & wree |
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Construction of Aerod-0mes during
Third Plan

233. Shri Koya: Will the Minister
of Transport and Communications be
pleased to state the number and
names of aerodromeg to be construct-
ed during the Third Five Year Plan?

The Deputy Minister jn the Minis-
try of Transport and Communications
(Shri Mohiuddin): Sanction has al-
ready been issued for the construction
of an aerodrome at Khajuraho. The
question of constructing new aero-
dromes at other places is stil] under
examination,

Seminar on Labour contract amg
Construction CoOperatives

334 Shrimati Maimoona Sultan:
" . Shri Himatsingka:

Will the Minister of Community
Devel t, Panchayati Raj and
Cooperation be pleased to state:

(a) whether an All India Seminar
on labour Contract and Construction
Cooperatives wag held at Nagpur on
the 26th September, 1962;

(by if so, what main observations
and recommendations were made at
the Seminar; and

(¢) what decision have been taken
by Government in the light of the
discussions in the Seminar?

The Deputy Minister in the Minks-
try of Community Development,
Panchayati Raj anqg Cooperation
(Shri Shyam Dhar Misra): (a) Yes,
Sir.

(b) A statement showing the main
recommendations of the Seminar is
laid on the Table of the House. [See
Appendix I, annexure No. 43].

() The recommendations are under
active examination of the Govera-
ment of India,

Conversion of M.G. Line into B.G. is
Maharashtra

Shari Tulsidas‘.ladhav:
335. Shri V. T. Patel:
| Shri Jedhe:

Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that there
is a demand from the Government of
Maharashtra for the conversion of
the metregauge section of the Sou-
thern Railway from Poona to  Bel-
gaum and Miraj to Kolhapur into =&
broad gauge; and

(b) if so, whether this project has
been included in the finalised pro-
ject of the Third Five Year Plan?

The Deputy Minister in the Minls-
try of Railways (Shri S. V. Rama-
swamy): (a) The Stiate Government
had recommended conversion of the
Poona-Miraj section of the Poona-
Bangalore metre  gauge line into
broad gauge during the Third Five
Year Plan,

(b) Conversion of the Poona-Miraj
section into broad gauge is proposed
to be taken up during the Third
Plan period,

P. and T. Offices at Agartala

336. Shri Biren Dutta: Will the Min-
ister of Transport ang Communica-
tions be pleased to state:
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(a) whether any land has been ac-
quired for establishing P, & T. offi-
ces at Agartala, Tripura;

(b) if so, what are the offices to be
started at Arundhutinagar, Agartala;

(c) whether staff-quarters will also
be constructed there to accommodate
the staff working at Agartala; and

(d) if so, when these are expected
to be started?

The Deputy Minister in the Minis-
try of Transport and Communica-
tions (Shri Bhagavati): (a) Yes, A
site measuring 6 acre for construc-
tion of wireless receiving station has
been acquired.

(b) Negotiation for purchase of
plot at Arundhutinagar for construec-
tion of Post Office iz under way.

(c) ang (d). Proposal for construc-
tion of 6 units of staff quarters in
the wireles station plot has already
been sanctioned and the work is in
progress.

In the site proposed for acquisition
at Arundhutinagar construction of
staff quarters will be considered after
the site is acquired.

Export of Fish

337, Dr. U. Misra: Will the Minister
of Food and Agriculiture be pleased
to state whether it is a fact that ex-
perts from America will shortly ar-
rive in India to advise Government,
in terms of exporting fish in large
scale?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri A,
M. Thomas): One or two American
firms connected with the fisheries
trade have plans to send their ex-
perts to India to study the possibili-
ties of increasing the exports of
fisheries products from India to the
U.S.A. " But these plans have not yet
materialised.
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Coaching stock on Kangra Valley

Section

339, Shri Hem Raj: Will the Min-
ister of Railways be pleased to state:

(a) whether it is a fact that most
of the coaching stock on the Kangra
Valley Railway section (N.G.) on the
Northern Railway is damaged and
cannot be repaired due in shortage
of spares;

(b) if so, the details of coaching
stock which is in running condition
and that which ig damaged;

{c) the time by which they will
be repaired; and

(d) the steps proposed to be taken
in the matter?

The Deputy Minister in the Minis-
try of Railways (Shri Shah Nawasz
Ehan): (a) No.

(b) to (d). Do not arise,
Rolling stock

340. Shri Hem Raj; Will the Minis-
ter of Railways be pleased to state:

(a) the number of new rolling
stock, locomotives, passenger coaches
and goods wagons which are propos-
ed to be put opn the rails during the
Third Five Year Plan period;

(b) whether any programme has
been phased to put them in the diff-
erent years; and

(c) if so, its details and when the
first instalment of the rolling stock
will be put?

The Deputy Minister in the Minis-

try of Railways (Shri Shahnawaxz
Khan):
(a) Locomaiives 2,090
Passengers Coaches (exclude 5,324
ing Electric Multiple (in terms
Units and Railcars) bogies)
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Goods Wagons . 1,46,718
(in terms
of foure
wheelers)
(b) Yes

(e) In 1961-62, the following stock
were placed on line:—

Locomotives . . . 326

Passenger Coaches (excluding 1214
Electric Multiple Units (in  terms
and Railcars of bogies)

Goods Wagons . . 19012
(in terms of
four-
wheelers)

In 1962-63, the following stock is expected
to be placed on line :—

Locomotives . . 406
Passenger Coaches . . . 1340 (in
(excludiD%zEalcctric Multiple terms of
Unit and Railcars) bogoies)
Goods wagons. . 27,300 (in
terms of four-

wheelers)

The balance stock is being planned
for being commissioned in the remain~
ing years of the Plan.

Dairy Farm with Swiss Assistance

341 Shri Warior:
Shri Bishanchander Seth:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether a Swiss expert team
had made investigations in Kerala to
investigate the possibilities of estab-
lishing a dairy farm with Swiss co-
operation; and

(b) if so, the findings thereof?

The Minister of State in the Ministry
of Food and Agriculture (Dr. Ram
Bubhag Singh): (a) The investigations
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started by the Swiss expert team
have not yet been completed.

(b) The findings are not yet avail-
able,

Import of Australian Rams

342, Shri Warior: Will the Minister

of Food ang Agriculture be pleased to
state:

(a) whether Government have im-
ported Australian Rams to provide a
foundation stock and supplied the same
to Bihar State; and

(b) if so, the details of the deal?

The Minister of State in the Minis-
ty of Food and Agriculture (Dr. Ram
Subhag Singh): (a) No; The Govern-
ment of Bihar, have arranged to im-
port some Romney Marsh RRams from
Australia.

(b) A note furnishing ‘he details is
placed on the Table of the House. [See
Appendix I, annexure No, 44)].

Production of Sugar Cane

343. Shri Yogendra Jha: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is fact ihat the yield
of sugarcane in the sugar mill area of
Sitamarhi in Bihar is likely to be
very much less this year; and

(b) if so, the reasons for this dec-
rease in production?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A, M Thomas): (a) and (b). Yes, Sir.
The decrease in production of sugar-
cane is attributed-to the following:—

(i) During the past two years
there has been production of
cane far in excess of the nor-
mal requirements of the only
sugar factory in that area. As
the growers had experienced
certain difficulties in the dis-
posal of their produce, they
have chosen to reduce the area
under the crop this year.

. (ii) The cut imposed on sugar pro-
duction in the last year has
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also contributed to a fall in
acreage under sugarcane due
to un-certainty about the dis-
posal of entire cane; and

(iii) The growth and yield of
sugarcane has been hampered
due to recent floods.

Railway Loop Line Between Jaga-
dhari and Ludhiara via Chandjgarh

[ Shri Yashpal Singh:
344, J Shri D. C. Sharma:

| Shri Buta Singh:

|_ Shri Gulshan:

Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that the
Punjab Government have heen press-
ing the Central Government to sanc-
tion construction of a new railway
loop line between _ Jagadhari and
Ludhiana via Chandigarh; and

(b) if so, what are the reasons that
this has not been approved so far by
the Centra] Government?

The Deputy Minister in the Minisiry
of Railways (Shri S. V. Ramaswamy):
{a) Yes,

(b) The proposal is not ircluded in
the Railway's programme »f construc-
tion of new lines during the Third
Plan as approved by the Planning
Commission.

National Highways in Punjab

346. Shri Daljit Singh: Will tiie Min-
ister of Transport and C ications
be pleased to state:

(a) the amount that has been spent
on the repairs of National Highways
in Punjab which were washed away
by floods recently; and

(b) the names of the bridges and
highways repaired and reconstructed?

The Deputy Minister in the Ministry
of Transport and Communications
(Shri Bhagawati): (a) and (b). The
information is being collected and will
be laid on the Table of the House in
due course.
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Priority to Exported Goods

347. Shri P. K. Deo: Will the Min-
ister of Railways be pleased to state:

(a) whether railway wagons load-
ed with goods for export will hereforth
be marked with the label “Priority for
Export” for facilitating faster move-
ment of such goods;

(b) who will mark the wagons with
these labels;

(c) whether it will affect the move-
ment of other goods for domestic con-
sumption; and

(d) whether there has been any
change in the priority already fixed
for such movement due to this new
procedure?

The Deputy Minister in the Minis-
try of Railways (Shri 5. V. Rama-
swamy): (a) and (b). Consignors
have been permitted to put a- large
label on the wagons containing goods
for export reading as “for export only
—push on” and not “Priority for ex-
port”.

(c) and (d). No.

‘Wheat Ships held up at Vishakhapat-
nam Port

348. Shri P. K. Deo: Will the Minis-
ter of Food and Agriculture be pleas-
ed to state:

(a) whether Government incurred
heavy losses for having held up five
American and two Panama ships car-
rying wheat in Vishakhapatnam port
due to delay in unloading;

(b) if so, how much loss has been
incurred by Government;

(c) the difficulty in unloading the
wheat stocks; and

(d) whether the transport bottle-
neck is to be relieved by transferring
the stock to the coastal shipping?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri A,
M. Thomas): (a) and (b). Six Ameri-
cap and one Panamaniam ships
carrying wheat arrived in Vishkha-
patnam in September 1962 These

ships lighteneq part of their cargo at
Vishakhapatnam before proceeding to
Calcuta for discharge. The time sheets
in respect of the discharge of these
vessels have not as vet been finalised
ang, it is not, therefore, possible to
estimate the exact demurrage vavable
in these cases. It is, however, likely
that some demurrage will be payable in
respect of these ships.

(c) The clearance of ship depends
on berthing facilities, availability of
rai] transport, clearnace of transit
sheds, unloading of ships and output
of labour.

(d) About 6,000 tons of wheat was
moved to Calcutta in September 1962
and another 6,800 tons in October 1962
by coastal vessels. A further quantity
of about 11,000 tons of wheat is ex-
pected to be moved by coasta] vessels
during November, 1962,

Tallah Bridge

319. Shrimati Renu Chakravartty:
Will the Minister of Railways be
pleased to refer to the reply given to
Unstarred Question No. 576 on the
3rd May, 1962 and state:

(a) how far preliminary work has
progressed on  broadening and
strengthening Tallah bridge spanning
Chitpur Railway yard; and

(b) when the State Government will
actually start construction?

The Deputy Minister in the Ministry
of Railways (Shri §. V. Ramaswamy):
(a) and (b). This Road Bridge work
is being done by the State Government
of West Bengal. It is learnt that the
State Government have completed
plans and estimates and have also
awarded the contract for the work. It
is gathered that the State Government
wil] take up the actual construction of
the bridge after - making suitable
arrangement for diversion of road
traffic, as otherwise the dismantling of
the existing bridge would cause much
inconvenience,

Covering over Platform on Northeast

Frontier Railway

350. Shri N. R. Laskar: Will the
Minister for Railways be »pleased to
state:
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(a) whether it is a fact that the
large number of Stations on North
East Frontier Railway are not nrovided
with covering over the platforms;

(b) if so, the total number of plat-
forms which are not provided with
covering over platforms; and

(e) what amount if any has been
earmarked for this purpose for the
current year?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) A large number of Stations om
North East Frontier Railway and also
on other Railways are not yet provided
with covering over the platforms due
to funds and resources being limited.

(b) 357 stations.
(c) Rs. 250 lakhs,

Postal Serviceg

Shri Tulsidas Jadhav:
Shri Shivaji Rao S.
Deshmukh:
Shri Jedhe:
351, 4 Shri Rawandale:
Shri Kisan Veer:
Shri V. T. Patil:
| Shri J. S, Patil:

Will the Minister of Transport and
Communications be pleased to state
how many villages were covered by
postal services in Maharashtra by the
end of Second Five Year Plan period?

The Deputy Minister in the Ministry
of Trangportt and Communications
(Shri Bhagavati). 35,302.

Marketing of Agriculturea Prodoce

Shri Rameshwar Tantia:
"\ Shri Sham Lal Saraf:

Will the Minister of Food and
Agriculture be pleased to lay a state-
ment on the Table showing:

(a) the names of various statutes
enacted, by Central ang State Gov-
ernments for the regulation of mar-
keting of agriculture produce; and

(b) how far these statutes have
been helptul in regulating marketing?

352
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The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) and (b)., A
statement furnishing the requisite in-
formation is placed on the Table of
the House, [See Appendix I, annexure
No. 45].

Ticketless Travelling

353. Shri Kajrolkar: Will the Minis-
ter of Railways be pleased to state:

{a) the figures of ticketles, tra-
vellers caught and the amount re-
covered from, them during 1961-62;
and

(b) the cost involved in this collee-
tion during the same period?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawax
Ehan): (a) About 8 inillions and
Rs, 203 crores respectively.

(b) Rs. 2:83 crores (approximately)
inclusive of stationary ticket collec-
tors at stations.

Import of Railway Equipment

354. Shri Eajrolkar: Will the
Minister of Railways be pleased to
state the guantity ang value of im-
ports year-wise for 1959, 1960 and
1961 in respect of:

(a) steel rails (BG., MG, or others),

(b) steel sleeper material,

(e¢) wooden sleepers,

(d) steam locomotives (BG., MG,
or pgthers?

The Deputy Minister in the Minis-
try of Railways (Shri S. V., Rama-
swamy): A statement is laid on the
Table of the House. [See Appendix
I, annexure No. 46].
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Advertisements by Air-India

358, Shri Inder J. Malhotra: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether the Air-India launched
an advertising campaign based on the
restrictions of the “P” form; and

(b) if so, the amount spent on such
an  advertising campaign during
August, September ang October,
19627

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Mohiuddin): (a) and (b). The
Corporation have reported that they
did not launch any specific campaign
based on the “P" form. However,
four humorous designs were painted
ati Air-India’s permanent hoarding
sites in Bombay, Calcutta, Delhi and
Madras. The total cost of the art work
and paintings for the designs at Bom-
bay, Calcutta, Delhi and Madras was
approximately Rs. 5,000/-.

Air-India Bookings

359. Shri Inder J. Malhotra: Will
the Minister of Transport and Com-
maunications b pleased to state:

{a) what were the bookings of Air-
India during the months of August-
October of 1961 and 1962; and

(b) whether any increase in the
bookings was registered?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Mohiuddin): (a) and (b). The
total number of passengers uplifted
during the months of August and Sep-
tember 1962 is 30,491 as against 26,418
in August and September 1861.

Air-India Inaugural Flight to Moscow

360. Shri Inder J. Malhotra: Will
the Minister of Transport and Com-
munications be pleased to siate:

(a) whether Air-India had any in-
augural flight of Boeing 707 between
Delhi and Moscow in the month of
September or October, 1962;
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(b) what were the reasons for such
an inaugural flight; and

(e) who were the persons taken on
this inaugural flight?

The Depuiy Minister in the Minis-
try of Tr port and C ications
(Shri Mohiuddin); (a) Yes Sir. Air
India operated the s=2cond inaugural
flight from Delhi to Moscow on 28th
September, 1962,

(b) In accordance with Interna-
tional Air Transport Association regu-
lations, a member airline are permit-
ted to operate two inaugural fights
when a new type of aircraft is intro-
duced on a route. Any scheduled
flight operated within a period of six
months from the first flight may be
termed as an inaugural flight The
object of an inaugural flight is to offer
free transportation for publicity pur-
poses, to dignitaries, commercial con-
tacts interline friends etc. This is a
sales promotion measure and also
valuable from the public relations
point of view.

(c) A list of invitees on this inaugu-
ral flight is laid on the Table of the
House. [See Appendix I, annexure
No. 47.]

Diesel Goods Train between Moghal-
sarai & Rosa

361. Shri Joti Saroop: Will the
Minister of Railways be pleased to
state:

(a) whether a diesel goods train
has started between Moghalsarai and
Rosa from 11th September, 1962;

(b) what is the total tonnage car-
ried by the goods train in the first
month ending 11th October, 1962; and

(c) the estimated cost involved in
introducing diesel goods training im
this section?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Yes, from the 10th
September, 1962.

(b) Total tonnage carried by diesel
goods trains during the period from
10-9-1962 to 11-10-1962 was 3,16,358.
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(e} The price per loco is about Rs.
12-25 lakhs. The cost of operation of
diesel goods trains will have yet to
be worked out when the services have
been fully introduced.

Railway Track joining Indore
with Dhulia

Shri Jedhe:

Will the Minister of Railways be
pleased to state:

(a) whether a new railway Mt;;c'?t
joing Indore with Dhulia from Man-
mad was sanctioned in Second Five
Year Plan period but it has not been
implemented so far; and

(b) the reasons therefor?

The Deputy Minister in the Minis-
try of Railways (Shri S. V., Rama-
swamy): (a) Construction of the
Indore-Dhulia-Manmad line was mnot
sanctioned during the Second Five
Year Plan period. Hence there was
no question of implementation of this
project.

(b) Does not arise.

Realignment of N.G. Kangra Valley
Section

363. Shri Hem Raj: Will the Minis-
ter of Railways be pleased to refer to
the reply given to Unstarred Question
No. 147 on the Tth August, 1962 and
state:

(a) whether the survey for realign-
ment of the narrow gauge Kangra
Valley Section of the Northern Rail-
way has since been completed;

(b) whether the construction of
rail-cum-road bridges has been pro-
vided for on this realignment section;
and

(c) the cost of this realignment
track and whether the Punjab Gov-
ernment have accepted it?

The Deputy Ministry in the Minis-
try of Rallways (Shri §, V. Rama-
swamy): (a) Field work for the sur-
vey of the realignment of the line
between Jawanwala Shahr and Guler
stations has been completed but the
project report and estimate have not
been finalised.

(b) The estimate for the project
will contain alternative costs with
road decking and without it, of those
bridges which are required by the
State Government to be made into
rail-cum-road bridges. The State
Government is being requested to in-
dicate which of the bridges are re-
quired to be rail-cum-road bridges.

{c) The cost of the project will be
known only after the estimate has
ben finalised.

12.02 hrs,

OBITUARY REFERENCE

Mr. Speaker: I have to inform the-
House of the sad demise of Shri
Hirabhai Kunverabhai Baria who
passed away at Nelsur on the 11th
November, 1962 at the age of 59.

Shri Baria was a sitting Member of
the House from Dohad Constituency
of Gujarat.

We deeply mourn the loss of this
friend and 1 am sure the House will
join me in conveying our condolences
to the bereaved family.

The House may stand in silence for
a short while tb express its sorrow.

The Members then stood in silence
for a short while.
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12.03 hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

RAILWAY ACCIDENT BETWEEN MANJHI
AND BAKULAH STATIONS

Shri Bishanchander Seth (Etah):
Under Rule 197, I call the attention of
the Minister of Railways to the follow-
ing matter of urgent public import-
ance and I request that he may make
-a statement thereon:

“The reported railway accident
between Manjhi and Bakulah sta-
tions on the North-Eastern Rail-
way on 1lth November, 1962 re-
sulting the death of 25 persons
and injuries to several others.”

The Minister of Railways (Shri
Swaran Singh): With regret, I have
to inform the House of an unfortu-
nate incident which occurred on
11-11-1962 shortly after midnight bet-
ween Manjhi and Bakulah stations on
N. E. Railway.

At about 1.30 hrs. on the night bet-
ween 10th and 11th November, 1962,
when 67 Up Muzaffarpur-Allahabad
City Fast Passenger arrived at Surai-
manpur station on Chupra-Varanasi
metre gauge section of the North
Eastern Railway, certain passengers
reported to the Station Master on duty
that some persons travelling on the
roof of the train had been hit by
overhead structures of the bridge
while the train was passing over the
bridge situated between Manjhi and
Bakulha stations,

On a search being made on the roof
of the train at Suriamanpur station,
6 persons were found to be dead and
another 5 seriously injured. A search
party headed by the Station Master
was also sent immediately by an
engine and a brakevan to search the
track upto Manjhi. Simultaneously,
medical aid was rushed from Chupra
under the charge of a railway doctor.
Local railway officers at Varanasi and
Sonepur proceeded to the site imme-
diately on receipt of information. The
Chief Commercial Superintendent gnd
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the Chief Medical Officer of North
Eastern Railway also proceeded to the
site from Gorakhpur.

The District officials at Ballia and
Chupra were also advised immediate-
ly. Lo

According to the latest informatiom
available, 25 persons died and another
3 were seriously injured. The num-
ber of killed includes those who were
seriously injured and subsequently
died. The three injured persons are
receiving medical attention in Ballia
Civil Hospital and are reported to be
progressing.

Reports received show that the train
was running with its full normal
composition of coaches. A number of
passengers mostly proceeding from
wayside stations to Ballia for the
Kartik Poornimashi fair got on to the
roof of the train. Efforts were made
at Chupra, where the train was de-
tained for about 20 minutes, and at
Revelganj, the last stopping station of
the train where the train was deained
for about 15 minutes, to get the pas-
sengers to come down from the roof
of the train. The assistance of Gov-
ernment Railway Police was also
sought and obtained for this purpose.
It appears that despite efforts of and
exhortations by the railway staff,
some persons managed to remain on
the roof.

The Additional Commissioner of
Railway Safety, Lucknow is holding
an enquiry into the accident today.

Shri Tyagi (Dehra Dun): They
were on the roof; they were noticed
on the roof and the train was started.

s famez &
Yoge feaag g f5 @ goem
T WIEE ®), Afew o

&
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Shri S. M. Banerjee (Kanpur): In
today's Hindustan Times it is stated:

“The railway authorities here
were still unwilling to make any
guess as to the number of
casualties.”

According to the newspapers, it is
100. They say it is only 25. some
people were feared to be drowned
also according to the newspaper
teport. I want to know the actual
figure. R

Shri Swaran Singh: If the railway
authorities are not prepared to make
a guess, it is not something which is
unusual or unexpected, because we
would give the number of the un-
fortunate deag people about whom
there is certainty, It may be that
some dead bodieg were submerged
in the river. Some dead bodies had
been taken out from the river also.
This is the number which is known
t0 us. If it is more angd after further
enquiries or fuller investigation if
the number increases, I will certain-
ly inform the House.

=t TwaEs e (arEEr) R
ey 7 T fF R 3A
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Shri Tyagi: This is an important
matter. He is confessing the failure
of the whole administration there.
People are travelling without tickets
and it was for the passengers to in-
form the railway authorities about
the accident.

Shri Sivamurthi Swamy (Koppal‘}:
What was the capacity of the train
and may I know how many tickets
were issueq at that station?
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ot w fag : 9% fA9 B% Q@
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Shri D. C. Sharma (Gurdaspur):
Evidently, this enquiry is going to be
made. May I know  whether it is

going to be made by the Inspector of
Railways or by a judicial authority?

st & fAg : wO aEE § A
8 I oo gl gE gl @
TEAHE §EFIT AT AT A aCE &
sit 5 graw smar £ fs oF &8s
AraTfeEr g 1

Shri D. C. Sharma: Since the mat-
ter is a very catastrophic one, I
should say that the enquiry should
be entrusteg to a judicial authority.
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F ooET (FEfenr) o O W
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Shri Priya
directive,

Gupta: I wanted a

Mr. Speaker: He has given the
answer,
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Shri Tyagi: Sir, Will you obtain one
information. I do not want to embar-
rass you, But the first report was
given by the passengers about this
huge accident and not by the guard.
What was it due to you, that is what
I cannot understand.

Mr. Speaker: Shri Tyagi should
realise that, probably, these points
also will be revealed in the enquiry,
whether it was really only the pas-
sengers who gave that information or
any station employee or a railway
servant also carried that information.
All these facts would be known after
that enquiry.

Shri Priya Gupta; Sir, I want to
make one submission.

Shri S, M. Banerjee: Sir, may 1
ask one more question.

Shri R. S. Pandey (Guna): May 1
know how many children were kil-
led?

Shri Tyagi: The hon. Minister has
already stated that the first report
was given by the passengers (inter-
Tuption).

Mr. Speaker: Order, order, If the
hon. Members want to have a sepa-
rate discussion on this subject they
have their remedy, but in this Cal-
ling Attention Notice I cannot go on
indefinitely.

Shri Priya Gupta: I have....

Mr. Speaker: Order, order. The
hon. Member may kindly resume his
seat. I have told him so many times.
Let us proceed now.

12.19 hours
PAPERS LAID ON THE TABLE

AMENDMENTS TO THE DELHI Moror
VenicLes Rures, 1940

The Deputy Minister in the Minis-
try of Transport and Communications
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(Shri Bhagavati): Sir, on behalf of
Shri Raj Bahadur, I beg to lay on the
Table a copy each of the following
Notifications under sub-section (3) of
section 133 of the Motor Vehicles Act,
1939, making certain further amend-
ments to the Delhi Motor Vehicles
Rules, 1940:—

(i) Notification No. F. 12/102/60-
Transport published in Delhi
Gazette dated the 19th April,
1962,

(ii) Notification No. F.12/76/60-
Transport published in Delhi
Gazette dated the 26th July,
1962.

[Placed in Library. See No. LT-
517/62].

NOTIFICATION UNDER THE AGRICULTURAL
PropUCE (DEVELOPMENT AND
‘WAREHOUSING) CORPORATION

Acrt, 1956

The Minister of Community Deve-
lopment Panchayati Raj ang Coopera-
tion (Shri S. K. Dey): Sir, I beg to
lay on the Table a copy of Notifica-
tion No. G.S.R. 1451 dated the 3rd
November, 1962 issued under sectiom
3 of the Agricultural Produce (Deve-
lopment and Warehousing) Corpora-
tions Act, 1956,

[Placed in Library. See No. LT-
518/12].

INDIAN MEDICAL COUNCIL (POST-GRADU-
ATE MepicAL EpucATioN COMMITTER)
Rures

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): Sir,
on behalf of Dr. Sushila Nayar, I beg
to re-lay on the Table a copy of the
Indian Medical Council (Post-gradu-
ate Medical Education Committee)
Rules, 1961 published in Notification
No. S.O. 1699 dated the 22nd July,
1961, under sub-section (2) of section
32 of the Indian Medical Council Act,
1956. [Placed in Library. See No. LT-
156/62].
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to S.Q. No. 1182

Shri Hari Vishnu Kamath (Hoshan-
gabad): On a point of information,
Sir. The word used here is ‘re-lay’.
Was it laid on the Table in the last
session also under the rules?

Mr, Speaker: The period was not

completed; therefore they had to re-
lay it.

12.21 hrs.

CORRECTION OF ANNEXURE TO‘

S.Q. NO. 1182
Hiraxup DAM PROJECT

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): Sir, In reply to para (a) of
the Starred Question No. 1182 asked
by Shri Y. N. Singha on 30th May,
1962 I had stated that about 90% of
the total compensation had been paid
till then to all those who had been
affected by the Hirakud Dam Project.

In reply to part (b) I had stated
that Rs, 4,37,72,638.85 np. was the
amount of compensation that had been
paid.

On receipt of subsequent informa-
tion from the Government of Orissa
it is found that the amount of Rs.
437,638.85 nP. was the compensation
paid for bhogra and royati lands only
and did not include compensation
paid on account of houses, wells,
tanks and other miscellaneous pro-
perties. The total overall compensa-
tior  paid amounted to Rs.
8,09,79,032.80 nP. which represents
about 90% of the total compensation
payable,

Shri Hari Vishnu Kamath (Hoshan-
gabad): On a point of order, Sir,
I agree that the House can very well
understand in certain cases the need
for correction of wrong answers given
on a particular occasion, but here it
appears that though there is time lag
of some ten days at least—sometimes
even more than that—between the
notice of the question and the answer
by the hon. Minister in this House,

Statement re: the 1228

Supply position of
Petroleum Products
the information that was obtained for
the Orissa Government at that time
was not correct or there was no at-
tempt made by the Government to
obtain this information, which has
been given today, from the Orissa.
Government. That is the position.
They made no attempt to get any in-
formation at all? Why should they
be so slack?

Mr. Speaker: Would that consti-
tute a point of order?

Shri Hari Vishnu Kamath: Yes,
Sir; the Government is so slack.

Mr. Speaker: That is a question
that has been asked of the hon. Min-
ister, Can he explain whether the
Orissa Government sent wrong in-
formation or whether that was not
sought from the Orissa Government?

Shri Alagesan: This came to our
knowledge only after we received a
subsequent communication from the-
Orissa Government. Since that was
contrary to the information previous-
ly supplied, I thougt it my duty to
make this correction and place the
information before the House.

12.24 hrs.

STATEMENT RE: THE SUPPLY
POSITION OF PETROLEUM
PRODUCTS

The Minister of Mines ang Fuel
(Shri. K, D. Malaviya): Sir, I consider
it my duty to give a very brief
account of the position of liquid fuel
in the country for every type of con-
sumption. I have to make this state-
ment because of certain uninformed
criticism made by some sectiong of the.
press. This creates wrong impres-
sions in the minds of our people and
should, therefore, be avoided.

Only recently I stated in public
that the stock position of petroleum:
products is being very closely obser--
ved and that the stocks are adequate
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[Shri K, D. Malaviya]

I also saiq that, in a general way,
Government had no intention of in-
troducing rationing of petroleum pro-
ducts and particularly motor spirit,
which we produce in surplus in the
country. I repeat my appeal however
to the public to consume kerosene oil
in a restrained manner not because
there is inadequate supply of kero-
sene but because of difficulties in
transportation to every part of the
country, Tf kerosene is not used freely
for cooking purposes we will be
saving foreign exchange, which is
needgd for more urgent purposes, In
its place we are making arrangements
for adequate supply of coal which
could be useq as a substitute for
kerosene for cooking purposes.

Supplies of other petroleum pro-
duct; are quite satisfactory. As has
been said some where, incorrectly and
irresponsibly, there is absolutely no
fuel famine in the country. When I
visiteq some of the East-European
countries recently in connection with
our economie collaboration schemes 1
was not rebuffed anywhere, On the
contrary wherever we went we finish-
ed our work to our satisfaction. Th-
intensification programme of oil ex-
ploration at this particular critical
juncture has been taken up in all ear-
nestness and all our requirements
have been sympathetically considercd
and accepted by the USSR Goverr-
ment as well as in Poland where 1
went for credit awvailability and tech-
nical collaboration to produce an”
wash more coal ang also to produce
mining equipments in our own coun-
trv. 1 did not go to Rumania and
Ttaly on my own as the situation in
mv countrv  demanded my return.
There was disapointment in Rumani~
and Italy on this account.

We are making all necessary arran-
gements for storage and distribution
of petroleum products and it is hoped
that very soon more storing facilities
will be created under a scheme where
the public and private sector oil orga-
nisations are extending their fullest
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cooperation to each other. I take this
opportunity also to thank our sup-
pliers of petroleurn products botn
from the East and West and theu
prompt assistance to us jn our
schemes of distribution or accumula-
tion of petroleum products. I regret I
cannot make further detailed state-
ments in this connection except to
say that we are constantly examining
the position of our stock and that the
Government are very vigilant about
the whole matter.

Shri Hari Vishnu Kamath (Hoshan-
gabad): On a point of information Sir.
The hon, Minister has referred to his
visit to certain European countries.
May 1 ask whether he discussed this
particular matter or any aspect of it
with the Soviet Prime Minister, Mr.
Khruschev, or some other matter with
him?

An Hon. Member: He discussed
political matters.

Mr. Speaker: He might have done
anything. We are just concerned with
the fact that he had gone there

Shri Tridib Kumar Chaudhuri
(Berhampur): The hon. Minister has
said that the stocks are adequate.
We are happy about it; but am T to
understand that in assessing this pesi-
tion he has taken into account the
emergency needs and that for those
also our storks are adequate?

Shri K, D. Malaviya: All that I can
say is that all these matters are
receiving almost daily consideration
of the authorities.

Shri Hem Barua (Gauhati): What
specific steps have Government taken
or propose to take to protect the oil
refinery at Gauhati and the Digboi,
Naharkativa and Morar oil-fields in
Assam from possible air attacks by
the enemy?

Mr. Speaker: That is not connected
with this.
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Ordinance
Shrl Hem Barua: There may be
some internal sabotage also; so, some
steps must be taken....

Mr. Speaker: Shri Hem Barua will
realise that that is not connected with
this, Protection from air raids is
guite a different thing.

12.28 hours

FOREIGNERS LAW (APPLICATION
AND AMENDMENT) BILL

The Minister of State in the Minis-
try of Home Affairs (Shri Daiar): Sir,
on behalf of Shri Lal Bahadur Shastri,
I beg to move for leave 1o introducve
a Bill to apply the Registration of
Foreigners Act, 1939 and the Forei-
gners Act, 1946 to certain persons to
whom they do not at present apply
and further to amend the Foreigners
Act, 1946,

Mr. Speaker: The question is:

" “That leave be granted to intro-
duce a Bill to apply the Regisira-
ticn of Foreigners Act, 1839 and
the Foreigners Act, 1946 to certain
persons to whom they do not at
present apply and. further to
amend the Foreigners Act, 1946.”

The motion was adopted.

Shr Datar: Sir, I introduce the
Bill.

12.29 hrs,

STATEMENT RE: FOREIGNERS
LAW (APPLICATION AND AMEND-
MENT) ORDINANCE

Shri Datar: Sir, I beg to lay on the
Table a copy of the explanatory
stalement giving reasons for imme-
diate legislation by the Foreigners
Law (Application and Amendment)
Ordinance, 1962 (No. 5 of 1962) as

2052(Ai)L.S.—4.
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ment) Bill

required under rule 71(1) of the Rules
of Procedure and Conduct of IDusk
ness in Lok Sabha.

[Placed in Library. See No. LT-
519/62).

12:29 hrs,

COMPNAIES (AMENDMENT) BILL

The Minister of Commerce and In-
dustry (Shri K, C. Reddy): Sir, I beg
to move for leave to i“troduce a Bill
further to amend the Comganies Act,
1956,

Mr. Speaker: Motion moved:

“That leave be granied to in-
troduce a Bill further to amend
the Companies Act, 1956"

Shri Harl Vishnu Kamath (Hoshan-
gabad): On a point of order, Sir. In
the last session alen I raised this
matter and I am constrained to roige
it again; I am sorry for lhat. The
practice has been growing on in this

‘House for the Treasury Benches to

introduce Bills and then not pursue
them or take up them further in that
ression. They are posiponed 12 the
next session or even to some later
session. So, can the Goverament give
ar, assurance now, when we are living
in an emergency? Have they at least
caught the spirit of emergency, and
can they assure the House that the
Bills introduced in this sescion’ shall
be taken up and passed in this very
session?  Otherwise, there is no point
in introducing Bills ‘n this session,

Mr. Speaker: This Bill is to replace
‘#n Ordinance.

Shri Hari Vishnu Kamath: No, 1
refer to the Bill to amend the Com-
panies Act.

Sbri K. C. Reddy: This also is to
replace an Ordinance. He ought to
bave known it,

Shri Hari Vishnu Eamath: That is
not mentioned here.
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Shri K. C. Reddy: It is.
BIr. Speaker: The question is:

“That leave be granted to intro-
duce a Bill further to amend the
Companies Act, 1956."

The motion was adopted.

§bri K. C. Reddy: Sir, I introducs
the Bill,

12.30 hrs.

STATEMENT REGARDING COM-
PANIES (AMENDMENT)
ORDINANCE

The Minister of Commerce and In-
dostry (Shri K. C. Reddy): I beg to
lay on the Table a copy of the expla-
natory statement giving reasons for
immediate legislation by the Compan-
ies (Amendment) Ordinarrce, 1962
(No. 7 of 1962) as required under rule
Ti(1) of the Rules of Procedure and
Conduct of Business in Lok Sabha.
[Placed in Library, See No. LT-520/
67].

12.30 hrs.

RESOLUTIONS RE: PROCLAMA-
TION OF EMERGENCY AND
AGGRESSION, BY CHINA—Contd.

Mr, Speaker: We take up further
discussion of the Resolutions that have
been moved and the amendments that
are connected with them.
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fesiTar =g § | werWT ¥ % oAv
fegmese oifaferm sk fafeea-
©F fog @ W | AR T
O wea 7 e faar g At
famm feamn s g fF 3w
TR |IT 98 FHET &Y 7 =/ | o
W HFE gaR AR g gEe W
ar¢ Jifasw Feor qEar g1 F I
O 9T S "9 F1 s feaen
AT § S Faern A g ot
qg 919 IR AT &R Wi @i a0y
[t |

#H

T qge w1 7g g gmrd
&faw dardy €Y 4Y ) T ¥ == fa=
qES AT WIEO WA ARl A FET
& gwa & & mraew ¥ W efaar
& T Wi A F A oF
fazrd® | & WYY AFAE T w0
Wt ¥ T WA F g AT <wear §
fF 9T IUT THEEED T F A
& 8, & @ g friww F% fe
AL 35 A ITY FAT KT AT | I A FgT
a1 5 30 F awex # wwEw F9Q,
T W A g F Y ) W PR
AETY T AT @7 e w6
TS & g &, Sl F 7 59 A
e agl e, s sd@ oW
ag T & 5 oed oy A
s HiE ¥ Fgd § 5 g T e
FT T ITFT AT FY JTOAT |

4 o€t famwan & wg AEa §
f& guy 7 91X ¥ T@A F T dfww



1235 Resolutions re: KARTIKA 22, 1834 (SAKA)

ff = 1 3 AR oAey gEw ¥ e
fr og ot Fer AT 2

gE0 Tt @ Wy ¥ § Og
aawr § & fom o s @
g afs oot awg & i & ang
Ifaq @@ e smar At w6
™ 9FR FY offeafr &1 fwibor =
g g s fFogw ome q|w F
g @1 gz fafy € 5, S dfew
Y 7 Fog, e A gATe 3w 9T &
&1 g9T g2Ye AR R0 § 1 gy A
g UF A F ST g AT WL A
F &1, @ T 9 91 8 Aveww afe-
WA FT TFT EOT | TAHT AT TG
g & mw ardr gfrar ag awedtr §
fF wra &1 =g F1E 1 @ A, wa
B FW T@AT § HIT Y AT w7 ow
HT wTFA & wY W OgHTL ATHA £ )

a3 Tt § 9y A g o
teyt ¥ dfeq waET 99 AgE ¥ AW
w1 faeaa #71 3 < faan | ag g
TH ¥ 47 | W gH faeaa 1 gefem
@y a7 W W gg HETT W &
T AT, A A | foewa #T AR
TE IIWIAAT T T AR I¥ A= T
s famr mar | IEH EEIL WEEOET
W oWEH 9 W=\ g ) 59 oAt #
gFl A A G A wE A )
&1 & sgmaew g fF afk foea
TR YW gar @y 7y feafa @t w=
FUTL |9 & T gl |

wWHaR & S w9
goat eyl ¥ fossg &1 qw g
T aq ey H W 9 |JW oW
AT AT | TF dTH WG 9 AT 7
el W g eRIEN 9 i
T HRAT I AW W o9t € AR
o teYe ¥ qg @ AT § T9-
w9 3 fr o oW oewer &
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eRY H gorar | ¥ 9% 799 F A9 uE
WA w1 ArEar § 5o o #
og F7 & 7 A A 9 gu whafafeai
¥ ¥ g 9o 99 HAT qT Wt
T ar § 1 6T F o A R dw
# 59 faug # U3 & v@r W™y | W

T ER (MR F &wU 9 9 9gH,

I A Qeud § @ WiTiE Nae
AT & 37 F g fear a5 Hw
F g g gHeT forar /Y 3w i S e
| W1E FT AT A FGT | T AT
FT H AT KT AASTY €T a1 T H
I AERHr F fou fme g 3 o9
gt fean g fRel S92 F1 @ &
T A g | ww g f o gy fas
% 5 & 39 @ @ aw 7 @ §
afet 33 wreA H WY W g S
# AT FLAT AT E )

F 719 § #gA wwea g F gd
#fs & Frowr § = o W Oy
A FT FFT | GATE AAmEl A
mifesr &1 ®IX S7=r 9 #7978 9@
g afew gfrgr &1 amr o el @
A =« @At | oW gfvar & v
oAF WEEd W @ g ) o feaf #
¥ g0 Wi w@e s F1 FE AW A
frar g

§ a8 a9 freerd ¥ w9 FE
sgmifF AR maew A
TAF A9 A5 FO AT & wEEy F
& §, 7y § I faegw WA W)
fa T wifs St g o @ 9Ew
ford gardr & Hfade s Y-
gifafasw & 1 1 W7 T e oo
foomr & g €1 9u fad ard dfe-
= foreime g § | a1 ag
gmT & fF 38 waw w9 #1 3F gEm
# qEg T | UG WA ARG FT 4G
AT g fF gamt wed S sERT Jw
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[=ft faaaaz d3]
AeE @ wiw der w@ & e F
WA q1a T8 fF famerd ¥ dfew
A N FIEC WY I AT L F
A F FAT T wHC Ay feafa wmy avelr
3 1 W 3 a¥g # gatagy feafa §
¥ art fafredl #1 e s g,
e T FOU AAT FT ZIET AR HTAAT |

W F OF 919 9T AT F AN
WEAT WA g | W W W W AW
W qra A wwd oA A
qETE AT AT F NS ArEd
et F oA qEl w/ sefie
AT &1 A At F T
T feafy § e wemaifrs ggfr @
AET AT AT AL AW 1 HiiGF W}
wqEAl A FEEAT 37 § @ g 99 -
g F faemrs sar Tifgg 2 3T
W i sae I oafe oA
TH THTC FY GETAAT HEIC FT HG8qHaqT
¥\ gmre @ ofgEt ® mE A w@r
&, s SaTe # @Y faa) qrod 9w @
% oF gREE faEre s A
Fa wamifas faare @m0 gEEn
I AW ¥ AEE AT F gRE A ST
aifgr foy faaroar gt qwm

A
g !

TR 39 frx w2 & fF o qw
A FWAST F AT S O gH A
qIffeT #t a%g SEH Ee SWIETT
AT I | F T FT A g
fe Tt am faege 7 & 1 arfeeaw
¥ fom feafa & 5= &7 g g9 faame
T AT | TET HAAT HTAT HT ATOFT
¥ grg § F97 AT | I AW av HETC

& gy @ faaroarast Frad 3

eft feafs ¥ zuw1 weg waww WA
fgm 1
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§ OF 479 IH FET T WIS qTHA /I
AT J1gar § | fag awm o w e
9T dFe frardt faar s fag o
srfaez wifas mife, ofmar o oo
faame 9y A\ ARy 7, @t A
uF wiziz fasmar w3 Fgroa
fF g7 9T da & W4T FAT 9y
e amom @ s g ¥
|IX A A A F A7 o qraT q
femg ¥ & ol 79 &L 1 99
g At gfar §  <fwEw At faF
W) weEt wyar @w A famn o F 39
T@ # A sEr A ST STEAr |
war & fragm ¢ 5 ag faemama
Ft werd & 1 F o Arvan § 7 Faw
o 19 &7 & AG afer qoEe W
qrER F 9 gg @978 § w99
At T Y R S 3 AT AT
fewraa & fod w13 @1 @ 9o &
TAETE 3 #T dAN ST audA
faemr & =W1fw W om W w1 faw
2 fF g 37 &7 grda "1 ggawm fae
€1 @ & fow | o deeEEe
HAEL 9T gATY AT ggEar 1 g
Tarr i fam =7 # § gurd agrar
TR ogmogm ¥
s & #fe T & e fraew
e fF TaT 3% 3 FE @ TF T
T WEAN TE FL T g WiF ST
3 TEN FI7 a8 UG 9T WL T F
T # & 7 g7 argars @) geaer
Y Fers ot R 59 AR w g
i &1 Fuew g1 9 g fF s
F T 7 AR FEEE faarer
1 I8 qC gfawr T FT T

oF T A | T § R s
argar g f& o fergmm 1 aEe
T & ? oen faegwr  A<tan qeA §
2| W W W TH A1 9% 9@ T



1239 Resolutions re: KARTIKA 22, 1884 (SAKA)

A HEIR #1 d99 I W W @0
I WK W W gH HEOET &
a<E fod @ FT I AT G HAH
Te 1 d<ta ag JE 1 ) Oy afdeafy
¥ wdiFr, v, FATET AT I X
N gAY wag FY & I fod F a1
T @ @ A § e e €
garear @t g | frr aworaT o sEER
I gt T f A g
T gudd 2 @ § 9 99 wifaw § W)
e 1 T & fad 9% wfaw ¥
o gAT HEe AT & SIfET

gAR gy Wl WERd A F%
woaT qg a9 FEr & fF aerd sy
ot | # faeger 7@ F1 AT A FATL
grafmAaEm e g S
qTq FE FETE AT FT AT FA §
q IEH OF Wek RS SIS A8
W T Fd ) F ARG FEAT TG E
fr = @1 T FAw wr@ SR TR A
/g AEAAT T3 qA gR | e
WY gwg a1 qan A=t gAnaa o e
Wt aF H@iFT fAed @ A oW ¥
fagg 741 w9 @I AT & | TS
9 AHOHT G A1 ST AT F H107
Tg @ TaT 1= € fF arfer Tar
9T FE &R | A o e §
TG T ST T T qEET A8 g8
ar A # gy qEfew feafy w1 @
F T 9T § 9w ¥ WA H Ay
waT @ R e oW W s §
fTEM FON AFT 98 FoAT qGA
aifer g Wi o1 @ O wE
FRIF S FIAT T 0= F I
Tg H9 wHT A A, IRy FedA
ot o afaa g€ | Fm A a w R
@ T BT AT AL AT I a@ A
T 1 Fearr =g g arteem
g Wt swdEr w6 waE A e
AR IEE W faed &
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qiffe™ 9T WA OF AT EE
@ 3 | faga s s G
oo & ST ' # oW AR
femrd g w@m = g R g AW
7 & & T g 99 WK nfeae
g1 § FEAT 9T | I@ a9 AW
&t e § A =Jfgu |

H ggt 9T F99 ATET W F[qAT
G & frare AT argan g ) A
A F IW GR ¥ W A, S A,
foa® f w9 &1 7o af vt g
Y, foad s | #7 T W
M T 4T, UF G | wfE A 4
H#ar &1 #rw foa F7 99 W) Fen
&7 fomm 1 GaT @Y 9 #7 uF A w0
a7 fF ag feod % @y, fgvg & o
w1 aifs ¥ amg gfar & ar wmEr )

FyaT FY foarer o § 3T AR g
FaT #1 IR faw F a@ g fr oW
WA BRA I A0 A 94 A
3w fad R SR & A1 qg W
A A e fE 7 AE wgw e
A 98 979 FH g A A q )
afsa gfrar & 2an f5 o) =v fas)
& gfar saaT @27 qwE Tww W 4,
AT HEE T FT AL F ATE A
e T&faa aifw @l ¥ T
SR IAFT FEAFA] FT AT FA
1 fewma i g€ 1 v 9w 8
MIT TW OIT | 9T q% A F &0
ATt 5T A gt | oA feafa ¥ game
W F A YTt i A T &
foelt & SOT QU AT FIT FT AR
WA EH @ R ¥ & F
tafs et A s T =
2 A 6 A AT gH IAET SO
Y AFEAT FLTF |

s & owwa ol & Fgr & 4 o
gt s @t o w
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[+ faea 1wz @3]

g Fqgi faofr Al 1 g v Siw &
& gw S0t sow a1 @
g 5 i frd & @ Ad o
qHY |

T K OF @ I 99 f3-
A FATATGATE | 99 2848 7 #F
oF X ifsq JARATE Ygw S W7
o7 | I 7F I§ 2 fagraT @
text ¥ saw far | & 5§ J=m &
uF TR WTOE AT @A =gl
g | dfew FaTETET AgE 7 HOT 9"
¥ w& frmr fF ooy it g fomr @
IR FFAT ATHFATT FE AGT & WIT
wFT Wi W TEawzea & AfEE
I aEEH A F oF oF A 7 o
qFAT | g AwaT ¢ fF oo faEre
AT X frardl ¥ ST we< Ay | e
ag "UE T9q @ § R oamE F
ARy # R gAY a6 ¥ FEE
e A 1w e A g
srew fafee & ag o1 @ fear .

Shri Raghunath Singh (Varanasi):
My hon. friend is referring to a pri-
vate letter. Can he read it out here?

Shri Priya Gupta (Katihar): It is
not a private letter. It has been ad-
dressed to him by the Government
that is by the Prime Minister.

Mr. Speaker: . Now that another
hon, Member has given that ruling,
perhaps there is nothing left for me.
When the matter is between me and
the hon. Member why should Shri
Priya Gupta get up and interfere?

Shri Priya Gupta: My hon. friend
Shri Raghunath  Singh spoke, and
that was why I also spoke.

Mr. Speaker: If he spoke, was it
necessary that all other Members also
shoulg epeak?

NOVEMBER 13, 1862
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Shri Priya Gupta: I thought that
what I said would suffice for an ex-
planation.

The Minister of Law (Shri A K.
8en): On a pointf of order? May I
submit that a correspondence with
the Prime Minister can be referred
to, if it is relevant to the subject and
if the entire correspondence is plac-
ed on the Table of the House, be-
cause then it become part of the
proceedings?

Mr. Speaker: I shall ask him to
place it on the Table of the House.

st fameiz & F g A
T G & FaT IUE OF AT 9aT
& A1 S &% gEA #1 ggenmr € oae
1% 7 i 78 § g dfeq o GaS
T A TH & | AT IERD qE WA
W w7 faar & wEEw w6 A
ot ?

Shri 5. M. Banerjee (Kanpur): I
rise to a point of order, on what the
hon. Law Minister has mentioned
just now The practice in this House
has been that certain letters exchang-
ed between the Prime Minister and
an hon. Member or hon. Members or
between an hon, Member and
a Minister can be read out. The only
question that arises is whether my
hon. friend has taken the permission
of the Prime Minister to release that
letter.

Mr. Speaker: That is a matter be-
tween him ang the Prime Minister.
When correspondence has passed be-
tween two persons, then it is really
better that the permission of the
other side is also sought first before
disclosing it. But that is a matter
for the hon, Member.

Now that the hon. Member has
referred to certain contents, the
House is entitleg to say and to de-
mangd that that might be placed on
the Table of the House.*

*Laid on the Table. (See No. LT- 532/62).
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Bhri Raghunath Singh: Yes, that is
right.

st fager 8 S g T Q@
faefedt &t qe &t 9 = @ g
wvet faedt ff T g =ik dfen St
& St faedt et @ g Mdems It
wEaET T fadr gea A I o @
QUi

# oy fdmm sx wr ar fe dfem ot
Y99 o § f A v d¥sf AR T
qifwamiiz § WiT qifeariie & aEe 9
o fFar & fF g s faegw
aaqa & afer s S oW -feam #
g gl wifaw g swwr Wm
IO HT @Y ? FAW TF &7 FTO @Y
f dfem St & i Yy SATErd F amg
wegd g1 fFar fF gt 3w o A
# @FT W A g | = few S
®Y IH HTIAT ST AT FT FH gHIL
g & g 7 A Ao A
faeamar 5 2@ ®1 fadeasw #fd,
IER afF| aww s g @
W F ad 3 9wl A, F F AW
& AT aeAr 4ifE | qv e -
T fFar wgm, g ew dEmt 3
W 5 ¥ Fgr W1 Wmard § off
TAF TR 9 0F fF A @ oA &4
®Y wEEERAT & AE & ) ww "I F
YUY IT WA ETHT & T qF g
EfFaww &t ag & afm &
WEAEEA Ay 95 W ! dwry
fagra & fF @12 ¥ ST & F=am 2
gare dfeq ot 7 o wew ¥ 39 fao
IEH FE AT % g TeH A% a1 AN g
9 g9 W UEW FAad 9AET S|
wifer & A H 1T | &fEA & qaerr
=g g i war ® fav v T @
*1 fagra a@ar § | w9 aw af aE

KARTTKA 22, 1884 (SAKA)
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£ 9 9% WTOHT FE WY AT G L)
FHAT Gl Fqqr T FH O
FT 5 Al &9 F%HaT | AL AN A
Tt § @ " a| w1 gher §
o g3 | gafad mfw #Y aE
F ¥ g ATIH HoA FY Al
T FT T FET AT

W A% qH A 39 FEPRE
gl & At # faagw T € 0 =Y
g et & g9 o e ag am w
4 ff fom g & wreal § T .
WET T g & g9 g & 3 %
# ¥ ag T 71 w9 ) 9y W
T = qg g @ @ fE o S
T &, F oA ey fret w we
reat g, Ta 7 Sfer 78 5 @
afeF awgT: ¥ @ g T § 5 s
9 a7 fa=me w3 | G A8 g A
f o uF a% &9 foaar a9 |9 @@
¥ O g AR | W 59 AW R
wET g W § I9 9 W fa=
Fifed | g3 "y ff o9 F g om
aFF § | TEH fq=re 3 Y a9 qE ¢
R el ard Raviked-cich-A|
| 3 AT FH | F Amee 2T
sifes o ot q@d A9 JET-FH-
TR G4 FAL § IAET AT g
T gad WFT WeEe wEr av fe
OF 59 FHET FT TELG ALl & G W
TF AL F g H Ay LGS TR )
o faw wFR g 3 aEAT %
| s fgv R ot & amg ofew
SaTgTEE AgE & 919 @91 g g,
gﬁmﬁﬁ?ﬁﬁ%mﬂﬁfﬁﬁlﬁl
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[t famraen &3]
T FEe gT ng v ogw afer ¥
fau & v @ dfeq e & 0=
qERE |

TOe HEIG WA g€ A Fq
o1 % w7 5 femwam # el 1
fae &1 9 Y oF g Wy de
e & foss T a1 @t v E L

wer REEw ¢ A0 A ag @
& vty weer fas e & e
ST A g

sifarer s : ;@ § &
EAYE AT WGF JIEA TEAT ATEAT
g o & s g fe @ A qe
gz # fauesw g, § woiagEs
™ T = #G  qeke ¥ @AR
T F T A 0F FEHEE AR
§ gf Y, fomd Soiide st wog 9w 4 |
wWFHG A gampnfFa$
T dEE FE AEE B wed &
forar @ma

& i (5 - faegew A

st fame ¥ : F fedara &
Y AT RGN

UF WA 8T ;oW1 WEEE
e agl au g 7

=t faweir & : § agi A ™
1, 6T 7 T @A F arw gy
& o @ g, T qge A wwy wma
¥

T HW # # gg ara fadew s
T § 5 owrdy wsafee e d
¥ F FHEfEl @1 oaa o6
e #7 ¥ fad 4 ad | )
o, foed ax arzar a1 fafadr wa,
FE A A AR FHER
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qifesft w1 AR, W & e s,
T sk e wife 9 "5
fa a3, o & s, FfEl &
TTER, WG Afen T gEer ¥
farg e A & w3 '

afer Fgfrei # 7 w10 A
HT aEE T FouAT & 9T qE W
3 #ogy T T afdfeafa ¥ &3 @
f& gv®r W wmmE 1 Nwer FE
&t ¢ fF g dfeq SR TTE F
MY ATTAT FI UIET A § | UR
Frafaeet & amfaw frafa &1 fax ¢,
NfFfrmaT Famy mr g

@A /I TN aEfate JarEt
{ oF @ R 2, S AR aga e
IR g ¢ fF g offwm ¥ |
AN T & I8 AT a6 A
ifge | & faagw & 9@ g fr
FHG FT AW FY FIHN F7a7 qHY
AFTE | TG IT D9 TAFT TG |

U WA §q6g @ e I7H &
ECILM

st fasmar & ;. ve TW W
AESHT Fg ANAT I TWM we AW
F Saa # g A fwadr o

95 @I 8, a8 WA WY G g AL |
T Fa9 @Y a0 ¥ A ¥ fawen
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2 oix IE% A W am #;qQ
fewm o7 dardr won g fe &
qifFeaT #1 GTF ¥ AWT W9 F &AT
faar @@

o U # 3 wAwe AT ATEAr
g wo wman & % gre| & W awe
I g AT & faar F 30 |

egafa 59 3| & W FETEL
3 oA ard dm #oafE I
fafgg & 1 ¥ gema & fF ol @
Fardt F i o, vty St AR
Fa fremad A4l F1 WF FAET &0
f§ wH—Iud wE g e
T gi—at f& =  E9ww &
garg & fom 7 fr few am
€< @1 F4H IeET 8, ¥ ¥ fagg
FTAT &, T [T AT &, WIfE

Fg F4 9 fF gw oqF o 9T T
qrgar ¥ g ZE TT 0 Wl ¥ I
SER F2 ¥ A A 51 aw gt
2 F g & o www g e od
ST &g FY AT FETE 0

AT Tregqfa ST FY wegwar ¥
& W STl ® ox at AfE-
wae & faan 9 S I ¥ grU g
et @9 wggaqw fAot #Y eveen
g oA aR 2w ¥ ago fewmw A
WAt G=r gl A s JEd g
=t F Fra e o fom @
sw feafa g @ fF aeeim =i wrod
fvg % wFagE A ¥ 1w g df-
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wArsEe aa femr omd, v @AY
YOS FFAT AHT F /G Zh |

# e frdga 7 =@ §
g F WY WA, gars dgre AW AErd
7w qTAEY e, 99 #1 WA & 84
Tifgd oK AT Tu WA ¥ ged
Hgm art & o7 fg=s o =T &, 99 #1
frwr 3 afen, w@ifs 9 wF @¥e-
Fre feafa 20

T feafa &1 3fe & @ gQ
A "o q=ad iy g § G gfawe
T AT ifgm, fom & g
qrEEEaT & F1% FUT gEar g 7
9% |

TG T F A T AT A
a% ¥ wami ® wiad dfaw faar
g =ifgr 1 @ & wfafem w@ade
wa=g F1 0t wfran &faw farem 30
aifeT | T @ # W A F g A
2w 1 &U s 91fgw 1 F oF gy
o foare o9 F A @A AmEan
g fay meme § o § 9w
It @ &fwi # o wrEe st
1 % 39 & w#fafem G935 =@
arfat Y oF wgrEs §Ar A 47
w1 &, AL, 0F w0 A OFT W
FaT &, @1 ¥} FUT F T W 1 Al
FUT T 847 T I&< TEAT Y Ff |
FIFF AT 9T ST @ AT 3 a5t
TE ®¢ gFar, 79 [ I A7 A
| A W@ 9 A I & A9
st ¥ %y fafszosw fear o,
arfe sTE=Ear U4 97 W F OAF
e gAY FT A FT A AR

w2 % |

W Ty £ fF wee e &
F HOEE AT gE 8 1 99 FT T W1
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[ faw=z &3]

sz &g, 78 ¢ 7| W g
Y 3 ag qwTE I e g fegee
¥ AT AT FT ALHIL FER AT AE
AT IF FY AT &N AE | W F Y
@m’émﬂ%&{o@oﬁoﬁ
FaT 919, aifF WEAT & 8THA OF
ferata qan 1 o 7% |
W {49 gAT, Afger gee 9
£

o% WA qEE o HfEE wia
E

st frsmez &5 : 99 9¢ @ 5
I A L F AR G F T F
Ie@ & w1 feafa F g fawit
® F1E WEERAT AGT & | ASE F
foz #T &, & e § gw fer A
T gE FL TS & |

. fagmt F1 faafa & st o
AT FLA FT T IST FC THMA
FRANIFEIF TS T &
A F awmar g 5 g s
g #1% @A @ gFT SifEw |
TA AW g gMT AEd fF oaw
faeaq ¥ ATEAT g7 STEN, 99 F 9%
B A9 S |

T Wl & A9 § AT wee
TRET F TFAE I Y AT HEA
T FE@TE |
‘13.80 hrs.

wogw WEeE . TEE At aum
I E g arad qEf 41 )

it wgw fag fagrt (woore) -
TE AL ... ..
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WEIH REAY : WL OF OF WITH
# F oF 9 § a9 A aga qfew
AT |

W A s & AR R R aw
fafre & warar famft #1 7@ 4 oWk
W w * figFedt el seT |
@ fe & a9 awr gOf Wi T
fame & aw= ofte w1 a= FT g

Shri D. N. Singh (Muzaffarpur):
Mr. Speaker, Sir there comes a time
in the life of every nation when its
independence is tested in the fire of
an unexpected peril, It is precisely
such a per® that has overtaken us. If
in this hour of trial we fail or falter
or do not prove equal to the response
of the nation ang the sacrifice ¢
our brave jawans who hava given
their life ang who are defending the
sacred soil of our motherland, the
judgment of history is going to be
hard and harsh and just upon us. It is
going to be 5 long affair. . This 1is
not the time to give way either to
mass hysteria or to our past illusions,
inhibitions, conditioning and inertia.
There is no denying the fact that
while pursuing our immediate ob-
jective, we should not lose sight of
the distant objective and targets as-
sociated with higher human aspira-
tions. But then let us also not look
at the dangers of today with the
spectacles of yesterday or try to heal
today’s disease with vesterday's pres-
cription.

No man who reads the documents
exchanged betwo2~n our MGovernment
and the Chinese Government could
say that our Government could have
done more to keep the way open for
an honourable and just settlement of
the dispute, and ¥et the Chinese say
that whatever they are doing are do-
ing in self-defence. Never was such
a work of falsehood and synicism in-
vented to justify aggression.
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In spite of our initial reverses—
reverses which we have suffered be-
cause our troops were out-numbered
and out-gunned,—the final victory
wil] be ours. To quote Mao himself,
‘Some people are intelligent in Know-
ing themselves but stupid in knowing
their opponents and the others are
the other way round; neither can
solve the problem of war nor can
achieve sucess in a war’,

The way in which the nation has res-
ponded to the call of the Prime Minis-
ter is a clear proof that the Chinese
ruling clique are stupid in knowing
their opponent, and therefore they
cannot win, If they think that “in-
creased military pressure would make
Nehru change his mind and accept
China's October 24 proposal for the
settlement of the boundary issue,” they
are something much more than stupid.
Hitler underestimated the power of
democracy and missed the bus. The
same fate is going to overtake the
Chinese warmongers and aggressors.
Let this Parliament assure our brave
generals and jawans,—the assurance
that was given by Mr. Churchill: “Ask
angd it shall be given. seek and ve
shall find, knock and it shall be open-
ed unto you"” Our generals and
jawans are going to get the tools and
they are going to finish the job.

The Chinese have not launched this
massive attack against us only for a
few thousand square miles of our terri-
tory. Their designs are deeper and
ginister. They have launched {lis
aggression to disrupt our political and
economic life, they have launched this
offensive to humble us in the eyes of
our Asian neighbours, they have
launched this co-ordinated attack to
impose their will and perverted
Marxist way of 1'fe on India and on
the entire South East Asia.

There is no doubt that the facade of
the unity of International Communisn
has cracked open because of the ideo-
logical conflict between Moscow and
Peking, and therefore, we cannot bank
top much upon the mediatory role «f
the Soviet Union. Nor ia there any
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certainty that the Chinese will keep
their words given to the Soviet Union
for the settlemens of this dispute,

It will not be cut of place to quote
here from a very recent speech of Mr.
Hoxha, the die-hard Stalinist and
Peking's stooge of Albania. In one of
his speeches, he  described  Mr.
Khrushchev as “a renegade anti-
Marxist because he refuses to accept
the Albanian-Chinese view that the
East wind is prevailing over the West
wind to such an extent that condi-
tions are ripe for an aggressive for-
ward movement on all fronts.”

To quote the New Statesman and
Nation of November 2.

“To accept China's acquisitions
as the basis for negotiation would
place India in the same vulnerable
position as Czechoslovakia after
Munich robbed off her natural de-
fences, India must achieve a
viable line of defence before talk-
ing"_

Then again, we cannot also forget
the fact that China has not been able
to solve her food problem and is very
poor in forest and petroleum reserve.
Near about 60 per cent of China isnot
good for cultivation, and it is because
of this that 95 per cent of her popula-
tion live in the South Eastern iwo-
fitth of her territory. No wonder her
offensive in NEFA may have the prime
objective of capturing the rice bowl of
the Indian sub-Continent for the time
being and of dominating the entire
Asla ultimately. Our neighbours and
friends who take comfort mn the pro-
fession of Chinese friendship and paper
pledge should remember that her con-
ception of international boundary is
mobile and shifting and her solemn
treaty obligations and border rat'fi-
cation are not even worth the paper
on which they are written, She is
out to create a Celestial empire in
Asia. The democracies of the world
have realised this. We are thankful
and grateful to them for responding
to our call. India will never forget
and will ever remain obliged to them.

We should not be afraid of a long-
drawn war. Even if the war goes on



1253 Resolutiong re:

[Shri D. N. Singh]

for years, we wil not allow our
nationalism and patriotism to degene-
rate into status quo and conservatism
for our nationalism was never a nega-
tive one, We have always combined
nationalism and patriotism with re-
form, I am sure we will not only win
the war but win the peace as well.

To quote our Prime Minister;

“We have behind us the
strength of a united nation. Let
us rejoice because of this and
apply it to the major task of to-
day, that is, preserving our com-
plete freedom and integrity and
removal of all those who commit
aggression on Imdia's sacred ter-
risory”.

A state of emergency has been
proclaimed. Though the State Gov-
ernment will not be suspended, they
will be under the complete control
of the Union Executive, and the ad-
ministration of the country, in so far
as the proclamation goes, will funec-
tion under a unitary system with local
sub-divisions. Fundamental rights ang
the jurisdiction of the courts have also
been drastically curtailed and in a
sense, the Union Executive becomes
at once the legislator and the adminis-
trator, and to a certain extent it
becomes a judge of its own action. It
is not possible to keep Parliament in
continuous session, as was done in
England at the time of the second
world war. Therefore, what I want to
suggest for the consideration of the
Government and to you, Mr. Speaker,
is that a Committee of senior Mem-
bers of Parliament consisting of the
representatives of al] the groups and
parties should be constituted for the
period of the emergency to be in
constant touch with the Government
and for advising it on various mat-
ters connected with the enactment of
various emergency legislations, Cen-
tral as well as State, so that neither
the war effort is impeded nor unneces-
sary restriction put on the liberties
of the people. 1 hope this matter will
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receive your's as well ag Govern-
ment's consideration.

In 1929, under the leadership of
Nehru, on the banks of the Ravi, we
!ﬂok a pledge to achieve complete
independence. Under his leadership
today, let us take another pledge in
this old city of Delhi,

“With hope and faith, this
House affirmg the firm resolve of
the Indian people to drive out
the aggressor from the sacred soil
of India, however long ang hard,
the struggle may be”.

Let us take this pledge, We have
got a umitey nation to wage the
struggle. If we proceeg with this
resolve, victory wil] be ours.

Shri D. D. Pari (Kaithal): While
the House has shown unprecedented
unanimity and in reaffirming loyalty
to the Government—every section of
the House has, as a matter of fact,
vied with the other in reaffirming
loyalty to the Government and in
standing as one man behind the
leader—-nevertheless, in the course of
the discussion some small points of
difference have arisen due to different
approaches brought to bear upon
some of the problems.

I shall very briefly try to examine
some of these problems and try to
lift some fog that seems to have des-
cended upon them. The first ques-
tion that seemg to have agitated most
of the Members is as to the nature
of the naked and unprovoked aggres-
sion that has been unleashed upon
this country. Ig it international com-
munism spearheaded by China which,
according to a pre-conceived plan, is
making India its first major target in
Asia? Or is it the exhibition eof
Chinese expansionism which inciden-
tally happens to be communist?
This is the main problem which goes
to the root of the matter and om
which a lot of thought has been ex-
pressed with a certain amount of fer-
vour.



1255 Resolutions re:

If we try to analyse the situation,
that first point that arises clearly and
without any coniroversy is that the
major democracies have come to our
help without hesitation, without pre-
varication, ang instantly, On that
there is np doubt Next, the non-
aligned nations were a bit hesitant to
start with, andq gradually, as time
passes and they are seeing the picture
more and more clearly, they are veer-
ing to our point of view one by one;
cen those that showed a complete
lack of understanding of our point of
view, like Ghana, are now gradually
veering round to see the rightness of
our cause.

The biggest question mark on the
horizon is the attitudg of the com-
munist block of nations. Are they go-
ing to declare unequivocally that India
has been the victim of aggression?
Are they going to reaffirm that
aggression, violence and war are not
the methods to settle international
problems? Till the answer to that
question takes shape ang till the
position of the communist world is
known more clearly, what would our
friends, who very ardently argue that
this i3 a war of international com-
munism, have the Government do?
Do they expect or require the Gov-
ernment to make a declaration that
Russia is not our friend? Do they
want Government to repeat again and
apain, whatever Russia's attitude may
be, even before it takes shape finally,
that Russia is our enemy? In time
of war, that would be suicidal, and I
respectfully submit that rather than
waste our breath and: effort on all
these arguments as to the nature of
this aggression, we should try to keep
Russia in good humour, as is the ac-
cepted  policy everywhere where
neutrals are concerned, I would sum
up our attitude towards the com-
munist bloc of nations by saying keep
them in good humour, pamper them,
woo them. but be under no illusion.
That should be our attitude If that
is done, I think much of the
force of the argument loses Its
validity. I would sum up my argu-
ment in one word by saying that
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one squadron of MIG alrcraft is
far more eloguent than all the perora-
tions that are del.vered against inter-
national communism, and nothing we
say or do should impair the help that
Russia or the other communist coun-
tries may give us. Even if they want
to remain neutral, why should we
push them to the Chinese side? What-
ever happens, as the events unfold
themselves, they will be taken care
of. At this stage, nothing shoulj be
said by any member of this House
which would take Russia or the com-
munist bloc one inch nearer China,
It would be a disservice to the coun-
try in this hour of peril.

The second point on which there
has been a certain amount of confu-
sicn is our policy of non-alignment.
A two-pronged attack has been made
on that policy. Shri Anthony and
Shri Kamath made admirable and
eloquent speeches. They did not
question the basis of that policy. All
that they have stated is that the ori-
entation that the Government gave
to that policy had g tilt to the left, I
will not go into that question. It all
depends upon where the guestioner
himself stands Some of us may find
tilted '~ tho iight some others to the
left I do not have the time to go
into all that, but from the Congress
Party itself a fronta] attack has come
on our policy of non-alignment as if
it was mlways wrong. never right, or
at any rate even if it had appeared
right, it is now proved wrong. I was
somewhat surprised that this point of
view was expressai by no less a per-
gon than Skri Hanumanthaiah. It
was somewhai disconcerting that our
own understanding of our policy
should be so superficial.

The policy of non-alignment can be
simpiifieq in two sentences. Firstly
we believe Lhat joining military blocs
creates tenswon and takes the world
towards war. Secondly, even though
we gre waging a war and we are in
the midst of a relentless war, we
still believe that war is not an
acceptable instrument for settling in-
ternational disputes, If any one beés
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lieves that joining military blocs
does not increase tension, does
not lead the world toward war, he
would be entitle] to say that the
policy was wrong or that anything
has happened today to change it A
point was made by Shri Hanuman-
thaiah, and also by Dr. Singhvi, that
we should have gone to the United
nations. Shri Hanumanthaiah gquoted
article 6 of the U.N. charter stating
that even a non-member could be
brought before the bar of the United
Nations, and therefore China, though
she is not a member of the UN, is
not immune from action by the Un-
ted Nations, and so we should im-
mediately have gone to the UN. and
sought g declaration and gathered the
world behind our banner and led &
crusade against China. I wish he had
read out the Charter of the UN. &
little further. There is a provision
for veto, and therefore any action by
the Government of India at this stage,
without fully assessing the position of
the permanent members of the U N
who are possessed of the vote includ-
ing the Soviet Union, could lead us
to trouble. We have enough ex-
perience of proceeding against a Mem-
ber, not a non-Member in regard to
Kashmir, ang the situation got bog-
ged down so completely that for a
number of years nothing much has
happened, Therefore, it is not advisa-
ble for us, who have the bitter ex-
perience of Kashmir, to rush into the
same course of action again. N

We are still advocating the
Chinese membership of the United
Nations. University of membership
of the UN is an admirable doctrine,
but let us not put too much reliance
on the assumption that if China be-
comes a member of the UN. she
would show any more respect for the
principles of the UN than she has
done to the principles of panchsheel
or he- commitments to us in regard
to the India-China border.

In regard to the external help, I
wish to say that we are extremely
grateful for the spontaneous help
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that we have received from the
United States and the United
Kingdom and other countries In-
gratitude is one of the most despica-
ble traits of human character, and we
will never be guilty of that. Our
trying to make it a commercia] trans-
action is somewhat laboured. Consi-

-der the spontanaiety with which the

help was given. We asked for it, and
it was here. They gave us what we
asked them, when we asked them.
without attaching any strings at all
To place any value on the timelinees
of the help itself would be impossible,
and would make the entire thing
sordid. We cannot put any monetary
value on it, ang if we did, anything
that we have or can possibly raise
will not be able to meet it. When
Russia took help from the United
States, they did not talk about any
commercial basis. There is nothing
much commercial about the way the
help is coming. It is because we have
starteq feeling that our taking help
may affect our principles of non-al-
gnment. It d°'d not affect the Russian
way of life or her communism and all
that kind of thing

Mr, Speaker: The hon. Member
should conelude now.,

Shri D. D. Puri: 1 have quite a few
points more.

Mr. Speaker: He would not embar-
rass me now. I cannot give mare
than ten minutes to any hon. Mem-
mer, That is the limit,

Shri D. D. Puri: In regard to the
8th September line, I would make a
very briet observation, that cease-fire
lines have a habit of perpetuating
themselves. We had that experience
with Pakistan. and there is no reason
to think that we will not have that
experience with China. Once the
line is accepteq and a cease-fire takes
place, to think that we will be able
to drive them out of the territory
that they will be continuing to occupy
will be an illusion. Tp think that we
could at that stage vacate Chinese
aggression from the 8th September
line would be even more unrealistie.
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Mr. Speaker: That is all. I am
#orry it has to be restricted.

Shri Thirumala Rao (Kakinada):
Mr. Speaker, Sir, this is an occasion
where the desire to speak is not the
primary consideration that has impel-
led us somehow to stand in the queue
patiently to be called upon sometime
or the other. The situation is so cri-
tical and awful that the time has ~ome
when the whole country has to stand
by our leader, the Prime Minister of
India, As 3 Member of this duly
constituteq representative House of
the People representing my constitu-
ency, 1 thought it my duty to place
on record the views of my constitu-
ents that we solidly stand behind
the Prime Minister, whatever politi-
cal affiliation we might have been
professing all along. I have given
notice of an amendment which is self.
evident. It only puts in writing the
ideas that have been mentioned by
the Prime Minister during the open-
ing speech of this debate. I briefly
refer to those words: China seeks
aggression and imperialistic expansion
and wants to make us victims of new
expansionism; this is a massive inva-
sion of India and ‘a menace to our
freedom and integrity; all the stand-
ards of international behaviour have
been upset; India will never submit;
we accept the challenge. These are
the immortal words that go down in
history in letters of gold to inspire
the future generations. India is
standing as one man to defeng its
harg won freedom that is now threa-
tened by unscrupulous rebels, the
grim enemy who has stabbed us in
the back who had all along lulled us
into a sense of security and friend-
ship. The Prime Minister also stated
that when foreign legions invade
India, our Constitution provides
amply the method for defending our-
selves. It is China's cruel and crude
invasion of another country.

I want to put briefly before this
House the main consideration of the
expansionist idealism of China. Their
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leader Mao Tse Tung as a cruel and
ruthless leader who marched 30,000
people over thousands of miles; only
10,000 survived that march. He has
no human considerations or values ~d
life. His performance is one of the
olg Chengis Khan's kind, another
ruthless ang cruel leader who invaded
Asia. Their ideal is only to expand
and expand in al] directions, He nas
pronounceg that the days of domira-
tion and imperialism of the wesiern
nations have gone; the time for Asia
has come and the Asiatic nations
would dominate the world The Asia-
tic nation means himself and 650
million Chinese. He is building up
his philosophy and political strategy
In a manner to dominate Asia. He
wants to create his party in every
country. There is the North Korea:
then, the North Viet Nam. About
twenty million Chinese population are
spread all over South East Asian
countrieg owing allegiance to the main
country. They are a very powerful
economic bloc in these countries and
when the motherland gives the sign
to a man they will stand behind them.
Until then they are supplying him
with money and other support. That
is his policy now. India is standing
up for certain ideals of democratic Go-
vernment and with a leadership whose
strength in the internmational forum is
one of morality and integrity and not
of hordes of armies or Air Force or
other physical power. Jawaharlal
Nehru has become an eve sore when
he is intervening on the moral plane
when there are lapses in internatiomad
standards of behaviour between na-
tions and nations. He could intervene
when France and FEnglang wanted to
do away with Suez. These are
nations which are still amenable to
some sort of a moral persuasion. But
what did we do when Russia marched
into Hungary? Have they cared for
our moral protests against their be-
haviour? Here is 2 man who is build-
ing up this country, 400 and odid
millions of his country on a democra-
tic bagis. e is poing to be a chal-
lenge to the power of the Chinese
leaders, India is an equally big
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power in the Asiatic continent which
is competing for popularity by its
mworal integrity and has got ascen-
dancy in the whole world. Therefore,
it must be put down. Its leader must
be snubbed ang his country must be
invaded so that he cannot go in with
his Five Year Plans: then he will be
nowhere; we will not allow him
to pursue his Plans: we would
make him divert his money for wars
and armaments and for soldiers. That
seems to be their aim. Chinese 630
millions have not got sufficient food
and their average life is 34 years. In
all these 15 years of concentrated
autocracy imposed on these millions of
people, they have been forcibly march-
ed from town to village and from
village back to town. They have
not been able to build an economy
which gives them sufficient food. Seo,
they are casting their greedy eyes on
the rice bowls of Siam, Viet Nam and
Burma and West Bengal, if possible.
In between comes East Pakistan. My
friends in Pakistan are playing with
fire to satisty their anger. In their
spite, they are cutting their own
nose. If India is weak Pakistan is
bound to fail and God forbid a time
may come when we may have to
defend [East Pakistan, ourselves,
if they mistake things now. India is
strong enough to drive out the enemy
from the eastern side but in a crisis
like this they have to be on the guard
and should not rub this country on
the wrong side.

Let there be no mistake about the
Chinese intensions and let there be no
quarrel about the so called ideologi-
ca] differences. Yesterday, Shrimati
Renu Chakravartty said that we were
asking the western imperialist and
military camp for aid. I do not agree
with her in her reading of the mili-
tary camp. It is the Chinese com-
munist imperialism. Great Britain
wnd America are our friends on equal
terms. It is they who come to ug to
aid us when we are in great difficulty
ag well as the other democratic
countries.
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On the gquestion of non-alignment,
enough has been said. It has also

been said that during this great emer-
gency the so called rightist {forces,
money bags and big industrialists are
likely to capture power and perpetu-
ate their kingdom and their Govern-
ment. I may tell the hon. Members
who advance such arguments that this
country has survived fifteen years of
freedom and after all these so-called
emotional quarrels and disintegrating
ideologies, this touch of reality has
come as a big shock. After we drive
out the Chinese, a new leadership is
bound to come in this country which
will not allow this country to deflect
from the path of sociallsm. Another
revolution is bound to come to this
country if any reactionry forces want
to assert and capture the political
structure of this country. So, in the
future also, it is bound to be a socia-
list country.

Shrimati Sharda Mukerjee (Ratna-
giri): Mr. Speaker, Sir, since the de-
bate started four days ago, we have
gone through a lot of words and a
wide range of opinions and rightly
too. That is the democratic way. The
reports of these proceedings have
been broadcast not only all over our
country but in different parts of the
world. Let it be known, therefore,
that in this ciritical hour, when the
frontiers of our country are being
threatenegd by a neighbour whom we
trusted and befriended, we the people
of India, whatever our differences in
the social, political or religious sphere,
stand united and strong in the defence
of our country.

Generally speaking, we are a peace-
loving people. Our customs. tradi-
tions and religious beliefs of many
centuries have tempered us into a
civilised race of people too civilised to
be a war-mongering lot. Today, we
are called upon to defend the honour
and integrity of our country and our
people, and though we are a peacetul
netion, that fact in itself will not
deter us from fighting a total war if
need be.
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As for the armed forces, the Indian
soldier is one of the bravest and stur-
diest soldiers one can come across, 1
submit, in all humility, that having
been been indirectly associated with
the armed forces for 20 years of my
life, I can claim some little knowledge
of them. I know that the jawan, the
airman or the sailor is capable of in-
domitable courage and supe:b loyalty
and patriotism: that in an hour of
crisis, he will not falter nor will he
give in easily,

In the last two weeks, there have
been wild stories floating about, which
1 am sorry to say, will be detrimen-
tal to the morale of our fighting for-
ces. People have been heard to spread
rumours that the Chinese scldier is
tough, that he is fearless, that he is
living on almost nothing, that he can
ciimb great heights. 1 say that it
may be so, but the Indian soldier is
equally good if not better. In Delhi,
there is a certain amount of placidity,
it 1 may say so, but in Bombay, from
where I have just come, the atmos-
phere was far from placid. In fact,
that very sentitive, trading machi-
nery. the stock market, came crashing
down merely because these wild
TUMmours were aﬂoat,

Now, the first thing to remember
about the border warfare is that we
were caught on the wrong foot, Let us
admit that and from that point it
will be easier to go on. We were not
realy geared for war, whereas the
Chinese have an army that is five
time the size of our army. They
have been trained for war for some
vears. They have located their
armies in large numbers in Tibet and
on gur northern frontiers. Co-exis-
tence to them obviously means belli-
gerent co-existence, whereas to us, it
means peaceful co-existence. As a
result of this way of thinking, the
Ch'enes army has been equipped for.
war, while our army was equipped for
peace-time. We had never thought
that we would be called upon to defend
ourselves against such a treacherous
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and massive attack as we had to on
the 20th October at Dhola post,

What do the armed forces require?
Primarily, they require suitable and
adequate equipment. But equally
important, I might say, they require
well-trained and  well-tried com-
manders in whom the man, the ja-
wans, the troops, can have full and
utmost confidence, The first thing
namely, the equipment, is not diffi-
cult to get. It is already coming in
from the West, The responsibility of
the Government is, therefore, to see
and to ensure that the commanders of
our armies are men who have trust in
their troops and can get the maxi-
mum out of them; that they are com-
manders who can stand up to the
test in battle and lead the army to
victory.

I congratulate the Prime Minister
that he has availed himself of the ex-
perience of retiredq Generals and that
he has included them in the Defence
Council. These Generals know their
men and their officers. They know
the technique of military strategy
and, above all, they are Generals who
are loved and who are respected 1m
the Indian army. They have ability
to inspire confidence which is called
“leadership quality” is very impor-
tant, A man either has it or does
not have it. There are no two ways
about it. The one who has it will
inspire his men that when they are
with him they are in good hands: he
will command them, he will com-
mand respect and discipline for them.

I would next mention that even im
peace-time, our armed forces have to
undergo hazardous tasks. I know,
for instance, that the air force, when
it carried on supply-dropping opera-
tions in the NEFA and Ladakh areas,
has faced great hazards. When they
go out early in the morning, before
dawn, they are not sure that they will
come back. Sometimes, when they
are flying over those very narrow
ravines and valleys, the mist comes
in, and then it is difficult to get back
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%o the base. As you may know, even
in peace-time the casualty rate and
the wastage rate are high. Yet, day
after day, these men risk their lives;
they leave behind young wives, young
children; they do it for the love of
their country. When we expect this
of them, we must provide them with
the sort of commanders who will ins-
pire confidence in them, who will
make them believe that whatever be
the hazards, they will come back and
coir-» alive to  fight again, So, a
commander must inspire them to
wvictory, for they gamble with their
lives. In Parliament we talk about
military reverses; we talk about do-
ing better. But on the battle-field,
there is no next time. It is a strug-
gle for life. It is either they or the
enemy. Therefore, it is our sacred
duty to see that our fighting forces
are well-equipped and well led. Give
them good equipment and good com-
manders, and I am sure I guarantee—
that our army will lead this country
to victory.

1 would like to express one more
thing. Servicemen are applauded
during war-time and forgotten in
peace-time, Let us give them as-
surance: that we shall continue to
honour our responsibility to them and
their dependants; that when the war
is over they will not join the ranks
of the forgotten army.

This is no time to ponder or discuss
about our omissions and commissions
of the past, to discuss the why ana
wherefore of cur unpreparedness. Let
us leave them to the historians and
the academicians, Let us get on with
the job. Our country has been invad-
ed. We must go all out to drive the
Chinese but of our territory. There
should be np attempt at negotiations;
no timidity or hesitation, till every
Chinese is ousted from our soil.

st a¥ :(ETE) AT e
HERA , T I & T4 WA W ey
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AT AT 9T9 JA1 &9 2 A7 |73 F
IH TR &, @ 56 F1 TEEEE &6
&\ W IAF O gEIE T A A
o5 A &, A1 39 T JqEET 9
& ? mnr 39 F1 qwifas afifeafy zm
q §aEd &, A 37 afei=qf7 &1 waved
F ¥ fqu damEae w9 g 7 3
yAT & wam" az {5 fam 7 97z 379
AF 3w 3w T fm, 98 A=
T 1 afEw I EEEd #1 oA
A FIA T AH AT FAAr w7 AD
aZf vE T qfeq FEETAE Aagw
F drg § AT A% g w7 9 &1t
qagd ¥4 & fau Fuw g, fawid
fager d937 avw o= s fFar & wiw
2T FT AT FEEATE | WA FREHE F
& FT F4T TATL aF AT 9T THT
T FTFRGT F @Y & A I AT
#ET A9 W & | 99 F quAT A2
A # qEl & &1 gW 4@ 8, 3w
I9 F1 F0 ag & T A 3= A1 =@
& o 3w gut fAu &= & 79 2 AW
ifsq FaTETa™ TEE WA IMF WEE
am g, = f9m gw 3 & e F
oAt & g & 1§ fdew w0
W § 6 ag s R 3
1 T § fF adwm ofdfeafa & fa7
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M EETK | W EgH A ®7 IW
w7 faam s ey fs o gm0
FY T FAT Hifgq |

# wodt wiEgeEt § omr g
¥ 3 3z @ e seEr 7 e Wi
vasfraesag vwe P fraz oo
§oft & g § | 9 Hem =W &7 OO
§T T WA &7 WEET ¢ W §

Feafqee wedl A Fer ® fE &
g ST 2 fw dfeq samgeT dew
FEAE AL gEA AT R WA
at &t odr o A8 £1 @ 1 gw
Fg1 ¢ f& ew dfeq s TE
F 913 § =17 33 £ 0 F fAg ag S
$g W1 T30, 97 2 F94 F fau qaw
g mg v AW wefae AR
FEedt 7 wraw 20 S g S
F agd W AT | AA F OATFAM &
art ¥ 21 feedy ¥ uF wedqrg O
faa, farwr a7 ag faa feemam gam
%o AT §3 WIZHT I FA=ATT F T8 H
4% fadig § &, ¢o THET T WX &
wEfwat § useA fFar, wear 79 Al
fear | e ot § =9 ar9w ° w84 &
f mgroee # gaTe Awi &1 T aFeT
T g 7g fEed &g i g @
T & f fq= =W 3 wreg w@mar &
w9 FgA ¥ gTC faT, A dfza A49-
AT Age€ 1 G997 F74 # o1 FA<
& & fo & at § o # aw g
BWIL AT §38 39 F1 IHAT F4T
£ ol #23 & f 391 T ower T
T AFEiagl 1 37 9O § T
s fF I FAmE @ T g A
¥ sgm 5 9fs gw ¥ 3@ A =
wgg™ faar aman 3, w9 fa g o &
&3 w & fau due § \ wifF a8 W
oF 3 Jar § wegfaet &1 o dar
F Wigd A § 3T @ #
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T TG &, o & i F amE B
HTHET § 1

frgyr faal s@ 3= A A=
# <t wrER & fadw # ae e
wu, a1 Fgfaet ¥ 5w A 1 FT
gl 9T AIGE #1 fF gw 1 osA A
mfes w4 f&far T 1§ =g
frdem = =g g v #w & &
A FoAT S SraE e 7 gw &
wan a1 Al foar, afew gua @ =
araTe. 7% F-asdt G w70 & 3
FY AT AT g 5 wrafaee wee A
U AWOT § T q2q ° W1 fa|ie
gFe f6d &, 7T F 31 F WA w7
T &0, 41 ®3 "ata #1 oA A2l
2, wifs 9EEd g T &
fam wagr & — agr v aifeas W@
g #fr wfes &1, a3 @« a1,
AW, TS g R &, W AR F
foamd & = T @9 @y F
ﬁﬁm%vﬁﬁ{l [T HYAT 99TC
3, AfFa W & 720 fF g 91 =
T T F1 AT WY FH WG ATT
w9 Fa4 & fau dme A 2
ar e 3w o991 T8 70 & foau =i
far A8 gvm

I F OF A, AT AT FAOL-
wrew, § % aweg far d, 1 fE A
T AT TEAT AT E |

‘Mohan Kumaramangalam, a
leading member of the Tamil
and Council of the communist
party yesterday warned the States
and the Union Government that
defence production and mobili-
sation efforts would be hampered
if communists were not included
in the various committees form-
ed to organise the countr¥'s
defence.”
& fraew FAT vgar g fF g &t =Y
@ w1 fr gw #1 Awwe fewm wifew
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[ &3]

Ay famama | gra s e an
9 § gL T@T AT T WA TET A,
#fa7 g 2 %Y w3 A difeq i
F g @, R m A

A IFA w

“It would be at the peril of
the nation that communists who
control millions of workers in
factories vita] defence production
are excluded from the defence
committees”.
IT ¥ Fg 48 & R 39 1 fedw
e ¥ ¥ wifey o w4
forar srrga, &Y Sew #1 A gy ol o
F I A FT T A A I E )
@ A F g g I W g7 FAT
At wgA A w@ 0 T fewogw
fret ¥ faams a9 § 0 #
sefrel & ama #1957 & fog dae
g | 9T wAeEE aee, oY T, §
¥ fazge & fam 1 ag 3« 9
¥ &3 § A1 I a1 ¥ wgr amar &
5 | oo § 1 dedEEe
¥ g9 wfge | W @eEw-gA o
¢ @ wear g Wfed deErdEed
aga gaew g & ) Afee fer o
o feearifam e d oo &
T 9 & faw A

T ¥ AT § g7 A AEA §
f5 gy mfa &7 ¥ 3% oW
gifeadt § 1 &z i ac # fafew
TaHe ¥ oF Wi Pz A A
=T 7g W 7= F1 faw dwE a9
FETET AT AT | q AW &S, qET,
agi aF fF won wdes [ g qATe
3, wfF g ATy A qre T8
@ iy & wafan & fAEew s
Fgn g fF S wreww T oA
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5 ¥ fou mfeafadi &1 ggam
Far anfge 1 & & i SwT § agw
T & | g AW F A fevw WA
W Wl g e ¢ 5
fomt dfoam &, 39 @9 F1 WwEww
W A I T gIw A
g A A E 1 A g A
fergeaT # w oft Sof o A 8, o
frafss iee ¥ NG 78 8 | wgr o=
Tl 1 FvaeH §, 9 99 O A
A< a2, A 99 FY HAT 98 eI
T FIAT 937 | 39 # feafq oW @y
T bt fs 3z #rE gaa WegeE T
A & FF T | W ag w1
YT JEATT 9 F7, a1 Iq 3T T FHC
ot F1 fwa 77 g7 w1 @ fa
TRt foedlt & QET wEE 9w W<
*< faar o

gart e & ga qifzal & Savai
& www garfvg &9 & sAEedr
T 9rfgd, afF W &1 gerEE
faer 1 dfem AgE 97 g FERREE
=< &, few gt qamt 9 o g
FTEEE & | WP FT eEEe &
& faw 37 & wrwor +f yafva feg
aifgn, @fem it 7% oo &0 e
Tar g 1 fife W g et &
o T ¥ yETy @R § 1 3w fAg
gaTY ey & ot 5@ I F A, ATHT
FFIeT WIT AL FWHH AT fwd
ar =rfgn, fam & &t 1 30 W
AT

fow fewm affesr & 23 ®w¢
w fre w1 @ oAETE @ A Uw
wET A DFfer FwEd @ I
W faq g wmaww g 6 fewd
FCAT Y o feda wifasr @ s
& 7 g & fF it s agt 97 feda
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fafrer s 1 ag @ w=
aa Y)W T B oag Fm oA s
g1 ag e § 5 anfa wrdar A
vafa ® sfeg & o< oo gm0 weroe
¥ faw 7 #Y dare g it
RS ¥ FAHR, A T, T@ 9
W R Ay agT Wy A E 0 F
T w7 g ag Aemy W w97

d wurA Wt & frdaw sem fr
woAT gart afed #1 @@ & a9
g FLAT MY |

g9 aeeqar Y Afa F Faw 7§
o g9 3@ Aff %1 gre & a1 /R
% T fggm § @hi T oy -
®T AU | gL AW A Afa
o & fr gz g W A A,
W o=y & 1 e femgeam & aeemar Y
Hifa gre &, @1 fegem wwrdeT W
TR ¥ g I ITCAT | &, qTeqdr
% Afr # 5w avg Aes FET TP
fr gl & 1 g7 Y Tex e, gW A
M afgn o wwt qeegaT ®1 SR
@ ATfg )

“it wdw feg fagret (woo ) : 919
¥ Ey HA 3w gEE W9 A
AT ATEAT § |

# wwwar g i e A A a9-
Hifas waear o & 5 s o A
AgE 1 WA FF & 9T A7 FFAT
W g T Anfgn | afeT 99 & 9
qCF A G A @y §, 99 A A
¥ 3T A7 a= afge | F qumer g f
Tt # famams w7 O & A e
2 famam £77 F A 9 g T
¥ *gy AT § 9% & W19 Y GAAHT A1EAT
£ | 8T AT T A ¥ IreT 9y A
¥9 ¥ 912 39 ¥ frl & T oo @
faga fam o w99 g §, w0
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s ot g o femw T s
fegd | g7 7 g w1 o e o
AT gHTE ATHA & |

A Ao d oy Fg WA g fE
¥ T w N g e ogwrd A
SRt d am smpEw g1
1 wreer famd wrw WX § oA E,
T} WOQE AN § a1 adwum A §,
o-91% fafaes & 97 #1 Fo
wfge | forw dx & & T E A W
T &Y qiw &y A1 G ;) AT Sy AT
fafe=t #1 &= & 1 3w 1 gfam
ST FET AT | A F AT A FEA
fr gfaa Y oowt o= o ol ®y
fAamEr T FT AT F A, AW A TF )
39 *Y FaaTEr 797 7 & 9, AHET 9T
Al fanfE F @ 9 @ = ¥
Y &@d, I & que i, 57 &4
@ o w o d 3 Ferd wE
W dET gET g A ;¥ fE

ot fto wo At (TRMR) W
N Ig @ G §
Shri Kamalsayan Bajaj: She would

be very proud; but they are very
young. ...

it sy Tag fegat : sfaoen &
g F T §' A FrSfe aS Ay
g ¥ sy dftw W =few,
we B AfEd 0 & 3w Wi
# wgr oar & fafedt w1 @
¥ T 9T A0EH | A qg AAAT § |
T2 & /I qEW FT W AT FTAS
&Y oot et aTrE G 7 i e g
e afafa F srawgFar & 1 gw T gEd
Y SHE) HT @Y E | ST AT
o9 agl W SEIE 76, BN T,
®: & §¢ Ao el | e
s v el
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[#ht sz ferg fergre]

AR TF & T ¥ suTr faurd
AU FAEE | § AW E AT @ E | IR
] =gt aga gattar & § ) a7 ¥ sawr
I g F agrg? faurfedt & gaifaa
@) TF AL F & A FIA & foAq
T AT AR T A qg AR
foe STTw 197 T qg FIE WA fwAT
T | 9w 7 farfedi #1 drar fa g,
ITF 9 AT AT F 13T F IT T
ATES F FALH AT [T F o T
I T a4y W Fu fF awEe 99 75,
AT AT T | G T AT 59 #
W faam maT | T R 1 "0 A
FY g7 faem ¥ fod e a7 faesly
arfr T |

Shri Bakar Ali Mirza: On a point
of order, Sir.

Shri Ansar Harvani: On a point of
order, Sir.

Mr. Deputy Speaker: Order, Order

Shri Bakar Ali Mirza: On a point
of order, Sir. It was decided in the
House that no mention will be made
about the service personnel, A direct
attack on an individual who is not
here to defend himself is really a
very cruel thing. I think, these
remarks should be expunged from
the records.

Shri Yashpal Singh: When the
Prime Minister has praised him, he
is open for criticism.

Mr. Deputy Speaker. The hon.
Member may please avoid mention-
ing names. 1 will look into it. If
there is anything objectionable, that
will be expunged.

=t sza Tog fagwat @ At &
ft TAEEET WHAT A FATAT AW |
qi 9T 9% 99 F1 Cree @M Ji |
B ¥ ggd ot ot A Aw w0E F
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Ffagiz A% &1 fors fmar | & g
TN E fF AT AT AT aw T
faumer @ 1 3@ o9 § 39 1 uF fauEr
N T faw 1 39 # oTmiEEsr
sfrgs aFax 9 gaeae T faeAr
a7fgw |

foord B9 & m=T FTEET §
TE A A AOHT  qqeET AR g
3 wEM F fAw 37 #1 qemar s g
5 g8 78 g8 faar s € 1 | oAw
¥ F gudr afaw ot 7w wwT § 0
I F faw ot aF 1 F1E T F75 g3
FET AMET, 39 F AT @ AEH
F fam +fr #1€ F fgmr F=w TifEg
faomr s s &, 9@ TES AW
faar s =TT | wrETEEE eSS
S WY T AT @ §, IS =9ifen
Twdl dfad qga fafady ae #1 Gl
F fag @ | amw & 9 e gare
amfE &, 3 &1 o g fer o
arfs foe @3 a2 qura 97 g3 &t &
39 Fu=T 3 f fgmm wor 5%, 0@
TG F FH FT TF |

o9 # OF FEET G AT F FgAT
ATEAT | FHOF FT g Ieariad g fF
zat for oY @ F, Tt oo, ST
g HANY FL ATF F T a7 F AT F
TEUW 8 9% | g Ag® o 1 A7 A FT
a9 wgET & & T daw
o= g9 I 8% aF 9 & fag daw §
oY T T FTHF FT B Tl a1 AT £ 5
foem st gt T 99 AW g
T Fi F afae #3 1

it 9 #1 a9 g 34, e s
H Ty AT FEEA gAT AT | 99 ¥ 99

TATT TOAT OTAT ¢ T gAY @At A
smywer fe § 1 g & ag | e
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g A 1 FW RS A A F
ot dame € 1 3= F Age N 7 fafgar
ot felt g 1 @ AR T | W FTar
& a1 # T FT gAT 7T § A W A
g a1 7@ g | uF # ag fAarg
“1 beg to offer myself ‘and one

of my sons for the service in

army at this critical time of

Chinese aggression. Moreover, I

beg to state that two of my real

brothers are at present serving

in the army, Three of my sons

are also serving in the army. I

and my youngster are ready to

give blood for the jawans fighting

for the country over the northern

hill fronts.”

=T Y OF A fAgEt i o
% oag fomr & 5 o9 91 Yo
qIF1 F1 3ATE | W oF T 7205 A4
g Y & 39 &1 avedrg W T I7
UF T AT FUST AT &, IW A Fal
FT ATE B F WA A IT F A
F 0 fammaagd F ag W ¥ fod
A IR F A A &
AL FF F A7 dae § afFT qre
faT@T x1 1 qare Y 1 b A
AT &R FTE 1 g9 AT qH I Y
aTa Fgi et 8, fee g 9w fer ey
Tl FET g1 AT A AT &

agt 9 qrfearie ®, ow-zfeai
ot 7. g fesr giesfas o faar
ST , 39 & faq off e qw i §, afea
afri ¥ frd $18 Mz g5 78 &
#fAFt & fag W o dke g =S
fom & Y v & fod Totfas fass
= foan, 33 # @ aEe qitafedw
AHLL FUT 3 3T ¢ AfF forg 7 o=t
W ARTE H oAiw &Y, werd § fow A
g W 3 f2F, g #r fafew
TAH ART & | T F1 3 Aifafras av
FO fer s fg@ AR 39 & I==1
%1 wgfead faert Tofed, &6 & St
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qifafessr qwes F a=q7 1t fyeat £

TR @ TN RIAE ) IR
W17 § Y AT 91T AT §, I YL
18 HTET ST J1fEd | T W =g
el ¥ fag mew e ZEr =ifEd
ag w1 fafedr oA #1 F9 §, 92
&9 & 7Y 9w &, wmaT FA & A6
FAAT §, AT EF G TAATE | TFEA F
g9 H T3r g, 3T TT g WA FX |
St ot 1 T o F w0 F A
AT E, IH F A A faewAr w5
AT FL AL I H1 F317 32 G117 |
aar faam G AR #7 #E 7w &Y
FAT I AT TAT AL ZT AFAT 2 |

gars fod #aw g2 *1 fa=ar &y 9e =
T8 g & afw gad awafen A
fermar faum & | mft 0w wE T w1
fe oiffeam a1 ot femam =650 F@0
aifgd \ F ogd FE IHE fF 4w F
#+3¢ a fasaqrana &1 o o1 59 &1
w1 Y e a1 awan § afea wesitfa
F FT AR A5 oA 57 g = A
TeAtfa ¥ faft o famam 53 o
oTET @ | GF @ 97 Fga § e
rar G 2, §9 F7 T4 T J Agl
g =ifga, 39 77 A diEE § 99
ol

A AH YA 29 T, T G AT H
FfAZ eI R Az ag ¢, §
et w1 &1 79 ¥ Sfad

Shri Birendra Bahaduor Singh (Raj-
nandgaon): Mr. Deputy-Speaker, Sir,
it is after waiting for three solid days
that I have got an opportunity to
speak. As one who has been knowing
the jawans right from Quetta in 1932
up to Burma, during the days of the
British army, I would say that if I had
been in the last three days posted
with our forces I would have blown
up at least one or two Chinese posts. |
However, | rise tp support the resolu-
tions moved by our Prime Minister.
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[Shri Birendra Bahadur Singh ]

With regard to this policy of non-
alignment and other things, I have to
say that there had been many fine and
excellent speeches and I shall be wast-
ing the time of the House by repeating
them again. But the fact of the
matter is this, that if we had not
pursued the policy of non-alignment
there would have been a battle
ground in India jong before, not now.
If you really take it from that point
of view, at the time when we got our
independence, in 1947, if we had
thought of this alignment, which was
very very easy, then India would
nave had to face so many troubles
which we are now seeing all over the
world, in Africa and other places.
But it is only because of our non-
alignment policy that we have been
free from all that. We had to build
our own country. We had to do so
many things. Mind you, a soldier
does not move on emptly stomach.
We had to consider that aspect also
and start building up our economy.

It is also wrong to say that the Min-
istry of Defence was not preparing
anything. Of course, in the first five
or six years they were not preparing
anything. If you go through the
Defence budget carefully you will find
that in 1956-57—I have not got the
figures at present with me—it was
something like Rs. 14 crores odd, and
now it has gone up to more than Rs
70 ecrores. We have been making
things. It cannot be said that we do
not have this arm or that arm. It is
only quite natural. For instance, to-
day war is not only fought with auto-
matie rifles. It is all with missiles,
inter-ballistic  continenta] missiles.
Can we afford them today? Should
we have them planted right on our
boundary and try to blow off all the
other countries right from the coasts
or boundaries. Therefore, every point
has to be pondered carefully before
we make a decision,

The other point 1 want to stress is,
we are here in the Parliament. As
Members we have a responsibility.
Keeping that respomsibility in view

NOVEMBER 13, 1962

Proclamation of 1278

Emergency ana
Aggression by China
we have to make our statements.
What is our duty before the country?
Is it the time for us to start mud-
slinging and casting aspersions. Mind
you, every discussion that we make
here is going to tell upon our jawans
also. There in lies our responsibi-
lity., We have to speak with some
caution to see that the morale of our
jawans is not in any way affected, the
morale of our jawans does not in any
was suffer. We have got to boost up
their morale. With that task in view
we have to think and speak what best
we can do,

However, there is one point on
which I hope the Prime M nister will
be making a statement clarifying the
position. There seems to be a certain
amount of confusion in the minds of
everybody as I see it, whether it may
be from the Press or in the House or
outside. After all, what is our atti-
tude with regard to 8th September?
Is it only the Thagla Ridge that is
our boundary or will it be the whole
of NEFA, Ladakh? I hope the Prime
Minister will clarfy this because
there is g certain amount of confu-
sion with regard to that.

Sir, I have got very little time at
my disposal and therefore I will touch
upon one aspect of the matter. So
far as our jawans are concerned, his-
tory has shown right from 9th and
10th centuries that the jawans have
never failed and they shall never fail.
According to Gita:

“afYbrefen Fafat e
Lord Krishna said that for the con-
querer diplomacy is a pgreat thing
We must remember that. It is only
the diplomacy which would fail our
jawans and nothing else. The jawans
have always shedq their blood. If in
the past they gave their blood to the
Britishers and others, do you think
that when India has become indepen-
dent, when it is our own Government
and our own leaders the jawans shall
fa'l in doing that. It is only the ques-
tion of diplomacy which has to be
taken care of, and it is the responsi-
bility of this Parliament to guard that.
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We should not embark upon such
things which will bring trouble in the
end,

I have to submit that we have got
to meet this Chinese aggression in
three fronts. One is our defence, the
second is our economy and the third
is resources, From the point of view
of defence I am glad that the Nationa]
Defence Council has been formed.
They are very able men. But as I
see it from the papers, I think there
can be certain adjustments. I would
certainly like some people who are
not associated with the National Coun-
cil to be taken in. For instance, in
the last war we had a very able man.
He is there in the Planning Commis-
sion—Shri C. M, Trivedi. He has
been our Secretary of Defence in the
last war. He knows about all things.
I personally feel that a man of that
calibre would be of great help if in-
cluded in the National Defence Coun-
cil,

Similarly, we have got retired gene-
rals. Apart from our ultimate policy,
whether zll of them should be taken
on the operational side or not, I sub-
mit that there must be a committee in
the National Defence Council of
retired generals. Mind you. today
we have increased the retirement age
of the civil officers up to 60—I think
T read that in the papers yesterday.
If that be so, if you analyse it from
that point of view, we have got retir-
ed officers who have not yet reached
the age of 60. They should be taken
in. There should be a separate com-
mittee of operational command where
all these retired generals should sit
together to advise the Chief of the
General Staff, the Chief of the Army
Staff and others as to how things
should move on, There must be an
Operational Committee within the
Natoinal Defence Council. It is a
different thing whether you give them
command or not, but there must be
an Operational Committee.

Secondly, we have got g lot of these
retired officers, Today there is some
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confusion in the States. People do
not know where recruitment takes
place. The speaker who preceded me
just now said that letters have reach-
ed him saying that people want to go
and give their services, but they do-
not know where to go. Nothing has
been done to properly canalise such
offers. There is so much of confusion:
that people do not know where re-
cruitment is taking place. This tempo
which is there at present should be
kept up. It should not be allowed to
fall back, This tempo should sonti-
nue, Otherwise what will happen is,
there is a masal in Chattisgarh. I
come from Chattisgarh area in Madhya
Pradesh. There they say:

RUEL PR E g

wgfq oF 9§ § a1 97 w9 amm e
uTdT WS § Wt ww faw qwr ¥
T fram )

We cannot wait, We have got to act
quickly witht regarq to the farmation
of the Recruitment Baard etc, We
should hurry up. Emergency Com-
mission must be introduced imme-
diately for the officers. It is no use
saying that we want officers to go-
to the National Academy and all
that. Emergency Commission should
be introduced and all officers who
want tp come in shoulg be given a
chance to take it up.

Similarly, at present we have got
the National Cadet Corps. The
National Cadet Corps is all right for
youngsters. But there is the National
Rifles, Military training must be
made compulsory in all the univer-
sities and colleges. To start with,
there are a lot of sainik schools at
present functioning. There are also
public schools. Here it is very easy.
You have got so many retired
jamadars, subedars and others, who
can be employed with institutions.

Mr. Depaty-Speaker: The hon.
Member must try to conclude now.
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Shri Birendra Bahadur Singh. Sir,
I belong to a small party represent-
ing the ex-army. [ may be gven a
few more minutes because no one has
spoken from the point of view of
the jawans.

Mr, Deputy-Speaker: 1 have got
about 90 names on the list.

Shri Birendra Bahadur Singh: 1
will make a quick attack, I do not
mind it.

The other thing, Sir, is about the
condition of service of the jawans.
Their pension system must be im-
proved. There must be a little more
pension given to them than what
they get at present. Then, when
they are recruited and they go out,
their lands are looked after by their
family members. Those poor ladies
are uneducated and they do not
know if they owe any money to the
banias and money-lenders. Therefore,
what I say is, these lands must be
protected by the Government. There
is the panchayati system Wt present.
As long as the jawans are there, their
land should not be mortgaged nor
anything else of that sort should be
done. If any help is needed it must
be given from the Panchayat Fund
or whatever fund the Government
have.

Then, all this work has to be done
at the proper level together with the
proposals of the National Defence
Council. There is no machinery
the States to do this work. Every-
thing is done at the Secretariat level.
Therefore, I think, it is high time
that in each State retired officers of
the rank of Brigadier and upwards
should be appointed as military adwvi-
sers or defence advisers. They should
be attached to the Chief Ministers
who can see to it that all these works
and instructions by the Defence
Council are implemented gquickly.

Then, I will suggest another thing
about education. There is no system
of education of the families of those
jawans who have gone to the front
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and are fighting. There must be a
proper system and the boys and girls
of the jawans should be properly
educated. Education and boarding
house facilities should be given to
them,

Lastly, I must say—I will hurry up
because I have very little time—that
our agricultural production should not
go down. Today what is happening
is this. I will give you only one
example. In the Chhatisgarh area
there is a very big famine and no-
body is bothering about it although
Chhatisgarh District is called the rice
bowl area and everybody here knows
that most of the rice to the various
States is sent from Chhatisgarh.
Everyone says that it is the time of
emergency and Chhatisgarh is suffer-
ing from famine. This should not be
allowed to continue because it will
not help agricultural production.

Shri V. G. Naidu (Tiruvallur): Mr.
Deputy-Speaker, Sir, in support of
the Resolutions before the House I
want to say a few words. Today at
this critical juncture when we are
facing a strong aggressor who has got
a big land force in the world, we have
got to be very vigilant. In the pre-
sent hour of emergency the people of
the country should be united and we
are united as one man. This is a
good sign for us. There may be some
small differences in our politica] acti-
vities which should not he given any
room at this critical hour. 1 am hap-
Py to say that the country is united
and everybody is behind the Hesolu-
tion today before the House.

The response of the country also is
tremendous. Today a country like
China, speaking all along of Panch-
sheel and other friendly things, has
stabbed us from the back. No doubt,
we sustained some reverses at the
front but in course of time we will
be able to answer them and put them
back. We always depend upon justice
and dharma is on our side. We must
thank friendly countrics who have
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come forward to help us, specially,
the USA, the UK and Canada who
have come forward to help us uncon-
ditionally at this critical moment.

The Chinese have occupied several
thousand square miles of our area.
They have even encroached upon the
line which they call the 1960 border
line of the map which they have
drawn. That clearly shows that China
is not fighting for the border but it
wants to commit aggression on us and
invade our country. Therefore we
should be very much vigilant. We
have got so many records showing
that the MacMahon Line is the bor-
der of our two countries, that is, India
and China; but they did not pay any
heed to that. In spite of that they
wanted to come in and they thought
that this is the right time for them to
come into our country. They want to
put us down in our growth and in
other ways.

As the hon. Prime Minister said
rightly the other day, this war may
not end in a few days or in a few
months. It may take a long time. It
may take some years. For that the
country shoulg be ready and streng-
then herself. It is true that the
aggressor will not allow us to do that
in a short time. Therefore we must
be prepared,

Our stand for making peace through
negotiations is there provided they
go back to the 8th September line.
But they are not prepared for it even
though friendly countries, both of
ours and theirs, have suggested this.
We are prepared to make any reason-
able treaty provideq it does not affect
our prestige,

Tt is our duty also to strengthen
gurselves within the country as we
strengthen ourselves at the front. For
that, as the hon. Prime Minister has
said, everybody should become a
jawan. Whether he is in the field or
in the factory he must work like a
jawan. At this critical hour of ours
it is also our duty to see that agri-
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cultural production is stepped up. That
can; only be done if the farmer is
given all facilities. 1 know that the
farmers are lacking some facilities.
Sometimes they are deprived of elec-
tricity because more attention is given
to something else. In some places
where the farmers depend purely on
electricity, they should be given pri-
ority. Not only that; the fertilisers
should also be sent in time. No doubt,
fertilisers are given to them but the
fertilisers reach the ryots three or
four months after the demand is
made. If fertilisers are supplied in
time then only they will be able to
grow more food. Therefore, priority
should be given in the Ra‘lways and
in the transport machinery for fertili-
sers to reach the ryots in time.

I should like to say a few words
about the price for the produce that
he produces. They want a fixed price
line. The price line should be fixed
in such a way that the producer gets
a margin on his production over his
cost of production. Then only there
will be some encouragement to the
farmer and he will be able to produce
more, Therefore, before fixing the
prices, they should consult the farmers.

There are some farmers who are
holding small tractors. These {rac-
tors have to be operated. If we have
to produce more, we must have more
tractors also. Ploughing and other
things have to be mechanised. There-
fore, tractor production should be
increased. Not only that Spare
parts for the tractors should be given.
For this, the Government should step
up their production and give them all
facilities,

Some of the Members who spoke
have pointed out that this matter
should be placed before ths UN.O.
I do not think it will have any effect
at this juncture. We have placed al-
ready our Kashmir question before
the U.N.O. which has not yielded any
fruit. Therefore, we must try #o



1285 Resolutions re:

[Shri V. G. Naidu]

strengthen ourselves and fight the
enemy,

1 strongly recommend to the Gov- %

ernment that strong steps should be
taken against anybody who propagates
against our country, Still, there are
severa] people who depend upon party
politics at this critical hour also. I
request such friends to keep away
from politics and be united with the
country. I pay my homage to the
heroic men ang officers who defend
our frontiers and to the martyrs who
have laid down their lives in defend-
ing the honour of our country.

With these words, I resume my &eat,
supporting the Resolutions.

st o fao wifem (gamwmer)
JUTET WEIRE, 3 & W 47 ¥ Al
o Aq1 dfed TEAEE™  AgE A,
TR T AT # Y s S
IIEET FT WAHIEA FIH T, W
WT # g Afw &, A gHeTEw
® =g ¥} & fom, wrog aAaT ¥
3T dweq T GWYT F7H T, AT gE
T § A1 TETE TEY I a7 39
famamm w7 &Y sraem wwe A & 99 w7
¥ geg & awd s g 1 o & Aoy
AT & e aar T 1 vand g
o9 o F wmgha ¥ & g 9w &
sfa wwwmAger wetafa ofes swarg o
YEATq ¥ T 6T T6qE A Ag e
A o1 ey aATAT § A HEFEY ST
w1 ¢ g A gE Aw & fE Ao
ATCT ¥ &t T ST AT AT I8 AT
EEq #EeqE § 1 W 9T oAy
AqTERT ¥ A e FATEY & W g
¥ Iew mi feafa & Fror aegafa
agrey 7 faw womwEw  feafa w5y
Wiy £ ¢ e 5 GgE W e Aart
T e # g § g wmw & oA
e # & ford s e g vw W
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AT TANE EAT E | 3 F v
F1 8T MR FA F 57 oqd Aw g
sy AT AT e d g a3 &
T AT FIH FT AT A FE

R ARG d AE A ot
gy W TR 8 A fF o &
AT & AT WA FT 97 GEOAT 7
T & I A 38w F T o
agroeg § wiwer feam & w9 # wamEn
39 fam SHT ArEAvETET &1 W
qfe & @¥ed &7 Fwew fwar mm i
Tt ¥ fog sgiwfa afta &7 0g )
3 fa ST GO W A T w
ford ag g B A W 7T gAE
¥ fai gz fod g1 gw §F amfor
g afafq 1 157 frar mr 1 amfos
wfwfagi w1 19 o7 W 76 Faw gz
BN 1 A WA fates dr # o A g
% & ot arFT FY § w7 oamAn i
TR O § W W #T 0 A 0
AT F 7 ¥ aga ITE § | W7 afEe
WA &

a9e ¥y g fF W ® oA
qUETN §9T @I gRe § 9w
i ofifmafa & seo 51 AmmE-
FTA WU # § A7 Age A qar
o FarEl A I AT 91 3w AT e
e o &, 99F FTOU 3W ° A
o § | A w AT A o &
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EMY FEAT TATE F1 AAE @A AT
ot Famet T &

T F ATHA FETEAT MY F wAAT
it & faf oF FTE%W wEr 97 |
# wregar g & 9 39 96 @ F
FWAR JAA F "4 @E | 18 fag
1 qF1 & fF T FY waear B @ &
fd FaT g7 SFTT FT @ANT F7 FHAT
£ | 99 UE TEAHE FT WY AR FT
4o ¢ 5 7g g= a9 wey faam &
aE | T &Y g FAn frer @
TEET EAAYEF AHAT O F fod
i "t 7T g I @ &
&7 ¥ qg @ O FTH FAT A |

I gy wEEm, W & faRw
ife adar /&1 § ST T A a9 T
gf ¢ foms & sror 9% agw far
oty | mf & |Tg AT FY AT geedar
1 Afa 9 3% 7 w9 FAHF @A
F1 ST AEATEFAT & |

% §9 g TE AR § A
g F g @9 a9 &1 3 Aifed |
W4T §AF AEMA, WIEA AT 6,
WA qaF @A A e e
wifz & s=TC 9% 39 WG §9 o =W
aFt T arfgd | wasw feaf
wiifgq #7397 qed gqw FE a9t
wugw Y FEAT W FAT A0CA ATME
g ¥ g4 gAT®  wT OH 99
A | A qF A6 g9 AG! g1 a9 qH
it wg qur fquE weewl F weedl
F qqa qar w9 T FLF g F A
gfrdeet 1 7= &< AT A0 |
sz #1 fagw mfwdsa ¥ g3 feafa
a7 fa=me w37 ¥ fad qom H =gl
TAE dTEi w9 #Y = g AW 39
o FT S TG g F9 °
1 wfgn | wRIG qOEEE #
fair At gge™ ¥ wga #9 I AW
wW T TR g (At a1 S
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Afeeei & g7 § FA §T AU
UEEEF | &1 a97 §ere &
Zar Wfgd | W1 gA & gTAT A1 427
AT I1fEd |

q@ET UL ¥ A qfesra ¥
FIOT & gravy § 14 GWAET FET
e | &% A% 9% 9g wmaww &
gifas ooqast % 5@ ¥W ¥ oa@r
FUET W AE 797 #Y 7fa w2,
gt & g T &1 gafaw & Wy |
FET #@ dT qwrd afEal €
g o2 fafewT =9 & &9 & a7 @F
FATE FEAT FLF KT WO FG A
SHT T AW | T OF Aqf4T & fAeir
g9 & $ ¥ F9 UF T €41 HIT T
T T w9 F o fewm oSt o
I ¥ qum 32 weifrE sfaeEi w71
HAET UG WAT™E 99T g
W | &dY W IR F JeaET AT gH
1T =1fgq | & &gA 1 fawma femmar
g fs a7 ¥ gwrld wewTe #
fFamt s @9l 1 90 HEEM
T g | gd O3 famarw & fF agw
Y Aafa F 7 ag W fawm Wi
aafe FY WX AFAT & AT | FH AT
& v 72 % foufa & wa® sumar qefa
T a9 7L 9 TIEar g )
Tg W 93 Wg A9 9 gHAT v
T ag W F AT T F @ w
9T 9T ATT AT & | AfEA gw aEr
gaf gat A wr dqA & ogH Q@
fazarar & o smmaTOT ® fAd Age o
% foor ¥ &Y 9y & I9FT TAE ¥ g
FHd @A I § AR AT &R
¥ ot TH #TF FT ATHAET FELT T
g "ogw faeem | 70 3y SEAr
¢ f& ofe & sqaT 7 A JC AR
feam %1 3 womr fremm e
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[ Zo fawo qifem]
f& Sa%T mEwT WTWETO 2 1 BH
O EEFRAT, A4 G &1 AT &

q & wwmE gufeqa fem @,
F1 HATA FETE |

st Wo Fo FAg (WHT) : IR
wgrEd, § w9 wami & afr faegie
T & T T & 59 wtgE fF
. =T sgtete afTe F3mr g

oS QU e T, §F R
qEEE ¥ WY T & ) e safed
g fF 9w F g qew 9 guen fear
gravmmgiffgmes o W A
¢ f gf femt & A g7 g =
qgT & | 1 gAIL Amwa ofdefy
TEH AT A w gt & 1 AN
et & §27 F ¥ W agd ¥ FAR
ary, aga ¥ gt S, d%ew & A
T FIA &, AMHA ;T &Y AqTH AT A
F W=, TG F A= AT =T
g OwEE G3T g &, SEE WO
Teifas Sewl & fad s
wTey § | TR 0@ aean g feEe
F a7 ox FEAr 9w § fF oag o
miY afedt & AW & g ' @
§ fF & 3g® o ¥ N9 g, AT awda
F@T §, W A A WA &, IEw
A FEAT W AT +F W A A
A Fq, af=l wY wAFETM o uF
forarer & St F WO qTEA T@AT Sgar
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)OS YA A W wEy @
A wgd ¥ e 97 aga e & WA
TE RN AT AW AW A | A e S
WA R HGT O § | T8 ¥ oW A
W,WHEWE]ﬁgW.
UATSRE | 6% 4% § W wEd §
At AT g T AW-vATEHE § A@
qG &, a8 @ EWT | IR oA
Fr-ufeesa 1 1 I9F AL H AT TS
tfragadigrm 1 7 §F W w
qag 0 | gEa nifedi #oavs &
g FRTATT & fF g ofesr = 2,
ag AfF T 2., 48 4T TeE 2
T Aww & W@ wwar € froag o
w5 & 1w oA Tem ofar
afgd | gaTt e Aifa FEr 2 fF
T T TIEEE AU A 39S AT
e R R S e
THEFEE] gHA a9 & W TE S
T F A AT A wr AR 3w
T AET 1 FHSG ATC § AT W
gy & fF T wea, aueEE #oEw
T OAWG 2, 4 AE A AR @
AT GEIAETE F AF A Fiiad, I9H
g famm 4& & ) AT A %E
Fg #0372 ¢ fF Tmw A e
AT § 1 T AT A AT FT G F G0
A AT | A w9 Fegfrer aEf
% @ e & fr e ot et A R
ar Fgy omar @ 3 | w0
& ¥ga W g & e A oag
T A g EA fmE T 2
fF g o g & 1 2w Aifady ¥
frame &3 &, g9 TmoEwAEE ¥
favarg 4 §, g7 gAML | fanarg
F@ § &F e @A &
fram @ ¥, @ ufoey § famm
FO § W T@fET W ST A
¥ AT IAET I FT @ E |
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T qw 1§ g war g fF o
T X AW, a7 @Y avear vy E
Ffie  qef  mofE #1 oagT 2
s Fmafs & a7 w0 2 fr 4R
TEE ¥ A AF 9T F7 | AT
a7 FFgfaer ardf 3% % Sz 1T FEQ
& FF g sitfaat Y ot @ i & miferay
& A FT g1 31 AR ot @ S ar
fee aawidr #3943 TF I
FT AT o

Y WA WA L A R

ot so o fag: 7z 74 W 2
5% =T &F 9fem 59 24 i fa

Shri R. S. Pandey (Guna): What
was the mandate of the Communist
Party? What did vou say in 19427
(Interruptions). It was in 1942 when
the slogan was given by Mahatma
Gandhi. At that time the Communist
Party betrayed the country.

Shri Priya Gupta: Probably he was
not a member of the Communist
Party then.

st o do fag : FFa § FTA
T g, dew ¥ A g AR dew
Fa g @ wag I ST AT E 0 F
Fgar g 5 o s & o &A@
w1 ogf@, s wefe @@
FFefaz

U ag M & R oA A A
S AW A W g § FR Aw e
*®( 99T FW & | ¥ F397 § 7 FzEAr
T 30 TFC F AAGT T21 37 AFAT &
xg A AT & A9 % 99 A R &
f& % wEdr o8 fEew foge S A0
st ¥

st To fimo qrowa: te¥y § #m
oo ?
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ot Wo qo fag : 2T 7T F¥ 9
FET 47 | HAST FT g ¥ A37 A
ot gEwg & Ad fEr ow
(Interruptions) 94 & FTR AU
ad ®7 gAGT wifgg | gAwr Aifed
f& 9% 7 g9 @ FC AT ad F
gi 1 fagaeg ¥ agr AP @i
FT I &, 39 9 AT Tq W AHT |
A FALT Medt £ Friard w7 3f@q
g 9T AT AATE T T THC AT A
MG 9 R oEE
@ £, WA gaa § o |
g mwmag g
THRAT TR EY WA @ Wi T §
OFAT TITT T 0 AT & ZATE A=A
¥ AT 937 X A5, ;7 feegem
F ATAT FT  UFAT FT ATE A AT,
THFT HAGT FA, AT AR T
9T ? g FEET TG 8, 98 A A 2
Tg HIAT TGN T F7 20 & 1 5
T Y AT T E 7 W e AT
ATEAT T A TAE T GFR AL,

To Ao #ft wot (AFTYR) : Hifat
T AgT F WATHY, IAFT qBT & fAwTAT,
TEY AT Y A

st Wo o Tag : T 1= TEAT
H WIOFT AT ARAT § | g afed
fe Y femm Y, Y wagT FT AW A
gat wmt #7 faget FAC g, IR EW
SUTET @ SUTET WA #1 | IHE (@
7g W= & fF e owar weET &,
g oF fegear 9 R o T
FT Y, HIN HIAH T WA FLH 9TEL-
a1 FT FE, A QeI
F1 gl QAR FT Ffww T F,
I ¥ fod mm o F ¥ o dar Yy
WU, B FY OHAT K AP W AET
! g7 & fawre g L
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[ 7o 7o fag)

¥ uF <Y 9w W qm @
SIEAT § | A W q@ F TR q9 @I
g f o & fod w=, WA &1 =R
g frr ifzg ) ww famr @A OF
fea afad, ifdt 7 w37 & fT
afqd | I W gw W) warad
o o Rt w @dT 0 g
e o @ w3, g ol e @
FFA | TH ATE FT AT gH 1 AL
dgm wx FEAT Sfgd 1 gw ooft
far @7 s T faw @ oA
F AT W T IR AL F
w97 Fw1 Tifee fF e A o
e & fqu, a9 o @mA F
fau, g2 o sufym 1 famr @ F fog
A=t 9T F9 @Y 43TE § gw Sifa A
WA |

# 71y & Ay 5w agw 7 fawaw
fammen g fv & wiw q&f fasii @ sman
§ oo gt @ fael # efeem,
A TZ A LLVR FT G, AR A AT
1, F IvEw @ g | I I
<fifei & gw g ) gwwr e 2, &wTe
FAT AN oTA o @ 3| A7 F famamm
fewren  fr odf foetl & & 99, =
o gat adst ¥ wF w7 Nt
1 99T qW T angy fawr o
"14.41 hrs.

[Mr. DeEPUTY-SPEAKER in the Chair]
Mr. Deputy-Speaker: Now, Shri

P. L. Barupal. The hon. Member is

absent Now, Shri Siddananjappa.

= o A (FiET) o SOTeE
AERY, FT 9TH] F 3¢ AW 71 o=
FyqAe G g 7 F qg @ A A
& dat § afew @ 7 gomar @

FaTeqN WEAY : HL I g IIEl
Frarfae g
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Shri Joachm Alva (Kanara): What

is the position of Members who have
been sitting here for four days?

Mr, Deputy-Speaker: There are 9
mames in the list before me. We are
trying to give opportunities to as
many Members as possible.

Shri Joachm Alva: The point ia
that we have been sitting here for
four days, and so, we are entitled to
some kind of fairness from the Chair
in being called upon to speak. We
have even missed our lunch and sat
here for four days, and, therefare,
we expect to be called upon 1o
speak.

Shri Hem Raj (Kangra): The
Members who come from the border
areas have not been given a chance
to speak.

Mr. Deputy-Speaker: Everybody
will get his chance and we shall try
to sit as late as possible for that
purpose.

Shri Siddananjappa (Hassan): The
Chinese aggression on our sacred land
started in the beginning in the form
of incursions and then gggression and
now it has taken the shape of a naked
invasion, and this was never expected
of China. And India has received a
rude shock by these invasions, Im
fact, not only India, but the conscience
of the civil’'sed world is shocked, and
not only shocked, but it has been
roused into action also.

There are questions raised whether
India was sufficiently prepared te
meet this aggression or not. As for
myself, 1 would say that no doubt.
Government have come forward te
give explanations for their unpre-
paredness. Anyway, it is admitted
that they were unprepared for this
massive attack. But, so far as I am
concerned, I am not satisfied with the’
explanation offereq by Government.
China has been showing signs ef
aggression for the last five years, and
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I think there was time enough for
India to understand the real inten-
tions, motives and other sinister
designs of China behind its professed
activ.ties. But, all the same, this is
not the time to go to the ‘why’ of
these things. It is now the duty of
one and all to find out and think out
ways of repelling the Chinese com-
pletely from our territory.

When we think of this aggression,
naturally, our minds go to the jawans
who have been fighting against these
wicked and sinister aggressors. Qur
jawans have been doing a very good

job, and they have been fighting

courageously and gallantly, and it is
our primary duty to pay our tribute
to the gallantry of our jawans. Be-
sides, so many people have given their
lives for the protection of the freedom
of the country, and it is but natural,
and in fact, it is our duty to pay
homage to those persons who have
given their lives, and also our condo-
lences to the bereaved families. In
this connect'on, it has been urged by
many Members that the bereaved
families should be taken proper care
of, and I hope that Government will
do all they can to protect those fami-
lies and to educate their children.

Then, there are so- many things
suggested for the successful repulsion
of the Chinese from our borders. I
wholeheartedly associate myself with
all those suggestions. Since I am
speaking at this late stage, I am sure
the House will not expect me to say
anything new. All that could be said
has ‘already been said. I only take
this opportunity of associating myself
w'th the sentiments expressed on this
occasion, and I wholeheartedly sup-
port the resolutions so ably moved
by our Prime Minister.

The country has responded with
one voice and as one man, and it is
really heartening that when we are
faced with this trial the entire coun-
try has stood as one man and assured
and pledgeq its support in all respects
to the leader of the nation.
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Some gquestion was raised here
about the personality cult. I do not
think that it was necessary to have
raised that question. But personality
cult or no personality cult, there is
no gainsaying the fact that the one
man who can command the confl-
dence, respect and loyalty of the
nation—angd there can be no doubt
it—is our Prime Minister Shri Jawa-
harlal Nehru, So, personalty cult or
no personality cult, we should slt
rally round him and see that the
enemies are repelled in the quickest
time possible.

#ft Ay (get) o guTemE
wEIRE, W qoeT § A% @) a6y qR
STt gan 99 F fau F o Y v
AE

MmATgeg Ifafa @ qoeEm Arg
forgraTET & A1 Iy g qEaFeate N

@ Tfad yaw F wex § o F FEe
#Y AT IEEEA & 1 ST W ¥ g9 F
8, <1 ¥ ¥ 7 g A W E, S A
& A gardy gud 9mEy § g @
qﬁﬁﬁm%ﬁ?%ﬁ“ﬁtgw
famee T & |

a1 A FAT W )
T HET F A § o B OFMH w
qHeq g, gATO °¥AT 9T 3 W #fed
g AR g gewm g ufs !
q gaTt foT qre 91 A A | gEra
g HFeq T4 & E |

ar9 qfedi & 4| a9 g9 w@ay
& gt Iwd @t o o ggfa
F9T & | 59 WA BT FT A1,
FIEY, AT T F9 F AT FT A
I« 33T £ | W9 oF A< fT A Y
a7 gEr g, fewewm s g
gwEr 9 deEfa aar oowaE w6
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[* avefrer]

FETF 2, W AT WF @ 8, [
F30 &, A g @T & AT GFA
g

gL BT oA A oFER #
'l g #Y g, W e Ay 39
eqfy ¥ wr Aig 9w @ F 9= 5 7
woe f FY T A @ E )

, T ey 5§ Awag & o
At #t wgtafs  qufoa sw@r
st fgwmerm &7 T 4 T oA TR
fo affrre o ¥ siay g e
F 9T ZT & | IR YWAT a9T
T A A F 3w AL F e
F39 Y ¥ TN A FqH A
T 21 § S go A @ AF
T W T afr avh ¥ I
IETE §F4 & o0 e & @3 @
4

X & & T A 9§
FAT FL-AT 73 & | F 95w F4I
& Fr=gi ¥ AT AR

aa arE aafge, @@ o F 3
AT ST FE AL, TF A IS &7

T LY T qHT, WL T AT FA
T8 WEAT F Y, T T W T N

gEeEd $9 % faera
focar aar wifeas  g=ar & A
gaTe st ¥ qT FETATQ g
frar & gaTd fa=aT 9T HE &
T Hy # faaraa wvag gz faar g
=T #7 ag NI AT AT FY
Fers @ T 3, FfrT g af-Af
#1 72 7aag aff g fF A g e
fa< or 77 9w A1 3% fax g A<
wafer FT A | FAT A § 1 g gEA

NOVEMBER 13, 1962

Proclamation of 1298
Emergency and
Aggression by China

AT TEH AW ) g T TS A
waTE T E |

gfrar & 2ar & f5 a6e &1 f4e
=T g 2 1 FgaE wifias awsr
fgzaw #X wEYAFT G¥ arATETEY
&t & fax gEa s g faeg A
WRG ¢ AW & IrEAEr 9HS #6T
s g dm far amen (W19,
o3, g) HHE §T WEr wee
T 797 ¥ foauw mi 7@ T 1 BAT A"
gfm g Fwagaas ag
& 78 e € 3w 3@ v faaw ww
AT 8 1

% ey § 0F o 1 3913 S
£, AT T e F FOiAT gfeq JEg-
GIEEGE RiCEAIE IR A rcl- 8t
AT gH G Foe A I8 A4 § 47
T T 8 1 U FT FfeT 9Er
¥ oF Jr e ) § Far dfzw
FATELATH AEE & |
FENAT, 3: 99 . FOETRE
a9 g9 | —uqT 37
A AT 9 999 AT, T9 71 OF A7
arer aer g, fd oo g gw-
@F 9 WEl & 9, oF AT ¥
I ¥ a1 |

TH A @ T BN F A
afa & ArEAT 9T 35 % 1 g9
BI9F AT ¥ T F AA-I9 F A
for=r & W= AT ST g &1 AAEE &
# A wrawas, faaroms, oo
wHAT &21 g5 &, 9AH 2w A fawwar qar
uTEAAT $F W & | Wi A gEe
FT qFEAT 5 & f7u, 3 o0w g,
o= UF F AT A9 OF A9 g I k9w
AT & T & fag dare & o §
W w2 & fF

qaw g afe ga: | o
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‘g ¢ fag ST gEE g7 F A
Y et @M FT 9 G A b (g
& g ' UM HAY S FT A8 FoO
T g fs

“There is bui one task for all.
For each one life to give. who
stands if freedom falls? Who
dieg if Tndia lives?”

e 33 fawama & @ma Fgd § fFaa
wfz 991 § uFTF- g=a1 afagH F fAg
arc & 1 sifaw fawm gATd & Ev
Fifs garq Am wifw 91 A=E w1
2

WA = afs o @y v wu
zen % fom 7Y afew sermarfa soeast
& AT a7 FETE &1 AT & (9, [WitE
S ¥ T gwer U ufmar & & e,
gare Fr wife s W gE 1 g9 gL gy
§ mfa & @y & 97 9 W A @
F4T |

Fr gawfa ¥ famm & T
¥ g WG #1 AW-UARTHE
At &t seaifEr &0 WA g g
THY ZW AT AT GEAT & WX Haar-
Tear GgRT | dTEg O § e
T T O mfagEs #a el d
fagar FT @A, g9 FY FT 94
g @l A WK STy
FTOFT WW A@E g, I@ FT FeARA
9T 21 3 A #1 "gF Ay o
@ & wifs 3@ s & 9| A
st & T AE 2

#fe Taa wawE Tz A 2 fE
SR F FEET @ o e
sErEeEr ¥ gm drEr @ 6w
FT AT )T AN &A% TW
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g FW AW 2| A WL TET &
oot A FuE @gd wifgd | gl
dmfor whet #rd = e =few )
A= 7 FT qEr w91
ot & fr AT FwfE o we-
T MY M AT MM E g
w9 fs Tl F1EW gR9 ¥ AR
g afrregd wr Gord 9T ¥
FA AR fA T oF FF G,
wr ﬂ?l; W‘I':'T, &= ‘ff IS ENER
ghmr @ g, e Wewm Wi
agais 9 § A1 4T F

LA HERn W™ Fae
T wfzn 1 e e Wk gEr
AT o ofae sl TEmi & &
¢ famg w93 f5 grgw S
TR AW g o W @y
e W EgEm o 3 dw A
st # & @ ww g, A
w ff oo fard w7 g oafk
Ff@r & w9 9 T
ERY FEF HiwaT S@T T@T af AR
e # frt g AR G g
gy | AR AW F AR R FE
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a9gy, faam a9, ofew @@ it
w1 ggam fafax g, wivasg &t oFar
T AITF 1 IRIT AH-ATE AL FW
fErifsmmrdg@ g M
& Wt v Fret wad d G99 @
WA A F A A A, U=
T TAT T AT WF TS 9T ;T
T TR A 96 g g AR
T

FAq T EILEIE S RUECH

TR FAEII ST ET 9
TEN 1 zETar  fAsst,  wdegOOEwET
feft 91T godr Agf @it @, A9
99 FT A TEl FHER S99 @I
g1 EAr AT FlAT W "9 W@
g afer i M drEr gwE T AR
qAT FEAIFT ARE % W@ &
IR T BT H A AR FT W
g1

oz @Ay fgzew wTaE @
oo fegr o s # fafysa,
Az-wia, dIe-HE o F A FET
& & AT WA § W Fg A
fezee & 999 awr FY avg I AT
aar Tad gt @@ FRT FWErd
# AT FW@ 1 IT AT FY AT
Lo T auf gz wim o
FHE 9T &, 9a¥ &9 @U IaEr
g1 A g SEAT | aveETE
Fagf & famwm wregarfzai @ @,
gay #fmae w2 &
FH Y 3 S A FAE T AW
arerafeat g sfomd @ 2
od A wredgar W e
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& qfwr Tr ) Afe gw e
a7 A9 §, I ¥ waw fgd weaw
arEdr’ ¥ g g agqr wrfed
¢ faad gifarare wgarg =T 2awy
FIET 1

gq | F1% sarar AT 757 A97
ATEAT | T FOT FAT FT FEART
HAT FAY uF =g A zd d
feg warmaft o agrwre s
g1 =@ FPEEt Y F e A
F@HET =gar aFifs 9% a4t 7
TFEEd w1 oFwaEr fraro s 9w
tim@ & Fg gma I aETA
FE@ E1 W gAT T TFR 7
{. JEH & qfeard &1 A
AT O F¥ ST FErEar 24T
smafagar 3T =ifew o

W A T A oA A g,
gafqe  w@ET AAEEE
TG FFAT AT |99
E?IIJHF:EBT{H'THT?TF@TU

3. fazm @or @rgEfas At
FT AR OF FT AR
g AT & L g
FT HF FETT ATlEY, et
FT 9IWT FH AT AT

¥, TAF FAOETH grArE A
AEAE T gml AIMEY
A1 gAY Fearm 1 fadnr
AT F4F 99 F5C AT

=rfgw |

. AAIEE & FW OAAAG
., @gar =Sifgw | IaFT €T AT

THT AT AR |
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S fMS @@9 ¥ T ariel
S sfir & I3 AT T4
S AT w9 arEl #1
T I1fge /X 37 T
AT =nfgd

W, SEA{ A& 9T 9T w1
wrafasar & =gy o

Shri C. K. Bhattacharyya [Ra'gonj):
Prasad.

Shri C. K. Bhatiacharyya (Raigao)):
May I make a submission? When
Members are called, you may reguest
them to give their suggestions first
and speak afterwards. That will help.

Mr. Deputy-Speaker: 1 leave it to
hon. Members. There are many hon.
Members wishing to speak. No Mem-
ber should take more than ten
minutes.

Shri Sumat Prasad (Muzaffar-
nagar): Before 1 proceed further, I
wish to pay my homage to the martyrs
who have laid down their lives in
fighting for the liberty and freedom
of this country, The country is proud
of our jawans who are fighting
against odds. Their heroic deeds
weculd be a source of inspiration to
the nation and the coming generation.

The debate on the Resolutions has
been going on for the last five days.
Every section of the House has pledg-
ed its support to the Prime Minisier.
The country is behind him. He has
been great in times of peace. His
greatness will shine all the more in
times of war. I am confident he will
lead this country to victory.

We are conditioned by our tradi-
tions and culture to peace. It was
natural for the Prime Minister to
extend his hand of friendship to all
the nations of the world after the
country became independent. We
entered into peaceful relations with
the Chinese Government We started
on a programme of economic develop-
wment of the country, The nations of
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the world gave us support in our
economic plans. We never expected
that we shall have to enter this war.
The foreign policy of the Govern-
ment, based on the principle ! non-
alignment, was intended to remove
the tension between the two blocs
All the time we were busy with our
economic development, the Chinese
Government was preparing for war.
They were consolidating their posi-
tion in Tibet so as to make it a base
of operations.

They never intended to correct
their maps, but they wanted to occupy
portions of our country as shown in
them. Their friendship was a big
fraud. Without much resistance, they
occupied 12,000 square miles of our
territory in Ladakh. Not salisfied
with that, they proceeded towards
NEFA. They had said on wvarious
occasions that though they never
accepted the treaty of 1914 and the
MacMahon Line but would no! cross
it in order to preserve friendly rela-
tions, When they were strong enough
to give a challenge, they intruded into
NEFA and ultimately un'eashed an
unprovoked and unparalleled aggres-
sion on our country.

This war is not of our choice, It
has been forced on us. We had no
alternative but to accept the chal-
lenge the Chinese Government has
thrown. We have turned a new chap-
ter in the history of India. We had
become soft. We were without dis-
cipline. We were fighting amongst
ourselves for petty things, Al that
has gone now and the nation has been
galvanised by this Chinese aggression.
Today the entire nation stands like

one man to give a fitting reply to this
challenge.

The policy of non-alignment has
been criticised in this House. 'This
policy has served us well in peace and
it will serve us well even during
times of war. Thig is no time to
antagonise any country. The Prime
Minister has appealed to the nations
of the world for their moral and mate-
rial support. The western countries
have given us their support in
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abundance, Arms have been flown in
no time Keeping our fundamentals
in view, the policy of non-alignment
can be adjusted to the needs of the
country. This is no occasion to insist
upon payment. It will not be possible
to fight this war without foreign
assistance, financial and otherwize.
They have attached no condition to
their support and the country has
gratefully acknowledged their help.

In this hour of crisis, we cannot
give up our plans, This country has
got to be self-sufficient in the matier
of food. This is a prime necessity to
maintain the morale of the nation.
We cannot afford to import grains in
large quantities in times of war
Similarly industries have got to be
geared to meet the situation of war.

There is a wave of enthusiasm and
a new energy has been created. It i3
necessary to canailise this new energzy
into right channels. A concrete pro-
gramme should be made for eveiy
citizen, This Parliament should give
a lead so that when we go to our
constituencies, we can ask the nation
to follow our leaders and help in the
prosecution of the war.

In this connection, I would suggest
certain measures. Austerity should
be observed in every activity of the
Government. Wasteful expenditure
ghould be curtailed. Considerable
economy should be effectedq in the
construction of buildings. Cultural
programmes may be cut to meet the
requirements of the country at the
present time and the members of
Parliament and State legislatures
should work unitedly with determi-
nation to face this crisis and repel
aggression.

Much has been said about the 8th
Beptember line. The Prime Minister
has told the Chinese that if they were
prepared for negotiation, they should
move to the line where they were on
8th September, It does not mean
that we want to accept that line. That
is only in order to create a climate
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for proper negotiation, It will fur-
there show the bona fides of the
Chinese. If they accept it, it will be
an indication of the fact that  they
really mean business.

Words have lost meaning to them.
While they themselves have commit-
ted aggression, they are accusing
India of committing aggression upoa
them, but the nations of the world
cannot be deceived. They know that
this is a fight for the preservation of
democracy. The eyes of the world
are on us and we have to give a
good account of ourselves and pay
the price of freedom,

Thank yow

Shri Priva Gupta (Katihar): After
a long time I have been given a
chance to speak, and I am grateful
for that.

First of all, I convey my respectful
homages to the jawans who have lost
their lives for saving our mother-
land.

-

Before 1 say anything, I would like
to inform the Prime Minister through
our Deputy-Speaker that the consti-
tuency I represent, nay, the peopie
whom I represent, and the railway-
men, 12 lakhs of whom are being
represented by the All-India Railway-
men's Federation, and other Central
Government employees, including the
working class of this country, I
myself being a trade unionist, we
assure this Government of our un-
stinted and unconditional support in
driving out the Chinese from our
motherland.

We have been born in a coun‘ry
like India which has a heritage of its
own, where Mother Sita, the emblem
of chastity, had also to undergo
ordeals at the demand of the people,
howsoever popular she was; and if
today I say a few words on the
failures of this Government, and
especially on the failures on the part
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of the Prime Minister, let it not be
misconstrued as  dissociation and
weakening his hands. It is for avoid-
ing a repetition of those mistakes in
future.

I believe in non-alignment, 1 believe
in ahimsa, I believe sincerely, but I
cannot understand what is meant by
ahimsa and non-alignment by the
champion of freedom, the pioneer of
peace, the leader of the peace move-
ment in the world, Pandit Nehru, I
do not know how a double standard
has been shown by him in different
incidents. Take the case of Suez, the
invasion from France, Britain and
Israel. He responded quite correctly,
but when the question of Hungary
came in, what did he say about the
people’s upsurge which faced the
bullets of Russian tanks? No protest
from our Prime Minister, the lover of
peace, the upholder of the liberty of
the country. This double standard of
non-alignment or ahimsa I do not
understand.

Take the case of Tibet. He sup-
ports the Dalai Lama’s stay here, but
he never uttered a single word against
Chinese suzerainty over Tibet. This
double stindarqd maintained by him
put us to confusion. We could never
know what was the real meaning of
non-alignment, of ahimsa.

This has been warned by people
like Shri Jai Prakash Narain, Shri
Rajagopalachari, by people like
Arobindo Ghosh and many others,
It has been found that the real and
sincere demands of the people are
being superseded by the will of a few
people headed by the Prime Minister.

What definition of ahimsa shall I
give? Mahatma Gandhi bimself has
given it. He has quoted the case of
the mouse and the cat. and explained
what is meant by ahimsa. Rama-
krishna Paramahansa has quoted in
this Upadesavali the story of a cobra,
which went and sought a sanyasi. It
took the mantras from him and
became a sadhu, and would never bite
anybody passing by. Everybody
knew that he was an ahimsa snake
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and even the childrea used to pelt
stones at him. This puzzied him ard
so he went to the sanyasi and asked
for an explanation as to why when
he did not want to harm anybody,-
everybody was pelting him with-
stores. The sanyasi replied that
ahimsa did not mean that he give up
his defence. He said: maintain your
hissing, but do not bite. So also you
have to show others that you are
powerful. If anybody touches your
land, you will not spare him. Unless
that attitude is shown, it is cowardice.

You know the physical patterns of
extreme cold and extreme heat. 1f
you put your finger on a burning fire,
you will get blisters. If you put it on
extreme cold like snow, there wiil
be blisters. So, you find the same
physical action. Similarly, the ex-
pression of a coward and a man of
ahimsa are ‘the same, but there is one
basic difference that you must show
by your gestures, attitudes and ex-
pressions that you are powerful to
combat any foe. That is what is
meant by ahimsa. 1 do not know
what the ahimsa philosophy is that is
followed by our Prime Minister.

I am glad that in the Rajya Sabha
the Prime Minister has assured that
an enquiry will be held for rectifying
past mistakes. If this emergency con-
tinues for four or five years, will the
enquiry be postponed? Rectifying
means seeing to it that in this period
of emergency also the Prime Minister
and his colleagues do not commit the
same kind of mistakes.

Purging Shri Menon is also like
that. I will quote one thing from the
Vedas. We in our Matrupuja offer
black goats as sacrifice. The Veda
says that it is the prateek of kama,
and that instead of putting the kamuk
himself for sacrifice we offer the
black goat as a token. The entire
Cabiret has committed a mistake. The
Prime Minister and his colleagues
committed a mistake and lor a show,
the b'ack goat. the kama prateek, of
Shri Menon has been sacrificed. That
is not the end of it. The whole kama
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pravritti remains inside. That has got

to be shed and burnt or changed, that
is the point.

Regarding the remarks made here
and there by the communists, I pity
them. The Americans supply the
arms, Pandit Nehru takes it up and
gives it in the hands of the commu-
nist leader and asks him to fire at the
Chinese communist. It is a tragedy.
They are pondering, they are per-
plexed just like Babruvahana of the
Maha Bharata. When Babruvahana
caught hold of the Asva Medha Yajna
horse, he had to pick up a fight with
his father Arjuna. His father came in
front of him, He had to fire yet. On
the one side there was the prestige
of Manipur, motherland and on the
other side there was his prestige of
fighting his father, It is a tragedy.
The communists should take a lesson
from Mahabaratha, if they are born
in India. Motherland is greater than
father Arjuna, that is Russia.

Mr. Deputy-Speaker: The hon.
Member must conclude now.

Shri Priya Gupta: I was told that I
would be given fifteen minutes.
Anyway, 1T am concluding, Regarding
the railwaymen, I may say that the
entire load of the military traffic is
passing through the North-eastern
railway and Northeast Frontier
Railway and other railways also, The
jawans are protecting the motherland
but the railwaymen are protecting
the jawans ang are helping in this
great cause, blessed by the mothers
and sisters in the country. Now, the
officers must change their attitude—
the officers in the Central Government
undertakings in the Railways and in
Government—so that more work could
be discharged enthusiastically. The
drivers and foremen are working
round the elock. Let them be paid
their pay in time, There running
allowances and bther things should be
considered. It is not retrenching a
clerk here or a peon there that is
going to lead to economy. Real
economy means the shortening of the
Cabinet people and reduction of the
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luxury expenditure of the Cabinet.
But the gfficers of Government, Rail-
ways and other public undertakings
immediately think of economy by
retrenching one clerk or a peon, I
submit one thing to the hon. Home
Minister also. In the districts of UP,
Bihar, West Bengal and Assam the
police officers should be posted so that
the local situation may not lead ‘o
the firing as at Gorakhpur and anti-
social and anti national elements may
not take advantage of the present
situation to exploit the local people.
They have exploited the situation in
the past and that leads to situaticns
which divert our attention from the
front. I am sorry I am given only ten
minutes though I was assured fifteen
minutes, Anyway, 1 thank you
wft forr Ao (AR 2 & o
3T FEE § fF owe q@ arew v
waue faar & 1 oqe @ & 5 owaw
AT ST 9 9T 75t AE § W Ay
& &9 T AEd A A £ F o
T ¥ 3§ faeT o AR g |
IR Fer f& w7 arr o #ieE 9
q9 FETET At St § 2§ S fawdy
o7, 7T A8 fAedt & ) 9g 9w AT
q7 H1T O F9 HI% & | § ST a9-
@ =Jgar g fF oo 3w s g
F=T AgE ST H SO N AT § |
go fig sz grew ¥ § "W W
35T & | IH B A% F7 a=41 ded
avg Fgar § fr uw wwar gwa 4
AgE 9197 F1 Az w7 ofed | ag g
T T AT FIAT g, ATET I
qg W AG gET § | ¥ a=i # A-
SET FET g, TTOF FLAT§ | W0 qre
Ty fagm &, teve H 4% o9 AW
gAT A1, TS ATH 97 IAFT | T80 qH
¥ quar Y f5 & 991 39, 99 T
& | oG S T §7 wa TEr , SEE
3@ T F g% IT gfe ) & 4

aFar g1
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# o WA S A AT T
A g fr e fefgw o 2, @
F 7% Ig T S £ | §T A48T
fefezae § 1 ag Ayt ¥ & @
99T A 9T § | 987 fade yeew
N FET g | 99 S Sy o @
&1 gt fart & ol T Aarer § gvEy
& 1 T o art A g ag v A
&2t § o g At gy gE € ) g
ST 39T & A T qrag g1 Tifed |
e do wHo @R Y f& Tw-
ga @ F< fadwi #v ww fag W@ §
T afr| gar g vefafwdm
F1 TOW F FH H AET AT 47O
o Qifafersr aRfmdt F1 wwga
AT T ATET W G & | WO q1E
g f st sfaw 7 1 greEEE @
aifirred §  qwigd FATHT 9T 47 |
TE FE B OIEE E |

st % afvm = &1 wae g,
g HIEF T & 1 g e § wde
Fr g o w2 2 5 gw qfewme #
It " wger | Wi s g fw
FATT UF UF o =41, g8 ¥
T OF 99M we1E ¥ oW ¥ fag dar
¥ 1 SR 9T R AT deft S s
. THIIME & ¥ 41 §, 59 a7
T H |

W oS mERT 7 M am F
g ot % wfa aot wawfe wf@
w@ & o o § qat e W
Tl afaae fFar € 1 S qeF
FY @ifae 7 gAifaar & § i g9
gaifwai F qew w1 72 @ qwar
& | e s s & v § oA
¥ @ § ol ¥ @ § 1 F fEa
¥ F9 agge e & | ¥ ar gm0
=41 F=41 AgE &7 gHT § W |
& &9 ®19 ¥ AW qg FIL IS W §
5 & 2w & fod wv fwed & fad e
g
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F@ & 1 W Pefefasw st #79 ¢ §
7z 7 wwmy § fr fel & 9@ 0z
g d AT g aY TWET || oW
gEaT § | Wi gfar § gETra qr-
s g1 gak fw famw w1 s
A g | gEN Adwd q® 2
fe gn gfmar ¥ dw Tmw &
AT AT-eTEARE FY arfer adt
S R | W aF A Far g fw
fge St F1 oW fiew g, S St
qa-TATETHE  ®1 T g, 9% g
g 99 | F I @@ qrferdr
FHGT FIET | G AEwqqr St A
¥ #1f meadt 4§ 0 q AW om0
AT § ST FT 4 9 a9 @ €
w9 WX wfgqr #7 639§ AT AT
Ffaar § 1 AgE ot W w3 T F
g afFm 30 a@ & AW AT AW §,
AR FEFT IF el 9T eEar g
ST HFC ;W R AT Sufed
IHH 9T & U INTEF § WiT TEAd
¥ & g mg wifet @ 2
T 0 W HEE O w4 afeT |19
g arT gwiw ag WY ifedt g g
& =TT gHT gH TUHEE FLA o1 THHT
a1 g9 QI A9 ¥ &% 6 "
T FLA | AN EF WIAT A4, WA,
T 49 §g [ ¥ Agee
F ¥ fod daw &

§ oF ThHT WA § | AT &=
FAEIAfmmarderg 13w &
T T AT @ W F ¥ g A fiea
% fodt Jare g 1 gard A s A o
FWE I gR @ AgEar & oF §)
qgt WX At =wegmr feww  fafrex
A F ARG AR T awma g F g
a1 % a5 Ffagt &7 qEw e &%
& | gu feum gt § F1w w3, et
¥ g9 oW F0 WX IART agEd
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& oHl § ¥ FO W A el A9 | 99 7 IR A arg Fhar
1 3fam faaaran | 3w w=gy faan qq d FIIF e TwdET
e arfe F ¥ a1 w99, 3w foar smm AR 9@ IEE dET W
F A7 wodr S AgET wT A% | faar o @ g8 ar smaTer A e
B 3T AT IA IL A AEA | AHG TE) gHAT oEFAT # FER
F972 ¥ ¥ 79 & 7% 917 FAT W afw- T AW R, de A G AINR,

T FC T T oA oW OE T gw g

Interruptions FAAT T3 TE A A W N

: : aFl | W g\ w1 o§ET TR,
AL MTEIE g ar wm g,
TR R R w fad) wwE R wmm
F oAy W% FHET dA A AT BH WA A FAAI AT R
feeelt 87 @gg @ 1 g9 T

g1 9 ™ TFR § —

Freeze the privy purses for the dura-
tion of the emergency; hidden gold -
must be brought out by appropriate 9g gaFl HYS # B9H &L AT

measures; cut non-defence petrol

consumption to ten gallons.
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1
Fat oF T07 e A

The Parliamentary Secretary to the
Minister of External Affairs (Shri D.
Ering): Mr. Dsputy-Speaker, Sir, I
rise to support our Prime Minister
wholeheartedly. 1 feel it is my es-
tremed and sacred duty to let this
House and the people of India know
about the feelings of the people of
NEFA at this juncture. I do not feel
that I should make a lengthy speech.

I had been to Tawang just before
the occupation by the Chinese, and I
want to say a few words which might
be of interest to the House. The
danger to, and the aggression op
NEFA is not only a danger to NEFA
but to the whole of India. And that
is why probably we have got this
gigantic response from all over India.
I must say here, in this House, that
we are really grateful to friendly
countries like the United Kingdom,
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[Shri D. Ering]

the United States and Canada for
their help.

First of all, along with  other
brothers and sisters of India, I con-
gratulate from the bottom of my
heart, our jawans who are on the
front. I pay my deepest and sincerest
hcmage to the brave jawans who
have laid down their lives in  the
front in the cause of our mother-
land.

I had been to Tawang on 20th
October. I halted there on the 21st
October and visited all our Govern-
ment institutions and the famous
Tawang monastery. I was told that
it is one of the biggest monasteries in
South-East Asia. The head Lama,
known as Xhempo in the local
language, was kind enough to show
me round. You will be surprised to
know that there are thousands of im-
ages of Hindu Gods and Goddesses,
which he was kind enough to show
me. He also showed me thousands of
religious  books and some manu-
scripts written in gold. I was told
that these manuscripts were written
about 250 to 300 years ago.

The people in Tawang, on that day,
requested me to convey to our Prime
Minister their deepest regards. They
also requested me that they should
be supplied with arms and ammuni-
tion to fight the Chinese. As you
know, they have been with us, and
they always want to be with us.

I must mention here about our
civil administration at Tawang. You
will be very glad and proud to know
that at the time of the firing incident,
on that very day also, the staff were

. still in Tawang. When they came to
know that they had to evacuate sud-
denly, they did so, leaving behind
everything. I feel that everybody
will appreciate and congratulate
them. The people there are worried
and they really deserve sympathy
from all of us.
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1 congratulate our brave jawans.
When I was returning on  22nd
October, I was hearing the terrific
firing sound in Tawang, and our
brave jawans shouting “Mahatma
Gandhi ki Jai” and “Jawaharlal
Nehru ki Jai”. -I was really moved
at that sight and I was also excited.
You will be very proud to see these
people. I saw them myself with my
own eyes. I was asked by the people,
“Why do you not go by the heli-
copter?” 1 said “No” and added that
I wanted to see what our jawans
were doing. You will be very proud
to hear that these people are full of
zest. You can imagine this: at places
which are 14,000 gt. high, at night,
when it is full of snow, these people
are working hard, and they do not
care for any comfort. Even now,
when people like us reach a spot, we
feel that we must have some sort of
comfort; we want to wash our face.
But those people do not care; they
are simply shouting our Mahatma
Gandhi’s name and the Prime Minis-
ter’s name and enthuse themselves.
Really those people are praiseworthy.

Another point that I was noticing
is this. There is the border roads
organisation whose chairman is our
Prime Minister. NEFA is a very
difficult area, and everybody, I hope,
by this time knows how difficult the
conditions in NEFA are. One part
of the border roads organisation, in
Bhutan, is called Dragon, and the
other part in NEFA, on our side, is
called Tusker. The people have been
doing really a marvellous job. They
have been able to lay very nice roads
even at heights of 14,000 ft. I invite
my colleagues to see these things for
their own satisfaction, and I hope
they will agree with me.

Regarding the air force people,
many hon. Members have referred to
them, and a few moments ago, Shri-
mati Sharda Mukerjee also mentioned
about them. The Indian Air Force
people have been doing a marvellous
job. Late at night, without sleep,—
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day and night—they have been drop-
ping supplies, Yesterday, most of
you might have seen in the papers
that one helicopter pilot risked his
life in rescuing his brother-casualties,
namely, the jawans. Even in day-
time, such an cperations by the heli-
copter is very dangerous. So, 1 con-
gratulate them and I hope everybody
will agree with me.

At this moment, I also agree with
soms of our friends who have suggest-
ed that our present gession should
be cut short, because all our efforts
and concentration should be in mobi-
lising men and material and our M.Ps
should go back to their respective
constituencies to help in this work.
Everybedy iz agitated at this moment.
But we must remember ‘he famous
slokas of Gita:

SRR AT FTAM G914 919 FAFEH |
AR g feqaseesas 1

Az §aq faaere:
ST fariefread o

q: FEAATAEAZETNTT QAT |
qifeaefa 7 §fte avg wam whafear o

We must not get lost heart. We must
work hard remembering that

T 99T

We really never expected that the
Chinese people will behav2 in a
treacherous manner. When [ was
holding a responsible post in the
frontier service, there were clear-cut
instructions in 1957-53 that our rela-
t'ons with the Chincse rhould be
friendly. So, really we behaved in a
friendly way with the Chinese, but
they have behaved in a ‘reacherous
manner.

From my experience, I would like
to suggest that not only in NEFA,
but in other border areas also, con-
struction of roads to specd up the
movement of troops and gouds must
be taken in hand immediately and all
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the airfields should be made fit for

all-weather landing ground.

I am glad that our Railway Minis-
ter—he is not here—has said that they
are going to link up the place called
Jonai, which is to the north of
Brahmaputra, with Pasighat, Jonai
and Pasighat can be linked up in no
time. Pasighat is a very important
place and this will be to our advan-
tage. So, I request our Railway
Minister to expedite this work.

Another thing I wish to refer to is
our vigilance. There must be a much
more effective vigilance organisation.

Lasily, regarding this boundary,
from time immemorial, we, the peopie
in NEFA, have been with the
Ahomikings, i.e., the Ind.ans in
Assam. We have been always with
our Indian brothers 1 do not know
how the Chinese are claiming  that
NEFA belongs to them. I hail from
NEFA and T know there are so many
stories. ] do not know how Chinese
are claiming that NEFA belongs to
them.

You will be surprised to  know
that when I returned from Tawang,
there were mammoth meetings at
Pasighat and I received the same re-
solutions from people all over NEFA
that they must be supplied with
arms and ammunition to fight the
Chinese and to push them back. I
do not want to claim that our people
will be really better than our brave
jawans, but they have got certain
advantages. They know the terrain
from where they can fight out the
Chinese and they will be very good
in guerilla warfdre. So, I would re-
quest our Prime Minister to make a
note of this. Our people fully sup-
port cur Prime Minister in this strug-
gle and they are ready to fight the
Chinese to the last drop of their
blood.

Shri Shiv Charan Gupta  (Delhi
Sadar): Sir, I have had the oppor-
tunity to hear many of the speeches
here and the impression on my mind
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is that gencrally alf the parties are
behind the Government. In this con-
nection, 1 wish to make one submis-
sion that now we have to translate
our speeches into action. I say this
particularly in relation to Delhi, be-
ceuse Delhi is the capital and every
day there is one meeting or the other
where opposition parties participate.

1 was very happy to hear the
speech of Shri Bade that he  would
support Shri Jawaharlal Nehru at this
critical juncture. But I would urge
upon him to see what the members
of the Jan Sangh party in Delhi are
doing. They sometimes no doubt
pledge support to the Government,
but simultaneously they attack the
personality of Shri Jawaharlal Nehru.
On the on2 hand, they pledge support
te the Government and on the other
they paint a very black picture about
some of our jawans who lost their
lives on the frontier.

Shri Bade: What does he mean by
personality? It is a wrong word.

Shri Shiv Charan Gupta: 1 will
come to that also. Some of his party
members will say, ‘lock at Nehru’
and so on_ Is that the way to talk
at this hour? If Mr. Bade has got
any doubt in his mind, I would in-
vite him to go and attend one of his
party’s meetings which might be
held in Delhi today, without inform-
in his people. At this hour, Or-
ganiser—I think it is the mouthpiece
of Jan Sangh—is carrying tales or
statements about our retired
Gencrals. In one of the meetings, it
was suggested that Shri Jawaharlal
Nehru has not taken one General in
the Defence Council because he is a
kattar Hindu and the other berause
he is a kattar Sikh. I have no doubt
in mv mind that the Jan Sangh
party has in unequivneal terms pledg-
ed support to the Government and
they would nnt lae behind any other
person in makine sacrifices for the
cause of the countrv. But in  our
anxiety sometimes to exploit the
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situation for party ends, such things
happen, In public speeches, we
should not say something in a man-
ner that it leaves a bad impression
on the public, demoralises the public
and does not boost up the morale. T
would only urge that after we  dis-
cuss this matter, we should not try
to exploit the situation for  party
ends, but we should stand as one
man behind the Government and
behind Shri Jawaharlal Nehru.

The other day my friend, Shri
Bagri, passed certain contemptuous
remarks against the personality of
Shrimati Indira Gandhi. Is that the
way to discuss the maiter here?
Shrimati Indira Gandhi is the sym-
bol of Youth and Women in the
country. We shou!d not forget that
she has earned that place not be-
eause she is the daughter of Prime
Minister Jawaharlal Nehru, but be-
cause of her own place in the publie
life of the country. The other day,
my friemd, Shri Prakash Vir Shastri,
said something about which  there
wag some discussion here later on
also, after the speech of Shrimati
Subhadra Joshi.

Sir, hz stated both here and out-
side, that there are crores of people
In India who are listening to  the
Pakistani propaganda and we should
be beware of them. I have certain-
ly a doubt created in my mind as to
what sort of patriotism is it Does
it, in any way, boost up the morale
either of the jawans or of the coun-
try at this ecritical juncture? There-
fore, I wish to submit that when we
pledge support, it should be an un-
equivocal support. It should be trans-
lated into action and we should not
egay or act in a manner which is pre-
judical to our unity at the present
critical juncture.

Sir, many things have been said
about the Communist Party, No
doubt, there are persons in the
Communist Party who are not seeing
eve to eve with the Resolulion which
they have passed recently and I have
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no doubt in my mind that the Com-
mustist Party should come forward
to take action against them. And at
the same time, if there is a doubt
in anycody's mind that their integrity
ii challengeable well, for the present,
we should tzke them on their words.
There is enough time to curb their
reischief, if there is any, at  some
future date. But as far as Delhi is
roncerned, T can sav that so far they
have not uttered one word which goes
against the Government or  which
goes against the war effort. No doubt,
something has been said here about
the Darjeeling and other border areas
and, Sir, I think, it is the right of
Parliament to know from the Gov-
ernment—this allegation was made
against them three or four days
back—what ig the result of the inquiry
of the Government and what action
has been taken against those persons
during the last three or four days,
after this statement was brought to
the notice of the Government. There-
fore, Sir, the question is not as to
who is against the Government. 54
anv person, whether he is in the Com-
munist Party, or outside the Com-
munist Party, impedes the war effort,
impedes the defence effort of the
country, the Government will surely
deal with him, whomsoever he may be,
high or low. So, this controversy, at
present, I think, is unca'led for and
we should not waste time on this.

Sir, just some time back, Mr.
Siddhanti—I am correctly taking his
name—mentioned the name of one of
the Generals here, Now, is it proper
that on a General—I am not going
inrto the merits of the guestion—who
i{s, at present, incharge of fronters
in NEFA, he should pass these sort of
remarks in this House. which will be
broadcast from the Peking Radio this
night? Will it be proper for us to say
al! that in this House?

Then, Sir, some time back, Mr.
Bishanchand Seth—I have great re-
gard for him—made a statement here
suggesting that the President, as a
Supreme Commander should have, a
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War Council of Generals. I do not
want to deliberate on this point. But
I would submit that it should be read
very carefully, because such speeches
are being made here and there, I am
sorry to say, with not a very clear
mind and they have very dangerous
cansequences.

Now, Sir, I would like to say some-
thing about the policy of non-align-
ment. Many doubts have been raised
here. But, I think, the policy of non-
alignment was never formulated
favouring or pleasing one bloc or the
other. I think, we should know that.
The policy of non-alignment has not
been accepted as a matter of any
tactics or strategy by India. It has a
historical background. It has a pers-
pective and it has born out of our
dedication to peace and progress both
at home and abroad. It has born out
of a long history of India and, there-
fore, if India raises its voice against
colonialism, India raises its voice
against military pacts. It is not to
favour one bloc or to disfavour the
other bloc. It is a matter of principle.
It is fact that whatever India feels,
whatever is the policy of India, India
goes in the world and announces that
policy without fear and if one bloc
iz pleased or the other bloc is dis-
pleased, it does not mean that India is
guided by anvbody or India's policy is
biased in favour of one bloc or the
other. Therefore. Sir. I would humb-
ly submit that the policy of non-
alignment is the correct policy and to
suggest that we should bring in UN
forces. and do all that I think, iz a
very wrong thing because the policy
of non-alignment was correct vester-
dav, it is correct todav and T have no
doubt in my mind that it will be cor=-
rect tomorrow.

Lastly, I want to submit onlv one
thing. T would read out one message
and T will finish it with that. Tt is the
Message of 28th Octoher, 1962, of the
Mother of Aurbindo Ashram. It says:

“This is g Time for pathering
energies and not for wasting them
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[Shri Shiv Charan Gupta]
away in useless and meaningless
words.

Anyone who proclaims loudly
his opinions on the present situ-
ation of the country must under-
stand that his opinions are of no
value and cannot, in the least
help Mother India to come cut of
Her difficulties. If you want to be
useful, first control yourself and
keep silent,

It is only in silence that any-
thing great can be done”,
Thank wou, Sir.

ot a0 Tag (FSR%) ;. STeAw
WETE, § HAIFT qgq ATy § R A
W FA F AR A9 T AF A w7
g Y faar | 57 ST s 97 A,
TR AT TN A A @ ETRAN
W|WAAE AN ] 1 AT § a8 Aa
w5 7gT ¥ oy ww g
a7 T A7 froan gt w@itE ww R
afdfeafa 1 a=irar # fow &7 &
ar wfer 9w w=w § adf faar o &
Taz fraga #&m f& 798 o W
g1 &, & uFar & fF F wee 92 @,
FfeT w oA wraw g fw ogw ol
A g it # fEfy e ae-
fasag &1 & & fag ;A SR )
§ 431 gue @war f& s &1 e
FzarE § 21 77 a7 T e F faw s
T w9 H @m & awar g, afg @
ORET qFT ¥ W @ @ 99 §9q
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T g # IR W e #
T A4 ¢ afer 39 gfam g oAy
e § A fF o # gEd ae
arex frem & fag =fem

‘oF AW aF AR faET S @
w12 98 g% fF gt aga & wmaor o g
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Tl AT fF 7w 99 & v ar
ot A T F% 9 fF oA ¥ deie &
fass od wir faasr fe Y @
FET IBE |
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F9 Fg | AfFT F Fg T g
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F F1 9 £ 3w aug w19 & Aifg
& N W B A A g i, §
awwrar g fF awa & 3 a1 g
FaT & | 7wy fom a w3 g,
99 ad 1 P w1 @gd a9 Ang
gFY 4T Jgd a1 7 T AG T aFa |
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g "X ag =g ¢ 5 g aww A
T A =tfen, g T A
dar T ger afge, feedt & anm
g fax Arar T @A wfgg 0 &
fades e F o aareg @@ #}
Afaat =i @l & a § w715 fa0w
FTAT g, A1 W F 99T g9 agd
FLI, I RN FTARTGN, ST FT TO-9AT
Fh, dfea wfoms & @wy F1% @0
qredt 39 &1 fa¥ A= FL A I H
afsad %, 98 &7 9% A8 F 1 7
A &, 9 $ o & | Tt wE-ae
g mEaT & 1 EW I &1 wgEAd #3
| &, AfF F15 gH IT R HYATA
W, g g A A Ty
TEGAEFTE | T TE el F g d
q: SEATE FT qHdT FT F )

Dr. E. L, Rao: (Vijayawada): Mr.
Deputy-Speaker, Sir, I wish to sub-
mit a brief review of our crisis from
a practical point of view. We see a
wolf which is very heavily dressed in
sheep's clothing prowling wildly on
the ridge, and before we shoot it or
drive it away we have got to know
its strong points and the weak spots.
From that angle I would very briefly
deal in what respects the Chinese are
strong and relatively weak.

For example, on the point of mobi-
lisation of manual labour China has
developed a great technique whict is
used in ordinary times also. For do-
ing the 20th century works like big
irrigation canals and so on they are
using centuries old methods using
ordinary baskets and without any
mechanical equipment. Then, they
had a lot of equipment from American
sources which were given to Marshal
Chiang Kai-shek and left on main
land. There are a number of factor-
ies in Shanghai built by the British
left intact and also with the help of
Russizns a few moer were added
with the result that China has a
start in defence armaments.
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From the agricultural point of view
China is much poorer than India. If a
man has got one-sixth acre of land,
he is considered in China as a man of
means. Even on  railway embank-
ments and other narrow places wa
find crops grown up. Even so, the
food that is produced in China is far
insufficient and below what is re-
quired. There are certain geographi-
cal reasons for this. Their rich wval-
leys of Huai, Yangtze and Pearl
rivers are always subject to heavy
inundation by floods. Some amount of
flood control works have been done,
but they are not sufficient.

Also, Chira has done less of de-
velopmentza!l works than what we have
done. Their e2ngineers are, I would
say, definitely not in any way super-
ior. I can say that in some respects,
they ar: even less informed, because
I had lct of accasions, when I had been
to China, to discuss with their en-
gineers and I found them of a very
ordinary type.

.

Similerly, in respect of electrie
power they are far behind us. In the
matter of railways and transport they
have not done much. The roads in
China are few and utterly inadequate.
They do not have anything like what
we have in this country. Thus China
is intrinsically much poor compared to
us. Therefore, the trifling victories
that they have, the initial successes
which they have, would only indicate
that the wolf has had quite a long
time to probe about and prepare. It
doeg not indicate in any way the
strength of the nation or their super-
iority over India.

Now, India from the historic year of
1947, has done a marvellous work. It
had to face very many difficult pro—
blems. It had to deal with the pro-
blem of rehabilitation, and it had to
bring up the country from a very
low depth, India had noth'ng of
fundamental necessities in 1947. There
was very insufficient amount of
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cement, very insufficient amount of
steel and electric power was practi-
cally nothing in the country. All
these are basic needg for building up
any kind of military  defence of
modern type. Even from the point
of view of food production, the amount
of food produced during those days
wag less than 50 million tons and now
we have gone up to B0 million tons.
In these two Plans we had very in-
sufficient time compared to what
Russia and other nations had. But
we have progressed very much, Of
eourse, it may be that in these two
Plans we have overlooked a little
factor here and there. We could have
probably substituted some unnecessary
items by manufacture of certain
amount of military items like ammu-
nitions and eo on. Something proba-
bly could have been done. But it
must be realised that anything of a
mighty nature or a big nature cou'd
not haove been done if we had attemp-
ted five years back, because defence
production requires an  industrial
base.

Military works, manufacture of
defence equipments etc, require elec-
tric power and a large number of
workshops which were nat there five
years back. Now, of course, the posi-
tion is different. Also in these ten
years there were not many techni-
cians and engineers. They are very
essential fer the country. It is only
now that we have built up colleges
and we are producing about 50,000
trained people, engineers besides &
larger number of diploma ho'ders.
Practically very little was available
before.

Therefore, it is not really fair to say
that the country has not attended
to the question of production of mili-
tary equipment. I am not talking of
ammunitions, rifles and things like
that. They are very small items. But
there are far more important equip-
ments llke construction of bombers
and other important military and
mechanical aids which could not have
been produced in this period with any
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kind of speed. If the Third P.an also
was done then, of course, our pace of
construction would have been far
more. Therefore we should now
strive for the fulfilment of the Third
Plan leaving out the unnecessary
things and concentrating only on the
main important items. If we had
completed our plan in  respect of
power, for example, and some of the
basic industries like the heavy engi-
neering and so on, it would have been
far more easier for us to construct
what is required for our defence. We
have been able to demonstrate that
we c2n do the designs and the cons-
truction of aeroplanes. Actually we
have done the construction of aero-
planes but we have not been able to
do it with speed or in volume. That
is because of our lacking in the basic
industries. That is what we have got
to make up now under urgent condi-
tions.

I would submit very briefly two or
three suggestions in this respect from
the engineering point of view. The
most important factor for a develop-
ing nation even in ordinary times is,
what we call, the missing link, the
skilled personnel. That is not there
in this country even now. We have
got the engineers in large numbers.
We have got the ordinary overseer
class but not the trained and skilled
men. That is what we want. In this
emergency therefore we must get
these skilled men, specially those who
are skilled in military  production,
from foreign countries as soon as
posiibe. We should get them by
planeloads if not by shiploads. They
should be brought in as early as
possible because we have got to orga-
nise the armaments and have got to
build them up. Unless we build up
the manufacture of these thipes in this
country, it will not be possible to
sustain the tempo by buyng or by
borrowing from other countries. That
is the most important detail that we
have tp attend to.

There are great possibilities of estab-
lishing manufacturing industries.
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There are a a very large number of
good workshops in this country. There
are a very large number of work-
shiops. The other day I saw an ex-
cellent workshop nezr Ranchi at Bar-
kakhana comp ete with residential
quarters ang equipment; but it is not
being utilised fully. Similarly, in
the industrially backward Vijayawada
I saw one small workshop, building
an excellent and large sized testing
machine which would have brought
credit even to foreign countries, like
America and England. They had
done it for the Railways for testing
rail we'ds. We have got now a large
number of workshops and a large
number of polytechnics. We have got
about 300 of them whereas we had
none in the last War. All these faci-
lities should be utilised for training
and pushing on with our armament
production.

What is required now is co-ordina=
tion. Some engineers should sit down
and co-ordinate. We should see
that these workshops run all the three
shifts. Then, of course, we can be
quite sure that India would be on the
top. There is no doubt about that.
What is  required, therefore, s
mobilization of engineers. There is
the Institution of Engineers and a
lot of other good institutions in this
country, which can be made use of.
The engineers should be brought into
the pictu-e as much ag possible,

It is unfortunate that in the Nation-
a] Defence Council there is no engi-
neer. Of course, there are srientists.
The scientist iz an inventor of an idea
but the man to translate his vision
and to put thz pullet in the hands of
goldier is the engineer essentia'lv. I
would, therefore, subm’t that a
Defence Development and Research
Council should be formed which must
consist of engineers and scientists
solelv. Their function must be to
develop and produce as quickly as
poszible. What we want iz speed and
nothing more. We have got all the
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basic things. We have got the power
and the workshops. All that is
required is to put them together, set
the wheels in motion and learn a bit of
technique here and there.

Then, there is the agricultural front,
It iz very essential that we should
produce more food. That everybody
accepts. It is no use depending upon
PL 480. In fact, we can use that
money and the ships for bringing
more ammunition for us. There are
quite a large number of possibilities
of increasing our food production
almost overnight by taking a few
steps. For example, in the country
there are 30 lakh acres of land which
have not been utilised so far though
the facilties are provided. These
lands should now be brought under
irrigation. In this one year we shou d
see that all the 30 lakh acres of land
are put to use. The Planning Com-
mission should immediately print out
a list of these various projects, distri-
bute it to the concerned persons and
seel their co-operation, Probably we
can give incentive awards to farmers
like the credit incentive awards which
can be cashed after ten years. Simi-
lar  certificates were given in
England during the Seconq World
W=zr. We can give incentive awards
provided these people utilise waters
and produce more food within one
year.

Then there is quite a large acreage
in this country verv rich and fertile
produci~g only a sing'e crop. The
Son- Barrage area. ths Krishna-
Godavari area, the Mahanadi area and
sn on—a’l these places grow bnly one
cron. At a number of these places
reservoirs have h=en built. ¥ we
release that wster. we can grow a
second crop easilv. For examvole, in
the Gndavari area there are ten lakh
acres nf land which are producing only
a single ecron. If only a small reser-
voir is esnstructeq ‘on  a tributary
which can be done in six months to
one vear, we can easily provide water
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for a second crop on these 10 lakh
acres which means 6 lakh tons of rice.
There are quite a good number of such
good possibilities throughout India.

Similarly, take minor irrigation
projects. We should make it a con-
vention that each Member of Par.ia-
ment will be responsible for removing
the bottlenecks of two or three minor
irrigation projects in his constituency
and see that the projects are put to
use. I am sure, the country will be
able to coordinate and put up a very
good strength on the agricultural
front by adopting some of these
emergent measures and not depend
solely on the conventiona] and depart-
mental ones.

The urgent need of the hour really
is united and dedicated action. That
is most important. As a practical man
I was rather amused to see long dis-
cussions on alignment versus non-
alignment. I do not think that is
rea.ly the guestion. We should look
into the basis our our policy. From
the practical point of view the basis
of this pelicy is cultivation of friend-
ship with all nations and nothing else.
Friendship means that when you are
in need and when you are in a bad
condition, that friend must assist you.
The secong criterion of a good friend
is that he does not ask you for a
pact or an agreement. We have
made a lot of good friends and we
should continue the same policy.

I would not take any further time
except to say that by untiring energy
and untiring work only, working day
night, we can build up a very good
bastion of India to withstand these
attacks of this unsecrupulous dragon
of China which fittingiy has got the
dragon as its national emblem.

Dr. Gaitonde (Goa, Daman and
Diu): Mr. Deputy-Speaker, Sir, I rise
to pay my homage to the jawans and
officers who have laid down their lives
for the cause of the country. I rise to
support the Resolution, every word
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of it. The reasons why I say so are

very clear,

There have been three types of
arguments against the Resolution
mostly by hon. Members of the oppo-
sion parties. They are arguments
against the non-alignment policy,
arguments against the priuciple of
planning and against, what we can say,
unpreparedness of the Government and
the country to face this danger,

As far as the non-alignment policy
is concerned, I believe whatever has
been said here by the hon. Members
of the Congress Party and by some
other hon, Members is enough to prove
that our policy is perhaps the best
policy as far as our country is con-
cerned. I would go a little further
and say that policies are not the
résult of the whim of a person or of a
group of persons. It seems that some
hon. Members on the opposite side
believe that the policies are made
according to persons. Policies are not
made like that. If they are students
of history, they will know that poli-
cies are the result of historical forces
and the cultural background of a
country. I am quite sure that if those
who criticize this policy were in the
Government, they would have follow-
ed the same policy. This, I think, is
enough as far as the non-alignment
policy is concerned.

The second point is as regards un-
preparedness. Those who know his-
tory know perfectly well that every-
where, wherever there are democra-
tic countries and there has been an
attack on them, those countries were
unprepared. I believe everybody re-
members that at the time bf Pearl
Harbour the United States was un-
prepared. England was also unpre-
pared, not only at the time of the
First World War but at the time of
the Second World War also.

I read in the papers that somebody
wanted some type of enquiry about
this unpreparedness. 1 oppose this
way of thinking, of having an enquiry
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at this moment of crisis, because that
will be like conducting a post-mortem
when the help of the doctor is
needed for a constructive purpose.

Shr: Priya Gupta (XKatihar):
England was never attacked; it was an
indirect victim.

Dr. Gaitonde: The third point was
as regards the principle of planning.
I believe it was Prof. Ranga who
attacked most the principle of plan-
ning. I do say that we are better
prepared than  what the  forei-
gn countries like UK. and U.S.A.
were at the time of war, exactly
because of our planning, because we
had planned. And because we know
how to plan in peace time we are
likely to plan better in war time.

That does not mean that I agree
with whatever waste that has occurred
during so many years in the imple-
mentation of the plan. I do not
But if we strengthen the planning
today, if we make it a little more
rational and if the implementation is
stricter, then I am quite sure that we
will certainly win the war through
proper pianning.

I must say that in the freest of
the free enterprise countries, that is
the Uniteq States, planning was there
six months before the war started.
So even to Prof. Ranga I could say
that planning is one of the most
important things in the life of a
nation if it wants to survive. Plan-
ning during peace time is quite diffe-
rent from planning during war time.
But then we could easily switch on
from peace-time to war-time planning.

The problem is how to strengthen
it. We can strengthen it if we bring
on the planning body best brains of
our country; and change the plan a
little, and we shall have the plan for
defence.

My colleague Dr. Rao has spoken
sbout planning. I perfectly agree
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with him, and if the suggestiong made
by him are put into practice, I am
quite sure things will be changed
overnight.

I would like to add a few more
suggestions. The Americans used to
say: if we can get guns and butter,
well and good, but if we cannot get
both, let us have less butter and more
guns. The effort of planning at this
time should be in this direction. As
regards my suggestions, first of all I
would like to say that we have to
avoid all waste. That is, we have to
bring about standardisation of pro-
duction. Secondly, the multiplicity of
agencies that we have today should
be avoided. Therc must be only bne
agency to deal with the problem. For
example, we have so many Boards, the
Khadi Board, the Handloom Board, the
Small-Scale Industries Board and so
on for rural industries, We have to
combine them into one under a single
authority. Otherwise it will be very
difficult to formulate the plan and to -
implement it. Thirdly, the local
production should, as far as possible,
be for local consumption so as to
avoid the pressure on transport
Fourthly, there should be no room
for luxury consumption. Fifthly, we
should delegate authority and fix
responsibility on the lower administra-
tive units. I we do these things
quickly I am quite sure that we will
also succeed quickly.

One point I would like to make as
a freedom-fighter. That is as regards
Chou En-lai. Last year the freedom-
fighters against the Portuguese Colo-
nies met at Casablanca, and one of
the first messages that came was from
Chou En-lai. Do you know what he
said? Of course he wished us well,
but most of his telegram was an in-
vestive against other countries that
bhad nothing to do with colonies. I
was surprised as to why it was like
this. Then the idea came to my mind
that this gentleman who wishes us
well to free ourselves forgot one
very aimple thing, that they had a
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colony, a Portuguese colony, on their
own soil, Macao. Up to now it is a
colony.

I am telling you this because you
should not believe in the Chinese com-
munism. You never know what they
are doing. They may say one thing
and they may do things completely
the opposite. As a freedom-fighter I
am telling you my experience with
them.

Apgain, about the spirit of co-opera-
tion of the people I must say that
before I came here I went to many
wvillages. I tried to explain to them
what was happening, ang the support
came in a marvellous way, The en-
thusiasm for sacrifice had no limi.
But when I come here, inside and
outside Parliament I find that there
is a lot of quibbling over minor
matters. I do not understand it. I
had the impression, and I continue
to have the impression, that it is not
the leaders that are leading the
masses, but the masses today are
leading the leaders as far ag the war
is concerned. We have to channelise
the energy of the masses. If we are
the leaders, we must gee that these
energies are canaliseq properly and
forget about quibbling over small
matters.

Now I come to two more points that
I want to make. One point that
Dr, Rap has raised is about our
technical people. I know that dozens,
maybe hundreds, of our best brains
are working abroad, and they are
working abroad in scientific lines. I
would like to suggest to Government
that they should be recalled imme-
diately.

Now I come to my last point, and
that is as regards the replies that our
Prime Minister has received from the
different countries. It is reported that
our Prime Minister had written to
111 countries, ang it is also reported
that about 40 countries have replied.
What has happened to the remaining
countries? Didn't we help any of
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them? Didn't we help some of them
even o achieve their independence?
Now, what has happened? Is there
something wrong with our diplomats?
My personal experience has been this
that the facts and figures were not
known in many countries. [ am re-
ferring to Goa. When I went last year
I could see this all over the world:
facts and figures were not known.
Who is responsible for this? Certain-
ly it is not the policy. It is the im-
plementation of it. It is the diplo-
mats.

Another thing I know is that there
are certain embassies today and there
are no ambassadors. I think we have
to quickly send ambassadors there,
go that we may win some friends.

Fortunately, we have an unsur-
passed leader today. He has helped
us to win freedom from the British,
from the French and from the Portu-
guese. 1 know that a:l of us rely on
him to win thiz war. We shzall not
fajl him.

Shri Himmatsinhji: (Kutch): Mr.
Deputy-Speaker, we have all gathered
together in this august House at a
time when the whole world and par-
ticularly the free democratic nations
are waiting to see what positive action
and policies finally decide to follow to
counter the aggressive, brutal and ex-
pansionist aims of the great and mili-
tarily strong communist country,
China. The situation we are facing
today poses a very grave problem for
the future security of not only this
country which is full of grim determi-
nation to repel the aggression com-
mitted on our borders, but also for
the whole of Asia and ultimately for
all the free nations of the world.

It is not my intention to take up an
attituge of ‘I told you so’. For, even
if T wanted to do that, I am not in a
position to do so, this being my first
term in this House. But, as a new-
comer to Parliament and above all, as
a representative of the people who
have sent me here, I ghall be failing
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in my duty if 1 did not express the
views of those people and the first
impression I have got of the way in
which this House conducted itself, par-
ticularly in connection with this vexed
question with regard to the problem
we are facing today.

Many speeches have been made to-
day. I have heard them during the
last two days. We have wrangled on
party basis. We have thought in terms
of the narrow sphere of our own party
policies, We have not taken into
consideration the wider sphere of
national security. It is a matter, as I
said, that concerns the gecurity and
well being of the whole world. There-
fore, the main issue to decide today
is not alignment or non-alignment, or
taking help from this country or that
country, but what final policy we are
going to follow. We know very well
that communism, 1 mean world com-
munism, hag got the aim to dominate
the whole world by peaceful means,
by peaceful penetration, subversion,
even military action as we have seen
on our borders and all other possible
organised means that are there at
their disposal. Therefore, the question
today, the issue today for us to de-
cide is whether we are going to fight,
we are going to do anything concrete
to see that this menace does not over-
take us also. It is in this perspective
that we must look at this problem.

Many things have been said about
the Communist party. For much that
has been raid about them and that
party, it is only they themselves and
the way in which the Communist
party have been conducting them-
selves all along that are to blame. At
this hour of grave crisis and in future,
it is not merely brave words or reso-
lutions, but the way in which they
conduct themselves that will prove
their bona fides.

What we are facing today is a well
planned strategy and therefore, this is
toe timp to follow a right and firm
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policy. Otherwise a time will come
when it may not be possible to stem
the surging tide which will envelope
ang take into its grip the whole of
this region. It is not merely brave
words or determination that will bring
home victory; but only hard work,
firm policy and thorough preparedness
both mentally and physically that will
count.

To say that we were taken by sur-
prisad or that because of the treachery
of the Chinese, we had to lose ground
would only be deceiving the nation.
There can be no greater erime than
that. While the Chinese were build ng
an efficient net work of roads in T bet,
we did nothing on our side, even when
they committed aggression, the na-
tion was kept in the dark, in spite of
lack of proper means of communica-
tion, our brave troops were posted in
vulnerable positions, they had no snow
shoes and when the actual action be-
gan, our boys were using bolt action
weapons while the enemy had auto-
matic weapons. Were it not for the
difficult mountainous terrain angq bra-
very in fighting of the jawans of whom
the whole nation is proud, one shud-
ders to think what the result might
have been. *

For all this, it is the Government
who stand accused and instead of a
straightforward admission of the
Himszlayan blunder, all that we get
tods: is excuses and vague words by
way of explanation, while the enemy
gains another concession. Instead of
grimly telling them that we shall
neither talk nor negotiate till every
inch of our territory is vacated, the
Prime Minister has offered to talk if
the Chinese withdraw to the line which
they occupieg before the 8th Septem-
ber in the eastern section. The hon.
Prime Minister said that we accept
the challenge posed by the Chinese. In
the same breath he says that he could
not understand their motives and me-
thods, that we would pay for the arms
ald which we require und we shall
have to wait till we produce our own
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arms before we start to push back the
enemy. This is not the time for
ptarting massive industries when we
are hardly prepared to guard and pro-
tect the already existing ones. Much
is made of the defence industry. But,
it is only experts who can say whe-
ther we make all the components here
or whether we get some of them from
.outside and assemble them here. In
the meanwhile, the nation knows that
we were also producing espresso coffee
machines and other commodities not
fit for use for the defence of our coun-
try.

One feels bewildered at the way in
which suggestions from Members of
the Oppasition are being received with
not onlv scant attention, but they are
ridiculed and denounced in an irres-
ponsible manner by persons who are
supposed to be  responsible for the
safety, integrity and honour of our be-
loved country. If I may remind the
House, when the leader of our group
suggested on the 13th of Aug:est on
the floor of the House that we should
have joint gefence together with other
countries of this area and that we
should take arms aid from other coun-
tries, the Prime Minister said —I here
quote his words—:

“His remedia] measures are to
convene.... to ask military aid
from some countries to meet this
menace...."”

The hon. Prime Minister also said,

“I wondered whether he or the
group he represents really under-
stands the position, has given
thought to it or merely thinks in
terms of a cold war and wants
India to jump......etc.”

I might now quote a very pertinant
pessage from that speech which was
delivered on August 14th:

‘“Whenever India has been con-
quered or defeated, it was not be-
cause of any wonderful deeds of
the conqueror, but because of our
own feebleness. ... bett
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Mr. Deputy Speaker: The hon.
Member's time is up.

Shri Himmatsinhji: Two or three
minutes, Sir.

Mr. Deputy-Speaker: Just a minute.

Shri Himmatsinhji: In the olzer
House also the Prime Minister has
saud that the Rajputs and other martial
races fought with valour in the past,
but they lackeq the wisdom and fore-
thought which brought about the col-
lapse of the resistance. What has
happened during the recent past is
nothing more or less than that, I have
much more to say, but perhaps it
would be a repetition of what has al-
ready been said in the House. There-
fore, I crave your indulgence to let
me have only two or three minutes
wherein I can give soms suggestions.

Mr. Deputy-Speaker: The hon
Member should try to conclude now.

Shri Himmatsinhji: I would like to-
maksa one or two suggestions. Much
is said about the press and its role in
this country, but it would not be right
to criticise the press or castigate it
As far as I know, there is no liaison
between the press and the Govern-
ment. In some respects, and to a cer-
tain extent, the press should be taken
into the confidence of the Government,
and proper guidance as to the way in
which the reporting in connection with
this emergency should be done should
be given. This is not the first time
that a war is being waged in the
world. During the world Wars the
reporters were allowed to go up right
near the front lines from where the
reporting was done in a balanced way.
In our case, there i3 no question of
any war in the real sense of the term,
for we have neither declared a war on
China nor have we even broken off
diplomatic relations with that country.
However, thig problem of the press in-
our country is rather a delicate one
and requires careful handling for the
importance of proper reporting at the-

P

on the other side....”

pr t juncture cannot be ruled out
or neglected.
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I must congratulate the Prime Mi-
-nister for the start he has made in
‘warning and conditioning the people’s
minds to the possible consequences
that may follow as a result cf any
further action that this countiy may
have to take for the defence of our
freedom.

In this respect also, the press can
make a valuable contribution in pre-
paring the nation for all eventualities
in a manner that would avoid un-
necessary excitement, nervousness or
panic.

I might add, a8 many Members
have done, that there will always be
the danger of the country, of the peo-
ple, the working people and the poor
people facing the hardship of black-
marketing, hoarding etc. No punish-
‘ment will be severe enough for those
people, and I repeat that suggestion.

Shri Joachim Alva (Kanara): I am
grateful to you for having called me
after my having waited for five days
without lunch and after my having
warmed the benches. My keenness to
speak on the China debate has made
me sit down here and participate.
-Otherwise, some of us would not have
participated. Anyhow, I am indebted
to you for this small mercy, and I hope
you will make it up by giving me a
little more time.

Some Hon. Members: We have all
been sitting here for five days.

Shri Joachim Alva: This has been
the gravest hour in our history, since
the time of Independence. Though
the clouds are very dark, I recall that
rainbow at five o'clock on August 15th,
1947, when the rainbow was on the
sky, and we felt thrilleq that a rain-
bow protected us from any kind of
danger. Blood flowed on the next day,
after the Partition, but still we are
free and"we have kept our heads erect.
We do hope and pray to God that that
sign of a rainbow will still protect us
against all dangers that are there now
:and hereafter, Those of us who lived
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to see that rainbow in Delhi at 5 p.m.
on August 15th, 1947, shall never for-
get the memory of that rainbow, the
glory of that canopy that held us erect,
and may that also protect us against
the great danger from Chinal

Now, what are the three requisites
for winning this war? They are: mo-
rale, leadership and the security
forces. The morale of our people is
very high, right from the children up
to the oldest. Not diamonds and gold
ang silver, but rea)] hard sacrifice, the
sacrifice of the past years, the great
years, about 150 years old when our
young men mounted the gallows, is
what is required. They never wanted
their names in the headlines of the
newspapers, but their children and
their grand-children remember the
sacrifices made by those men, by
those young men, by those heroes and
heronines of Chimur and Ashti, by
those eighteen men who were sentenc-
ed to death by Lord Wavell's Govern-
ment—those are the people who will
bring freedom to us and will keep
us strong as a nation.

Then, what about the leadership?
Suggestions have been made that we
should change our leadership. How can
that ever be done? The Prime Minis-
ter Shri Jawaharla] Nehru has not
only been a great leader in the free-
dom fight but he is going to be the
greatest war leader of our country He
was not born a leader gvernight. He
has not been produced out of a hat
He has spent 14 years in jail, and he
has lived a hard life with the woes,
travails, worries and oppressions of a
partitioned land, and he has held us
aloft, How dare these gentlemen sug-
gest that his leadership should be
changed? Can it be suggesteqg that we
shou'd change him? Is his integrity
to be challenged? Can his =pirit of
sacrifice be challenged.

Then, they talk of alignment; after
being routed on the first point, they
come to the point of alignment. Let
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them turn to Europe. Europe has
seen a sea of blood for centuries on
account of their policy of alignment.
All the pacts and treaties, the Anglo-
German pact, the Anglo-Japanese
pact, the Nazi Pact, the German-
Turko pact, the Hoare-Laval pact and
what not, every pact has brought
Europe to the brink of destruction.
Europe has not yet been free from
the treaties of aslignment. But we
owe it to our pgreat grandfathers of
the Vedic period down to the tolerance
of the Moghuls ard al] that long his-
tory out of which we forged a policy
of non-alignment, and that came down
from Mahatma Gandhi to Shri Jawa-
harlal Nehru, and thus we have held
ourselveg aloft.

But for the policy of non-alignment,
the Russians would have been here,
and the Americans would have been
here and made India into a battle-
ground. Let us not forget about it
The policy of non-alignment has held
up aloft for the last fifteen years. I
would not say more about this, be-
cause T have to hurry up and get
along with my other points.

Then, what about the security forces?
In 1958, I devoted an entire speech of
mine for the Air Force of India, and
on that day, I said that we had to
build an Air Force bigger 8hd strong-
er than that of anvone of the seven
neighbours arourd our neck, Afgha-
nistan, Iran, Pakistan, Burma, Ceylon,
Indonesia and even China. China is
reported to h-ve the third largest air
force in the world. But where are
we? We are the sixth or the seventh.
It is true that the Prime Minister has
gaid that we should have a great base,
a great industrial and agricultural
base on which we can build up our
country. And we sacrificed the Air
Force for the sake of the industrial
and agricultural base, and that is what
is strangling us today. If China has
the largest army in the world, we
must have an air force that will match
with hers and fight with her to stop
her from the process of the slow
destruction of our motherland.
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There is one other point which has
escaped the attention of everyome. 1
had been to China. I am alarmed by
the strength of the discipline there, I
am alarmed also at the indiscipline
that we have here in our country. I
went to China with regret, but I came
back without any regret. China is
armed to the teeth. Young boys and
girls walk the streets with swords in
their arms like this.

1643 hrs,
[Mr, SpeARER in the Chair]

And we cannot fight China unless they
have a healthy respect for our armed
strength. Do not make a mmistake
about it. Unless our defence forces
are strong, unless we instil fear in the
Chinese that they cannot tamper with
us and that they cannot trifle with
us, unless we instil fear in the Chinese
that the military, aerial and naval
strength of India is strong. I am
afraid of our future, and I am afraid
they might rule us here, but they shall
only come here over our bones! We
have to hand over our heritage to our
grand-children safe and sound.

The communists talk of internation-
alism; the communists believe, the
Chinese communists believe in the in-
evitability of a third world war; they
are struck down with the paralysis of
radicalism. They believe in the in-
evitability of a third world war, be-
cause even if half the world is des-
troyed, and even if 300 millions of
Chinese will be destroyed, they shall
gtill live safe and sound to have an-
other world with the balance of popu-
lation for themselves. They are fana-
tical. And when they have come
down the slopes almost on our plains,
we cannet have truck with the enemy.

Who is having truck with the Chi-
nese now? Are some people going te
hold their hands—I shall not name
them; they are well-known—1like this
and say ‘Come into my parlour?’ They
can come only on our dead bones and
ashes and unless we are fired by such
an inspiration, we cannot survive,
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This is the danger that we are fac-
ing. About the Chinese, 1 would say
this. Sixty thousand Chinese swim-
mers from the Chinese Army were
asked to swim in poiluted waters. 1
am not quoting anything to you which
is not a fact; I am quoting from what
one of President Kennedy's adviscrs
referred to in his book—Author Rus-
tov on China. Therefore, I am quoting
nothing which is not printed authori-
tatively. Sixty thousand swimmers of
the Chinese Red Army were asked to
swim in polluteq waters which con-
tained anything from sugar to secre-
tion, and they came back wilth bad
livers; and thus the attack on Formosa
was off. Thereafter the Seventh Fleet
was put up there, and the Seventh
Fleet is knocking on the heads of tre
Chinese alongside Formosa. Because
the Seventh Fleet is knocking on the
heads of the Chinese, must they
stretch their legs across Tibet and the
Himalayas and harass us. They have
put our friendship down to the dusti.
To use a Biblical phrase, we have
thrown pearls at swine! Today we are
in this pass. It is better to be deceiv-
ed in time than to be deceived later.
Today wea are concerned with nothing
but the unfettered freedom of cur
land. Our friendship with even Rus-
gia is hang:ng bv a slender golden
thread. We dn not forget past friends,
We owe a debt to Russia for her veto
on Kashmir and Goa at the UNO. But
all the =ame, we would also like to
test friends when we are in need, in
desperate need.

Mr. Speaker: The hon. Member
must conclude now.

Shri Joachim Alva: I want a few
more minutes.

Mr. Speaker: I shall riot be able
to give any more minutes,

Shrl Joachim Alva: I am coming to
practical points. I have waited for
five days without going out for lunch.

Mr. Speaker: I am sorry. The hon
Member is placing me in an embarras-
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sing position. All those Members who
are wishing to speak today have been
sitting for five days.

I might also take this opportunity to
say ong other thing. In the US Con-
gress, it is the practice of a Member
when he speaks to move this way and
that and in the passags, both sides.
He has that free scope. Here we have
to speak from our own seats. There-
fore, I will request him to speak from
his seat. I remember once calling
Shri Jaipal Singh to order on this very
matter.

Shri Jaipal Singh (Ranchi West): I
hope you will call me again.

Mr. Speaker: Yes.

Shri Joachim Alva: What are the
Chinese tactics against us? Mao has
laid down: “When the enemy advances,
we retreat, When he escapes, we
harass. When he retreats, we pursue.
When he is tired, we attack’.

In the first gread war, on behalf of
the British, India sacrificed 985,000
combatants and 472,000 non-comba-
tants. Can we not sacrifice more peo-
ple? Are we not ready to do thata?

The second thing is that we must
take ruthless measures to hold the
price line. The price line must be the
body line of our country. We cannot
allow the rich to become richer at the
end of the war when labourers are
making their sacrifice by working all
the three shifts and also on holidays.

Our Intelligence services must be
sharp, not so weak as to allow foreign-
ers to come with arms to Palam air-
port as recently occurred. Our pro-
paganda must be very strong in films,
on the radio and in newspapers. Our
propaganda is built on truth. It must
be strong and virile and must beat
back the enemy. We ghall build not
on lies but on the great line of truth.

I have one more suggestion. It is
time that our boys and girls in uni-
versities studied the Chinese language.
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There is no weapon which can pulve-
Tise the enemy so effectively as the
knowledge of his language. I have
done my best in regard to this point
by submitting my representation to
the highest authorities, but I have not
yet succeeded. Our boys and girls in
Universities must learn the Chinese
language so that we may confront he
<Chinese, when the danger comes, with
the fact that we know his language,
which can be the most superivr wea-
pon.

My last point is wbout South East
Asia, The Chinese will cut across
South East Asia ke 2 knife through
our belly. I have been there during
this year. I may tell you that those
countries from Calcutta to Canberra
are in a state of alarm. They will not
tell us so. The cat is desperately in
search of her prey. The chickens are
afraid of the cat. But the hen of
India should protect these little
chickens. With Ceylon, Burma, Thai-
land, Indomesia, Laos, Viet Nam =and
Australia, with all these countries we
must have cultural relations and active
friendship. During the last war, Bri-
tain sent emissa-ieg to these countries
on & gimilar missions.

With these words, T sit down. But
here is a great challenge to us. We
have to build up our resistance. Un-
less every fami'y is ready to sacrifice
one male member, deliverance  shall
not be knocking at our door.

Shri Brajeshwar Prasad (Gavay:
Mav T seek your indulgence to speak
sitting?

Mr. Speaker: Yes.

Shri Brajesvar Prasad: The bene-
volent attitude of Russia and the
epeed and vo'ume of aid given to India
by the United State< of America have
radirally changed the nature of the
struggle botween India and China. Our
obiertives are of 3 I'mited character.
We dn not want a tote] war. Hence 1
sureest that the road which the
‘Chinese have bnilt across our ter—tory
connerting  Tibet wifh Sinkiang
ghould be internationalised.
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Good comes out of evil, Since the
dawn of Indian history, the people of
India have never stood so united as
they stand today. There would be &
violent reaction if the status quo 15
not changed rapidly. China has
become a catalytic agent,

India is op the threshold of revolu-
tionary changes. We should never
break off diplomatic relationship with
China. Ching must bear the responsi-
bility for breaking off diplomatic rela-
tionship with India. Breaking off dip-
lomatic relationship connoteg the out-
break of a full-fledged war.

The Prime Minister should be em-
powered to decide when to negotiate
and on what conditions, if any. 1
thoroughly disagree with the view that
there should not be any negotiations
with the Chinese till they have com-
pletely withdrawn from NEFA and
Ladakh. It ig childish to think that
China will become incapable of attack-
ing India once she withdrawg from
our territory. Today or tomorrow,
India and China, whoever may win or
lose, will have tp come to some settle-
ment. Germany and France have
become friends. Politics is the art of
the possible. The interference of the
masseg in the sphere of foreign policy
will lead to disastrous consequences.
Only the elite can understand the
problems of foreign pol'cy. Ou- Prime
Minister is  the philosopher-King.
Whatever the viewg of individuals
here and there, the people of India
will solidlv support the terms of settle-
ment which  the Prime Minister may
accept.

Popular enthusiasm iz both an asset
and a liability. Our foreign policy has
been a resounding success. Todav prac-
tically the whole world stands behind
India. No fo-eign policy ecan vrevent
another nation from resorting to
aggression. It iz due to the nuclear
stalemate, and not to anv special merit
in Russo-American foreign policies,
that war hae not hroken out between
Russian MT3s eome to Tndia, the con-
Russian MIGe come to India. the con-
flict between India and China will
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come to an end They are Rip Van
Winkles, who say that we should join
the American bloc. There are ng two
blocks now. Russia and America
belong to the same camp, Russia and
America are not going to fight on
opposite sides for any cause whatso-
ever, Wherever there has been any
conflict between them, the result has
been either a politica] settlement or
the continuance of the stalemate, The
conflict between them on the question
of Iran led to the withdrawal of the
Russian troops from that country.
Russian bases in Cuba have been dis=
mantled. Austria wag neutralised. The
status quo is being maintained in
Germany, Korea and Viet Nam. The
Sino-Indian conflict may lead either to
a political gettlement or to a stalemate,
The task of statesmanship is to win
over Russia to our side.

Russia is not a friend of China. The
friends of Russia are those who are
the enemieg of China. The conflict
between Russia and China is of a&an
elementa] craracter. The long-term
and the short-term goals of Russian
foreign policy via-a-vig China are per-
fectly co-ordinated. Russia is a great-
er friend of Americy than of India or
of China. It is so because of Sino-
Indian, Sino-American and Sino-
Soviet differences. Russia is a greater
friend of India than of China. Russia
would be integrated with the Afro-
Asian land mass on a democratic basis
if India and China come together.

Shri Krishna Menon's resignation
from the Cabinet is a great loss to the
Government. He should be sent to
Moscow,.... -y

Shri Hari Vishnuo Eamath: For
what?

Shri Brajeshwar Prasad: If it is true,
as T maintain it is, that Mr. Khrush-
chev and Mr. Kennedy either directly
or indirectly are going to determine
the boundary line between India and
China. The late Lord Lothian and the
late Sir Stafford Cripps exercised
powerful influence over the American
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and the Russian Governments respect—
ively during the time of the Second
World War.

I do not think there is any possibil-
ity of the bombardment of Delhi.....

Shri Hari Vishnu Kamath: Why
even mention it?

Shri Brajeshwar Prasad . . .and
far less of a prolonged war Metwueen
India and China. The Chinese know
that not only Peking, but other urban
and rura] areag of China as well
would be subjected to the same treat-
ment to which Hiroshima and Naga-
saki were subjected by the United
States of America. The Chinese have
to reckon with the Seventh Fleat.
Russia would remain neutral if such
thing comes to pass. Russia  and
America belong to the same camp. The
certainty of the collapse of the present
regime in Peking would prevent the
Red Mandarins from bombing Delhi.
A prolonged war between India and
Ching would lead to the division not
only of India and China but of the en-
tire Afro-Asiap land masg into two
spheres of influence, Russian and
American, if both Russia and America
beceme allieg of either India or China.
It will lead to the total destruction of
the world if Russia and America join
opposite sides. If both India and
China become weak, the result may as
well be the integration of all the Isla-
mic Stales into one political unit.

War leads to dictatorship, and war
between India and China will lead to
the establishment of either rightist or
leftist dictatorship in India. There is
another possibility. A war between
India and China may lead to the
establishment of a Sino-American en-
tente. Before Hiroshima and WNaga-
saki were subjected to atomic bomb-
ardment, the prospect of a secret deal
between Russia and Nazi Germany
used to haunt the imagination of the
late President Roosevelt. If a war
breaks out between India and China,
and if in the course of the war, the

Chinese position is weakened, there is
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a possibility of Ching climbing down
to American terms. If this comes to
pass, the war between India and
Ching will come to a close on  terms
favourable to China and America.
China is a buffer State between Russia
and America, China is the greatest
enemy of Russia. America would
never like to liquidate China.

Mr. Speaker: That should be enough
I think.

Shri Brajeshwar Prasad: One sen-
tence more. China could not have in-
vaded India if an Indo-Russian alli-
ance had been formed. Now the times
have changed.

Shri Jaipal Singh (Ranchi West):
Of our brave jawang who have laid
down their lives for the defence of the
realm, of them we can only say with
the British poet of the 1914-18 era:

They shall not grow old as we that
are left grow old;

Apge shall not weary them, nor
the years condemn;

With the going down of the Sun
and early in the morning, we
will remember them.

My name is associated with two
amendments, Nos. 15 and 16. Amend-
ment 15 relates to the question of un-
preparedness. I am glad the Prime
Minister, however guarded he may
have been in his admijssion and con-
fession, accepts the position of our un-
preparedness.

The second one is a substitute mo-
tion about our acknowledging and wel-
coming the moral and material support
we have been receiving and we shall
continue to receive and we shall con-
tinue to need to prosecute what might
be a long-drawn war.

Before 1 go on to these two amend-
ments, may 1 pay my own tribute to
the railwaymen who have been work-
ing right round the clock, some en-
gine drivers driving as many as 18
to 20 hours, far in excess of what
they are supposed to do, round the
clock. Whether we like it or not,
it is a total war. Let us not deceive
with technical definitions. We shall
have to think not like an ostrich; as
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we have done in the past. We have:
to be realistic. Now, here is a parti-
cular problem of movements. As the
present moment, in that particular-
line only about 14 trains run a day.
How are you going to make this 14
into 28 or some other thing? We shall
have to think of a centralised traffic
control system. This can be done. It
is not an impossible suggestion. You
cannot suddenly double the line, but
a centralised traffic control would
mean that we can double the present
carrying capacity of that particular
line.

Similarly, we shall also have to think
in other directions. After all, we .re
fighting a war. I would like our Prime
Minister to shake himself up again
end find whether all his colleagues are
war-minded or not, Are they fit
enough in thig particular situation in
which they are placed, we are placed,
are they geared up for the war efforts,

‘or are they still very competent for

peace time? I do not wish to make
any reference to whatever changes he
has made or he wants to make. This
is not time for an inquest. He has
promised the country that a probe-
would be made in due course about the
causes of the initial reverses.

In his speech the other day I was
shocked that he was accusing us  of
ignorance of facts. I would like to
challenge him on this, bu* I have pro-
mised you that this is not the right
forum for it. Some of us do happen-
to know something, may not be as
much as he does, but certainly much
more than most of his colleagues in the
Cabinet. It is very unforturate that
at a time when we should be dignified,
when we should commangd the confid-
ence and co-operation of everybody,
that type of haranguing comeg from
the lips of the Prime Minister of India.
It is not good. I regret to have to say"
this, but it is very necessary, because,
after all, the danger is the <ame for
everyone of us. This is not the time
for talking in political party terms.

I have been amazed how various
speakers have been attacking certain
parties, So much time hag been wast-
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-ed by most speakers pointing out that
it 1s communist China that has attack-
-ed, and therefore we have to gear our-
selves up to push them out. Does it
matter whether China is communist or
-otherwise? A country has attacked us
.and challenged our integrity. Should
we go and ask whether it is communist
or capitalist or anything else? Sup-
posing one of our neighbours who does
not happen to be a communist attacks
us, will it be a different thing? I think
it is a sheer waste of time to think of
the colour of the country that has its
ambitions on our territory. I am pre-
pared to accept the assurances given
by various political parties, even the
political parties that have been called
-suspects, They are on trial and it is
for them to show whether what they
say they mean or they do not mean.
"While I say this, I like to appeal, par-
. “ticularly to the Communist Party of
India to realise that this massive in-
vasion in the northern eastern fron-
‘tier has hit at one of our most im-
portant economies, that of tea. Tea
‘is perhaps the biggest foreign
exchange earner. I would appeal to
“this Party as well agto the other
parties who are trade unionists that
during this emergency at any rate, let
‘them not indulge in subversive acti-
vity or something that will upset the
productior. because the more and more
we produce tea, the more we have the
wherewithal to get the sinews of war.
I would like to pay mv tribute to the
personnel—the tea garden labour—in
those areas. From my own home area
there are ag many as 20.25 jakhs of
Adivasis, from the Jharkhand area.
“Thev are there, mostly permanent set-
tlers  They have shown tremendous
equinoise in this eritica) hour. Not only
these ordinarv coolies and others but
the management also. One shou'd
have thought that the panic which
began first in Barjeeling district might
have spread to the other areas also No.
They stuck to their posieioms. They
were acked: what about bringing the
womenfnlk  especiallv, Thev were
waw 1 ¢laim to represent—we are
mainly the British personnel ‘They
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said: no; we will stick to our posts. 1
think we should not forget that

Shri Manaen (Darjeeling): Did he
say that there was panic in
Darjeeling?

Shri Jaipal Singh: Perhaps my Eng-
lish is not good enough, I do not say
there was universal panic. Panic can
be in pockets also. All the schools
were evacuated. I think my friend
who represents that district will ae-
cept this fact. What I am trying to
say is this. What looked like 5 begin-
ning might have spread to other areas
also. But it did not spread; itiz a
great credit.

I do not wish to speak very long. We
have made mistakes in the past. 1n
1856, if I remember right, there was
thiz programme for manufacturing
automatic rifles in this country. 1
would like to know why it was stay-
ed. Are we going to fight with guns
of the Boer war? Men may cherish
different for this but they have to
fight the same guns. Let us remem-
ber that. Let us not talk about how
we are going to get equipment. So
long as friends are there willing to
help, so long ag we are a nation united
and determined, the war will be won.
It may take a long time but it will be
won. .

I do not know whether thisis =a
fitting occcasion for me to ask whether
we are in any way forestalling aerial
warfare, In the last war I was the
chiet warden of air raid precautions in
the town of Ranchi. I am not saying
that aerial warfare has come but I do
think some thought has to be given to
it becausce in the light of the
treachery that has been seen by us
this thing can happen any day. Let
us not be thinking that war has not
been formally declared and therefore
it will be just fighting with lathis,
just face to face and nothing more.
There is very much more I  could
say. But I want to tell the Prime
Minister that as far as I am concern-
ed and the people who listen to me
and whom in a humble way I claim
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to represent—we are solidly behind
any Government that may be on that
side. Any Government, I say. This
is not an occasion where we have got
to be distributed. Personally, I
would have preferred a national Gov-
ernment were engaged in this effort
during  this period so that party-
thinking could be banished and we
would all kave one united firm re-
solve in our purpose.

Shrj Balkrishna Wasnik (Gondia):
Sir, I rise to support the Resolutions
moved by the Prime Minister. There
have been many great speeches by
great men during the last five days
and many great things have been
talked in this House. There have been
speeches in thig House by the patriots
of this country questioning the sin-
cerity of some of the non-aligned
friends of ours. President Nasser and
other friends have been sincerely
working to avoid the situation created
oy the Chinese attack on our land. But
some of the speeches that have been
made in this House, I think, are not
aimed at encouraging these friends. I
am sorry to note that by such speeches
our relations with these countries may
deteriorate. There have also been
speeches in this House by some of the
great statesmen whe have talked get-
ting foreign troops on our land to meet
the Chinese aggression. I do not know
whether they think that our troops
are not brave enough to meet the
aggression. We know that our Army
ig known for its bravery and for its
courage and for its fighting capacity.
If sufficient armg are given to our
Army we can surely fight back the
Chinese and clear our territory of the
intruders. But some great politicians
here feel that pnlesg foreign troops are
brought in our land te eject this in-
vasion, we shal] not be able to push
back the Chinese troops. Some of our
friends have also criticised our policy
of non-alignment. The Prime Minister
declared during the last two days that
USSR would not be going back on the
contract of supplving MIGs 1o India
and of constructing a factory to build
them in India. When we are involved
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they are coming forward to fulfil these
contracts. Is it not a triumpn cf our
pelicy of non-alignment? What is it
after all? There are two groups and
at the time of such a crisis, both  the
groups are coming for our help. I do
not know why some friends doubt the
gestures of the Soviet Union. As a
matter of fact, in the hour of ithis eri-
sis, efforts should be made to improve
the relations with our friendiy coun-
tries, whoever they may be. We
should not speak in such a way that
instead of improving our relations
things go from bad to worse.

Some of our hon. friends have doubi=-
ed the leadership of our great Prime
Minister. Shri Ranga said that he is
al] right for peace-time leadership but
asked, “what about war-time leader-
ship”. I want to tell him that in e
country, our Prime Minister is the only
man around whom the whole country
shall rally round. To question his
leadership, to question his ability at
this time of crisig is not proper. Some
of the leader; of the various parties
have tried to make most of their party
propaganda at the time of this crisis
They have been telling many things.
They have criticised the Congress
party; they have criticised the social-
ist pattern; they have criticised the
palicy of non-alignment; they have
also criticised many of our basic poli-
cies. Ome thing they have not been
able to avoid is the criticism of our ex-
Defence Minister, Shri Krishng Menon.

have all along tried, not only
today but for the past few years, o
stab him to his political death. But
they have not been able to do so. We
know the result of the last election,
All the machinery that they have at
their hands today and also the mews-
papers were geared up at the time of
the election. Lakhg of rupees were
spent, and anv amount of propaganda
that they could make was made. Every
possible effort was made to make him
extinct from the political arena. Dut
at the time of the election, the peonle
of India, the people of hiz constilu=
ency, repnsed faith in him and reposed
faith in the leadership of the Congress
and in the leadership of the Pr'me
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what they could not do at the time of
the last election, they have been able
to do at this hour of crisis. When
there is a crisis in the country, it is
not proper that some people should
try to make extinct somebody from the
political field. This is not a fair game.
1 must say.

The Prime Minister hag declared that
he will hold an enquiry into the de-
fence mistakes. I would rather re-
guest the Prime Minister not {o lose
time in investigating into these mat-
fers. Let the whole country know as
to who are responsible for whatever
failures, whatever lapses that have
been committed in the matter of our
defence. That will be a better thing.
I am not able to understand that if
such an enquiry is made at this time
there might be some controversy this
way or that way. We have to put an
end to any kind of controversy and
the best way to put an end to  this
kind of controversy is to hold an en-
quiry into the defence lapses or
mistakes.

With these words, I close. 1 am
grateful to you for the opportunity

you have given me. I support the
resolutions.

Shri C. K. Bhattacharya (Raiganj)

rose—

Mr. Speaker: Shri Gajraj Singh Rao.
1 wil] call Shri C. K. Bhattacharyya
Iater.

Shri Gajraj Singh Rao (Gurgaon):
BIr. Speaker, Sir, I am very thankful
for the opportunity you have given me
fo speak on this occasion. Firstly, 1
should like to pay my homage to the
martyrs and pay our gratitude in
honour of those who are fighting this
war in such highly adverse circum-
gtances. It is our jawans who are
fighting that we should think of now.

It is very easy to criticise that this
has not been done or that that has not
been done and by whom it has not
been done, etc. These are not the
things to be talked of at this juncture.
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At this juncture, what we have to talk
about is this war, which is a war,
declared or undeclared. It has been
described as the Chinese expansionist
war or an inter-communist war, We
do say it is & Himalayan war. The
Himalayas have been our defence since
long, long ago, of revered memory.
They have been our great defence in
the north. The attempt of the Chinese
in this war is to penetrate either into
NEFA or Kashmir or it could be on
both sides, It is not only a war that
has endangered us. At one stage, it
was a!so called incursion; and then it
was called expansionist war. Now,
the Chinese deny the McMahon line,
Nobody knows what the Chinese
claimed line exactly is,. We do not
know the Chinese line or any line
which they would show as that which
is their line.

Now, what would be the fate of
posterity and of future India in case
the Himalayas are allowed to be cross-
ed? What would be the cost of defence
if this line is broken? So, as prae-
tical men, the whole country must be
behind the jawans. Evoryone of us
should not only become but show by
our action that we are soldiers—we
are 44 crores of soldiers—and that we
are ready to fight and give our fullest
support to those who are fighting, and
they must take heart that the whole
nation is with them. We should not
fight about one word there, that nego-
tiations should be from this date or
from that date, that negotiations should
be on the basis of such and such data,
ete, That is not the thing to be talked
about. The thing to be talked about
is that the Chinese are to be turned
out of pur country. We have to fight
the Chinese with all owr force.

Mahatma Gandhi, the greatest man
of this age, also admitted at one time
that 3 Himalayan blunder was made.
In the Himalayas we may Have cor-
mitted blunders; we might have com-
mitted the blunder of being unprepar-
ed or on any other score, It can be
so. But, can we not, a nation of 44
crores, depend on our jawans who can
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fight under adverse conditions so hero-
jcally as they have been doing?
Of course, if we do not depend upon
ourselves as one united whole, we can
fail them. Otherwise, they would not
fail the nation, That can be a sure
thing as has been evidenced from their
actions.

1 would only make a few sugges-
tions. Certainly, a most brutal, a most
treacherous angd most unfortunate part
of this aspect has been that the nations
or groups whose cause we have been
espousing, even to the detriment and
even to the chagrin of some other
nations, have all aligned against us
or at least they are not sympathetic
towards us. But in this hour, we must
pay our gratitude to the United States
of America, Britain, France and other
nations who have come without any
condition to help us at this crisis and
we shald certainly be gratefu! to them.

The only thing lacking is the sup-
ply of modern weapons. If proper
modern weapons are supplied to our
army, no question of our being driven
back would arise. This is the time
of crisis, and in a time of crisis, there
should be one voice from this nation,
namely, without any condition, this
condition or that condition, we all of
us should stand as one nation now.

I have one or two other suggestions
from the practical point of view, Our
Home Guards, N.C.C. and other things
should not be nominal as they are
showing that we have also got these
forces. They should be real; there
should be real training given to them
and they should be real second guard
so0 that our soldiers who are in can-
tonments and other places in India
should be ready for any emergency on
the northern frentier. It should not
happen that we have raised volunteers
and we are not giving them proper
training.

I would submit that to the remotest
village, there is enthusiasm that we
are Indians; we are going to fight for
India and we are going to sacrifice our
life for India. This House has also
expressed unanimously its desire that
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we would fight for India and drive
out the Chinese, It may be a difficult
task, but we have taken it up. We
should mobilise this huge human force
of 44 crores and the friendly weapons
which we get used scientifically and
in a proper manner, so that the ener-
gies may not be wasted simply in
speeches and public meetings. We
should put our energies together and
plan scientifically how we have to
defend and how we have to help our
soldiers and their families at home.
We should see how this atmosphere
has to be utilised for the best advant-
age of the nation.

These suggestions may seem ordi-
nary things to be said, but we know
the places from which actually the
jawans come and are fighting. There
are some false rumours and false pro-
paganda which dishearten them, If
something real is done here, they will
certainly get double or triple the
strength.

From our ilakas and constituencies,
from all over India, our soldiers have
gone in very large nurbers and are
fighting in the NEFA and in Ladakh.
I know most of them personally. They
are very stout at heart. I would not
cast any aspersion on Members, but
the jawans are better patriots than we
politicians, who only make speeches.
If they are properly he'ped and if the
whole nation is behind them, certainly
they are going to win against China.

If the Chinese are to blame for ex-
pansionism, I would frankly admit
that to some extent we are also to
blame for our linguistic, suba and
other smaller controversies encourag-
ed them. There are also fifth column-
ists who have been saying that the
Indian nation, like other nations,
would be divided, the army would
fight amongst themselves and the
Chinese could just enter India. But
that has been falsified by the voice
beard here for the last five days and
throughout the nation at large, in the
field and on the roads, If anybody
hear these voices, their belief, with
which the Chinese invaded India, has
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been falsified. I would say, we are
not going to say anything against
Russia or against anybody, We are
thankfu] to them and to anybody who
is coming to our help, We should be
thankful to the jawans and keep up
the spirit by unanimously passing the
resolutions. It would have a great
effect on the world  Qur academic
discussions would not be so useful as
our passing a unanimous resolution.
Everything is contained in that.

Mr, Speaker: I had first proposed
that I would cal!l the Prime Minister
tomorrow immediately after the Ques-
tion Hour. But now I would request
him to speak at 4 o'clock or gquarter
to four. So, tomorrow also we will
continue ‘this discussion, But we have
that non-official business. I propose
that that might be taken up day after
tomorrow. Tomorrow we will con-
tinue this.

Some Hon. Members: Sir.
Mr. Speaker: Shri Deshpande:

Shri Deshpande (Nasik): Mr.
Speaker, Sir, ever since the achieve-
ment of independence, in the inter-
national field we were working very
hard for a better and happier world.
We had placed before us certain high
ideals. In the life of an individual or
in the life of a nation, it often times
happens that one who keeps high
idea!s before himself is required to
face difficult situations, Opportunists
may get easy time, but we should not
regret our having to face these diffi-
culties.

While we were trying for a better
and happier world, a mistake was
committed by us perhaps, that we al-
together forgot the world as it was.
We have been stabbed in the back, but
we should not be cowed down by the
difficulties that we have to face, I
have no doubt that with determina-
tion and hard work the nation will get
out of it very soon.

I have seen the awakening and en-
thusiasm of the masses anA of the
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people in general in our national
movements in 1920, 1930 and 1942, 1
think this time the atmosphere is
much better than what it was during
al] those periods, The nation today
is determined to fight and no sacrifice
is considered by any section to be
too great to throw out the Chinese
from our country. I have listened
very patiently to the speeches deli-
vered in this House by hon. Members
of the communist party. Till now the
role of Indian communists in inter-
nationa] affairs has been to do and
die for the policies framed by others
and never to question why. For the
first time, some of them have taken to
an independent line and they have
asked the question why, But I would
say to the hon, Members of the Com-
munist party that taking into con-
sideration the history of the  Indian
communist party, if the country would
say that they would be judged by
actions and not by words, I think they
shall not blame the country.

What has happened? The commun-
ists have passed a resolution, but many
of them have differed from that reso-
lution. In Bombay leaflets containing
very objectionable matter were pub-
licly distributed by certain individuals.
Some people, even after the massive
invasion of our country, were walk-
ing through the streets, telling peo-
ple that our country was not invaded.
What have the communists done about
it? They have not passed a resolution;
they have not said a word against
them. How can the communists be
taken seriously about the resolution
that is said to have been adopted?
They should consider the situation
themselves.

Apart from the parties, Government
cannot forget one thing. I do not be-
lieve that there are thousands and
thousands of traitors in this country.
The country has enough patriotism in
it to meet the menace that we are
facing. At the same time, we can-
not forget that there are individuals
who are playing the role of fifth
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columnists in this country, They are
playing that role on borders and they
were playing that role in a highly
industrialised city, which is important
centre for production, namely Bombay.
The Government have to be wide
awake about it and they must take
prompt action, That is one thing.

Then, Sir, I was pained to listen to
the speech delivered by the Socialist
Member, Mr. Bagri. The way in which
he was talking against the personality
of the Leader and his family was
highly objectionable. He said, he was
a patriot and he wanted to fight for
democracy. I doubt whether he has
any faith in the democracy. The way
in which his party is working in the
country and the way in which he des-
cribed some of our popular Minis-
tries—what he said was, they are Ali
Baba and his party—I think, the des-
cription is very apt so far as his party
is concerned.

Shri Tyagi: They are less than
forty; it cannot apply to them,

Shri Deskhpande: They will make
up very soon.

So far as the Ministries in the pro-
vinces and at the Centre are concern-
ed, many responsible people have sug-
gested that during the war time, the
number should be reduced. That is
a reasonable suggestion that may be
considered. But whatever Ministries
popular Ministries, are functioning.
They are doing so with the support of
the people, they are not here against
the wishes of the people. That is the
only thing I wanted to say.

Sir, though this time the atmosphere
is much better than what we witness-
ed during the two world wars, still we
cannot say that the country is totally
free from unsocial elements who will
not come forward to take undue ad-
vantage and feed themselves fat upon
their ill-gotten gains during these hard
times. I congratulate the Planning
Minister for being very careful and
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for having taken some important
steps to see that the prices of essen-
tial commodities will not rise. But
that will not be enough. He wil] have
to be very harsh and hard against un-
social activities of some of the indi-
viduals that are likely to make head-
way as the war would go on.

Sir, we have to prepare ourselves
for a long-drawn fight. Many people
have said certain things here. Some
said, this will happen and that will
happen. If the thing ends soon, it is
better. But we should not try to meet
the sitmation with the imagination that
the matter would end soon, We must
prepare ourselves for a long-drawn
fight. The atmosphere is very good.
Intensive steps ought to be taken for
military training on a wide scale
throughout the country, Before com-
ing to this session of the House, when
I left my constituency, I addressed a
rally of college students and I found
out that the determination of the
youngmen was so wonderful that
everybody was prepared to fight on
the frontiers and they said to me,
“China is a big nation, but we are not
small and they should be told that our
reserves are inexahaustive.”

Sir, with this determination, if we
try to fight, I have no doubt that the
final victory will be ours,

Thank you, Sir.

it Hign wrew (fefa) @ gom
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TEA AR |

O W F A WEET "aq
wE & a8 gaw T T & fE
IR EH T AT w F T 9% T
fear & | 78 @it #Y @ T fF 0F "t
F ®F 9T 97U 39 uF & 7 & A
T W § fF a0 ¥ ow g &
= 1 & | wf 15 wa & i 3 g
A}, TR geAr T ag £
g 9 i JUTT AE 47 Wi Foret A
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peuy ¥ w9 § qwasw # frai-
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fafaat A afam scfam i f® o
Tar X @F faaw @R gwi &5
Fma For feggd & A S
STEAW A G 3 HT A9 H AW
e @ §; ARTH Wam s
gfs . ..
Shri Yash Pal Singh: Sir, I rise to
a point of order. There is no Minister
on the Treasury Benches,

An Hon. Member: Shri A M
Thomas is there.

Mr. Speaker: That is not enough;
there ought to be some more repre-
sentation.

Shri Rane (Buldana): There is the
Cabinet meeting going on.

Mr. Speaker: There are junior
Ministries who are not members of
the Cabinet.
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ST ITH T AWMl A TG AT 3.
F1 HIEIT FI AT |

yAgd afawt F graew # fau
F §9G, 9L T & e fm el
¥ afr=i #1 oF faum @E 2 o
o faig F0r a2 & 7 o9% weEx
qge & & It Y | w7 A
ofas wr & 1179 Ay & amf
F st # wfeear @erd AT oA oA
I qO AAT & | "E T sEwa
gt & 73 §7 maard ¥ 9gr fw gAne
AR fg= BT & Feed T 79 Fad
uigg F1 & | 97% afA®i 7 W7 I 9
¥ war WA St Y 97 fAd € 1 W
0 qFET § 91 99 § T7 9 AR
ffreaw i st mmef
for s § & WTUE Ay AT R oWy
T 9, 39 sH w1 fEEE S 6
A% T AT § 1 W vl 9% 99 H4eqt
¥ @ g Mawawman § s@w
T @ AR W T @ 1 oo
g SfaTar Jarad # AT § TR
T T | § awean § fF a8 "EEy
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T gEisd Iy A am R E
aq T 4T € FUST wI4T F  FLOY
I g7 wegrw A fear @rg 0 #
W w7 § R 9F Tl v e
gter fear smam arfs 7 oaf wias
g ¥ AT TF |

o, " mg g fasr

mmgﬁ:waﬁrm
afafzai #z FEel & T gl &
a7 Amaw F3z KT B ATH FE
Fr F@Teqr 7 G wWro§ 1 afsr #
IEAT AT E R ogR Tt &
fad aqT 3T T & 7 AT A7 g
g & s Wig grw & T
oI AW, FEOeEl 8 e
o Gl 2, 99 TW Y FH A9 @Al &
fr=er =t § & feam wg @ifs =g
¥ ag Faw faem #7 =@ #@id@ A
T AW FT WEAT B1 AT qOT ArE=t
9% YEET G A1 ITH Tea TE AN
I §TOT 93T BY | " FAA e
¥ o QAT qETE ST 9K 99
frae gré et § afvard #2 fearam

gT A U g G1d F7 FC AAT
AFeq FHT FEAT | GATL AT WA
&t ¥ foe wedl H agr 97 & ged @R
&, fo% gravy § g9 A9 q@H FL K
&, S gWY W FT WIHT A A,
JEFN TEC GATE asr ¥ 0 T LAl
sEaTal # FI & A5id W TG ATHAT
w1 3faa soe faemr &1 gwa wf=
& Wt 9T "9+ #1 §Fer fFar o,
afe 2w A TaEeAE, wewE Wi
IEET TEuEAT ®Eme § | gfad
oTa gl oo, geg ¥ I o
s # wew faww s aa fam-
wM OF W AT 95 €37 g §
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R AR R A Iy EAR F F
w1 ¥ s @ @ W g e
&, fomer 5w &1 tfagra o ars
& fF @ & g ¥ ox gweT g,
A THFT AHAT & FTq FHEAT fora,
T SFTL 79 TW I H At qaww ane

il

Shri Manaen (Darjeeling): Mr.
Speaker, Sir, I am very grateful to
you for giving me this opportunity to
participate in this debate. First of
all, I support the Resolution moved
by our Prime Minister wholeheart-
edly.

Shri H. N. Mukerjee, the Leader
of the Communist Party of India,
said during the course of his speech
on the Bth last:

“Full scale war between two
countries which comprise more
than a third of humanity is some-
thing which cannot even be con-
templated without a shudder to
the deepest roots of our under-
standing That is a kind of per-
spective which threatens to open.
That is why our country’s Gov-
ernment even now lays this stress
on peace, peace with honour:
never at the cost of honour.”™

The thought of a full scale war, a
total war, does not make us shudder.
What makes us shudder is the thought
of slavery and of losing our freedom
and our sovereignty. The hon. Mem-
ber, Shri Mukerjee and his Party
should bear this in mind, and bear it
clearly, that this country will not be
threatened and coweq down by the
Chinese military might.

He has spoken about peace. The
world knows that we love peace. No
individual has contributed for the
cause of peace and for the preserva-
tion of peace more than our beloved
Prime Minister. I personally feel
that one of the tragedies of the cen-
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tury has been that a prince of peace
had to give a call to the nation to
take up arms. But we know he has
given the call—not of the soldiers
alone but of every single individual of
this country not to plunder, not to
conquer, not to expand the frontiers
but to uphold and defend the sanctity
of the motherland.

Today the people of this country
have rallied round our Prime Minis-
ter and they have taken a vow to
defend the motherland. Cease fire,
whether Mr. Khrushchev wants it or
any other power desires it, will not
be possible unless the Chinese bri-
gands go back to the position that they
had occupied before the 8th Septem-
ber. 440 million people of this coun-
try, of this ancient land, have given
their verdict. The die is cast. The
people of this country have told the
Mao of China, “Move your marauding
brigands to your position held before
the #8th September or we shall fight
to the bitter end.”

From this sacred forum I take the
liberty to call the people of this coun-
try to stand solidly behind our Prime
Minister and take a vow not to cease,
not to rest until the Chinese are thrown
out of our frontiers or until all of
them are destroyed to the last man
and buried within our territory. Pious
rumination that we have to deal with
a treacherous and an unprincipled
enemy is not going to help us one way
or the other. What is required is im-
agination and a rocklike determina-
tion. Let us turn this battle against
the Chinese attack into a crusade and
we shall come out triumphant through
this ordea] because we know we are
on the side of righteousness.

It may be a bitter pill to swallow
but the truth has got to be faced
There is no denying the fact that this
massive Chinese invasion did not take
place overnight. This has been hap-
pening for the last five years. I am
happy about the hon. Prime Minis-
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ter’s statement in Rajya Sabha that
the allegation about our unprepared-
ness to meet the Chinese attack would
be looked into. I am glad that he
made that statement. I am not pre-
pared to accept that our army intelli-
gence was sleeping al] these five years.
I have learnt from a knowledgeable
source that our army reconnaissance
parties had reported about six months
ago about heavy massing of troops on
the other side of the NEFA border.
Anyway, I would not like to pursue
this matter in view of what the hon.
Prime Miniser has said. He has said
that it can be done at a more suitable
time. So, we can wait until that
suitable time comes. I only thank
God that we opened our eyes in time
and the slumber was not too long.

Our jawans fought in Ladakh and
NEFA with antiquated weapons and
gave /the Chinese whatever beating
they could. With proper and suffi-
cient arms and with preparedness
perhaps such a large number of
jawans would not have been slaugh-
tered and the Chinese could not have
made such advance into our territory.
Let us not excuse ourselves by say-
ing that we did not expect this mas-
sive invasion. May I very respect-
fully ask: If we did not accept any
invasion from the Chinese, what was
it that we expected? To save this
country from the present invasion
and also from possible future inva-
siori- we have to fortify gur frontiers.
The Prime Minister said in the cofirse
of his speech that our jawans could
not be rushed to ten thousand and
fifteen thousand feet heights before
giving them an opportunity for accli-
matisation. I entirely agree with him.
But if we had an army, a battalion, of
mountain people alone, perhaps such
a necessity for acclimatisation would
not have arisen. I am even told that
some responsible quarter had broach-
ed such a proposal some years back. I
propose therefore for the serious
consideration of the Prime Minister



1383  Resolutions re:

and alsp of the House that an army,
a battalion be formed of mountain
people such as the Nepalese, the
Bhutias, the Lepchas of Darjeeling, the
Garos, Khasis and Lushais and other
mountain tribes of Assam and other
mountain people of TU.P, Punjab,
Himachal Pradesh, and Kashmir. I
am confident that if such a Himalayan
armv is formed and iz armed with
modern automatic weapons and train-
ed in mountain warfare, we can give
a currect answer to the Chinese ag-
gressors at present and also in the
tuture,

I will suggest, let us have a few
divisions of Khampas in such an army.
There are forty or fifty thousand
Tibetan refugees in the country, and
quite a large number of them are
Khampas. I say, even if we cannot
have the Khampas in the regular
army, let us arm a few thousand
Khampas with modern automatic
weapons for guerilla warfare against
our common enemy.

Besides this, there are about thirty
or forty thousand Gurkhas ex-Ser-
vicemen in this country. Out of them
over ten thousand are able-bodied and
in fighting {rim. Given the call, these
people will come forward and lay
down their lives for the defence of
the frontier.

Why only the Gurkha ex-service-
men? We all know thai there are
about three million Nepalese, three
million Gurkhag in this country. They
are citizens of this country. Given
the call. they will come out in thou-
sands and lay down their lives for the
defence of the country. I come from a
very vital border area in north-east
India. Perhaps I happen to be the
only Nepali Member in this House,
and I can speak from - personal ex-
perience that the Nepalese and people
belonging to other communities liv-
ing in the district of Darjeeling have
taken a vow that the north-east fron-
tier of India the north-east gateway
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of India, ag the Prime Minister chose
to call it when he was there wi'l be
defended with the last drop of their
blood.

Mr. Speaker: The hon. Member's
time is up.

Shri Mamaen: 1 beg to you, Sir,
to graciously give me a few more
minutes.

Mr. Speaker: I will request him
not to put me in an awkward posi-
tion,

Shri Mznaen: Sir, I have not
touched certain important points
about the border area.

Mr. Speaker: Very well Let him
not lose time,

Shri Manaen:
servations short,

I will cut my ob-

What actually worries me js the
activities of tlie Communist Party in
Darjeelii... The leaders of the Com-
munist Party—this is a very im-
portant point and I am glad that
Shrimati Renuka Ray also took up
the question and Shri Tyagi also
mentioned it—the Communist Party
leaders have been going into
the tea gardens and remote villages
and telling the innocent people to buy
what they call the party ticket, saying
“If you do this, when the Communist
soldiers will come they will spare you
an- they will give you food and cloth-
ing”.  Sir, wherever they have their
following they have been going and
telling the people to prepare to wel-
come the Chinese comrades, (Some
Hon. Members: Shame) because they
say the Chinese are invincible. The
Communist Members from Bengal are
not present here. If they are pre-
pared to deny this. I invite them, let
one or two of them join me and come
along with me and go into these areas
and tel] the people that communist
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China is an aggressor and that we
have got to push them out,

1 have quite g number of instances.
I can mention one in the Dooars in
Jalpaiguri, even after October 20th.
In the Dooars the Communist Party
organised a primary-school teachers'
strike. And when one teachers want-
ed ‘o move a resolution condemning
the Chinese aggression, this mover of
the resolution was not only nearly
thrown out along with the resolution
but e had to take to hig heels; other-
wise he would have been given a
thorough beating.

Sir, my time is up. I only wish to
say this. Our jawans have shed their
blood in our northern frontier, and I
am sure, Sir, this blood has baptised
our nation and that this baptism of
fire and blood will bring forth a new
nation and that out of the scrifices of
our jawans will be born a ynity, a
sense of brotherhood which will help
us to push out the Chinese.

One word about our Jawans. If 1
do not do that I will be guilty of the
biggest crime. Let me pay my tri-
bute to the jawans who have laid
down their lives in the cold moun-
tains of Ladakh and in NEFA. Thou-
sands have died, many young hus-
bands and young fatherss Many
wives have become widows and many
children have become orphans in or-
der that many more wives can have
vermilion sparks on their brow and
many more children can play fondly
at the feet of their fathers,

Lastly, I join those who have ex-
pressed gratitude to those countries
who have stood by us in the hour of
need. Really the people of this coun-
try will no: forget the timely aid
given to us by US.A. and UK.

Lastly 1 must say....

Mr. Speaker:
haryya.

Shri C. K. Bhattac-
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Shri C. K. Bhattacharyya (Rai-
ganj): Mr. Deputy-Speaker, Sir....

(Laughter). I am sorry, Mr. Speaker,
Sir....

Mr. Speaker: Doesn't matter. That
does not make any difference. He
might not lose time.

Shri Tyagi: He is deputy leader.

Shri C, K, Bhattacharyya: As 1
look upon the border situation created
by the Chinese invasion, the whole
thing appears to me as an integrated
picture: beginning from Pakistan in
the west passing along the borders
of China by Nepal to Nagaland, the
entire border appears in a disturbed
condition. Pakistan is openly hostile,
China is aggressive, Nepal is sullen
and Nagaland is uncertain. When we
deal with this position we must keep
the picture in mind as it is. Only on
November 8 the Foreign Minister
of Pakistan has announced in the press
that Pakistan will not allow the pas-
sage of arms help to India through
her territory. When Pakistan secur-
ed armaments worth about Rs 1500
crores from Washington, we remained
a silen: spectator. As a return for
that they are doing this thing now in
our hour of crisis. And they got it by
bluff, and we are requiring it in a
case of dire necessity. Even then
Pakistan is trying to prevail upon the
Government of U.S5.A. not to allow
this arms help to us, and a Defence
Department spokesman in Washing-
ton had to come out with a statement
assuring Pakistan that in spite of the
arms help that has been given 1o
India, the forces of Pakistan are still
better equipped and so the balance
lies in favour of Pakistan. With this
position Pakistan is still maintaining
a very hostile attitude towards us.

18.18 hrs.
[Mr. DEPUTY-SPEAKER in the Chair]

King Mahendra has announced in
the press that Nepal is like a calf
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standing between two fighting bulls,
so he will maintain a policy of non-
alignment,

We find from reports in the papers
that China is trying to push through
Walomg into the the Lohit Valley in
order to secure contact with the hos-
tile Nagas.

This is the picture of the entire bor-
der. India seems to be surrounded
by a ring of fire.

In this discussion many Members
have dealt with the responsibilities of
Defence and External Affairs. I shall
speek about the Home Ministry’s res-
ponsibility. I am glad that the Home
Minister visited Tezpur and had, I
hope, a first-hand experience of the
gituation in Assam. My friend Shri
P. C. Barua yesterday in his speech
referred to a particular incident in
Assam. Pakistani infiltration into
Assam on a mass scale has been agitat-
ing the public mind for long, and
now, to add to that, comes the
Chinese invasion. With the Paks-
tani infiltration on the one hand and
Chinese invasion on the other, Assam
finds itself sandwitched between two
hostile ecamps. Mr. Borooah referred
to an incident to which I feel I
should also refer.

A Chinese spy was arrested taking
photographs of the new Brahmaputra
bridge from different anglez. That
spy was allowed to go out on bail,
and the very day he was ailowed to
go out on bail he disappeared And
up till now the man has remained un-
traced, and ag far ag my information
goes no action has been taken against
the bailor also, This is a very bad
state of affairs in Assam. May I sug-
gest to the Home Minister that he
should look to the administration of
the State now at least in the interests
of India's safety. If he cannot look
to the entire administration. let him,
through the Governor ol Assam,
assume the administration of st least
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the Home Department of Assam. Let
the Governor of Assam assume the
administration of only the Home
Department, at least so long as the
emergency lasts, on behalf of the
Centre. That is my suggestion to the
Home Minister.

Then, I should go to the Information
and Broadcasting Ministry. Reference
has also been made to that Ministry.
The All India Radio should be utilised
to inspire and energise the pecple for
putting up their entire =snergy for
meeting the aggressor. Couid I sug-
gest to them that they might broad-
cast day to day the immortai lines of
Vande Mataram which inspired us in
the fight for freedom:

“Fife Fife F3 Fase fmg =,
Fife Ffe ErgT aw@wE™,
Fa g A ==,

qgaw arfoiy Fafa aifeoi,
fegeer areofig A 1

Let these inspiring lines be broadcast
by the All India Radio day to day
throughout the length and breadth of
India. People will find themselves
thoroughly inspired to meet the
aggressor. Also, along with that, they
should broadcast messages [rom Vive-
kananda, Tilak, Gandhiji, Tagore and
Netaji appealing to the nation to make
their supreme sacrifice in the inter-
ests of freedom. That they did im
the past. This should be repea.cd
now.

I would bring in this connection the
Ministry of Transport also. In the
war gituation which faces uz now, the
only route of supply from Calcutta
to Assam lies throuh Nationa' High-
way No. 34. It would be a surprising
information, this only arterial way
from Calcutta to Assam remains
incomplete and un-usable Lbecause 20
mileg of the road could not be cover-
ed for want of 8 culverts. 1 appealed
to the Ministry again and again
In fact, years back, T warned them
that guddenly a critical situation
would arise and they would find
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themselves in difficulty, For cons-
truction of 8 culverts, the Minister
said that he could not find money, The
Planners did not give him money, The
planners may find money to meet Rs.
47 lakhs to be paid for demurrage in
Rourkela. They cannot find a few
lakhs to complete the only arterial
route from Calcutta to Assamn, the only
means of supply. When the military
trucks have to pass through the nor-
thern part of Bengal, I know the
area, they have to pass a long round-
about route because this national
Highway has not been completed.

Shri Tyagi: Are they big bridges
a

or what?

Shri C. K. Bhattacharyya: Culverts;

no; bridges. There is a bridge also,
a comparatively smal] bridge over the
Mahananda That bridge has been
sanctioned, but that has not been con-
structed. Any one going there would
sep big military trucks standing in
line to be carried over to the other
side by country boats. Is it in this
way that this war ig going to be car-
ried on? This bridge could have
been constructed s year ago. Any
one might go and gee military trucks
standing along the banks of Maha-
nanda, one after another, country
boats coming ang taking them over
‘to the other side. The Chinese have
come over the Himalayan border to
invade us. Our constfuction of roads
remains incomplete within our owm
territory and trucks have to be car-
ried over country boats. That ig not
the position in which we may fight
‘this war. They should see to it that
the highway is completed.

Shril Tyagi: I hope the hon. Minis-
ter will make a note of it.

Shri C. K. Bhattacharyya: The need
of the hour, as I have said, is crea-
tion of a feeling of urgency among the
people. When T speak about people,
1 include officialdom. I lay particu-
lar stress on officialdom because un-
lesg the officials are energised and
feel the urgency of the situation, these
things will not be carrieq on. Also
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some arrangement should be made
with the press so that the press may
be guided in publishing proper news
about the situation.

My communist friends have stated
certain things. I do not want to com-
ment upon them. As a newspaper
man, I scrutinise the newspapers. I
am quoting from their party organ, I
would ask them to feel for themselves
what it means. On the 20th of Octo-
ber, the invasion by China toock place.
On the 21st of October, the Commu-
nist organ in Calcutta gives out the
whole news under this heading.

“qrea-ta-MATaL IWa wat Fw gl

“Fierce fighting in both parts of
India-China border.” Is that the
heading when India has been
mvaded by China? I would ask
my friends who are not here to think
about this. On the 22nd, again the
same heading was there: ‘Fighting
continues unabated on both sides of
the India-China border’. On the
23rd also, the same heading was there.
There is no mention in the heading
that India has been invaded by
China. On the 24th, the Chinese sol-
diers advanced over the McMahon
line, and there was no knowing where
they would go and what they would
do. Contrast with this their attitude
towards the American blockade of
Cuba. When that blockade took
place, big headlines were there
‘American aggressors on Cuba must
be resisted’. Thiz was the headline
for Cuba, and that was the headline
for the aggression by China. Does it
require any comment? Could not
that sympathy shown for Cuba be
shown to India at least to a hun-
dredth part?

On the 22nd, the broadcast took
place by our Prime Minister appeal-
ing to the people to resist the inva-
sion. On the 23rd and the 24th there
was no editorial. On the 25th, the

_editorial came. Anyone reading the



1391  Resolutions re: KARTIKA 22, 1884 (SAKA) Proclamation of 1392

Emergency and

Aggression by China
editorial wil] feel that the Prime F 3y W aet 1 o S wT
Minister was only appealing to the
nation to stop the activities of the wr fear o @R
blackmarketeers, profiteers and hoar- . .
ders, and there Ii,s no mention that ug 3% § f ol aF wd gaei
‘China had invaded or attacked India. FT ATEES & g J9GEd agd I A

@ @ R 3 F @ m

Then, I would say a word about - .
¥ a 0 ¥ Fg A WX AHE

the 8th September line. About the

resolution itself, 1 would say this. @ @ aew § o ag Wt
The keynote of the resolution lies in FHTQ q FTHATE =

the last line, namely- - a il Qﬁ ET-E LI

o9 AT F1 97 fazamw feam o 5w

..this House affirms the firm RET I FOT AT T F afew W IAT
resolve of the Indian people to & ﬁg ~=

drive out the aggressor from the i ﬁ'ﬂ 9 g ST gH F9 |rE

sacred soil of India”. S fF A awq afaer § o9 @i

I repeat it, and I would submit that ¥ w71 oarEd N a{’f =
our stand should be this. Let us not Tg1 Tifgw | afaw & 98 g1 ™ fF

stop at the September 8th line. The 7= TE E‘T T a, o T=t ¥ wrew
resolution says that we must throw y = - .
out the aggressor out of the sacred fafeez @ m@ §, o 3?‘ T AE

so0il of India. Let us keep true to the T § a1 I F1 91 FF & o F8

resolution. The problem of India has o T q_a T gFAT | T=1T IAT
been the problem of receding fron- i ) <

tiers, and the latest recession took fear s g HIT AT g Eﬁﬁ
place in 1947, when our western HIHT FT HTGITE | F19 o9l v oa
frontier receded from the banks of ml TS glni‘ 3 WY qg"[
the Indus to the banks of the Sutlej FETE

and the eastern frontier receded from arw & 5 e fegeamit Aewr A @@
Chittagong to somewhere near about a R e L e e s g I T
Calcutta. We have seen that before - -

our very eves. Let us not see another e § agl frerera % A1 9 A
recession from the north to complete faw o= g1 a1 Tg ST % fFarsw

the misfortune that we suffered in fe EviEr=rc ]
1947, T W i

fieg # @ ¥ AEfE &7 F a9

In conclusion, may 1 remind this AT W I9T 9 1 m I Eqaw

House of the words of the late Pandit

Motilal Nehru of reverej ' memory, T |

uttered in thjs very hall on a similar ;F‘r = ™ FT Tt E‘Sﬂ' 3{ fF

occasion, when he was appealing to

the nation to make a final effort to B Ty snfede dad 7 A 1ol ATe

throw out foreign domination? His FT TET gY ¥ HT FH FA T AH

apoeal concluded with these words: Foar ﬂﬁ? B CELE m

‘Fight on, fight out, fight dead, fight a l... ﬁﬁ N

to the finish’. T place the same ap- 0T F9 7 T T OF {37 F7 a0

peal before the Prime Minister. IOt 97 2 foar fag 397 fF 3%
ot o o (st ) - AT ag w9 dar g R oSm §F

) HqrFAT F AT F fau ow o

mumm-gﬁwm%w
SifF dimreadt sod ¥ arar g, g H
& TR faug o oW §T osEET FY A9F HATEE SR § WA
fear | ag Sfag € f5 Hromadt &= fFar & o & e § A g
2052 (Ai) LS—9.

e F9 Faw T o o
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[+ &= ]
4% a1a wean @ § {5 draat & §
g fafafin oo S0 #¢ 3
et

AW ggeE, st WEEE AR
ot WA 7a, § St e & frs
frar 1 29 grary B § OF A1 s
TGAT =TEAT § Wi 98 9% § F 93t
o1 & wR ar |F #) oF e
fafefaa aadt s, gt At g
FACHAT FY S A & S s|Er
gTg a9g Tg ¢ [ S9%1 g g F7
@ g g, ' &K AT 9ge &1 9
T & o gafad & 01 A & Sl
FY faeaa ww & fag aga samer o
arfaa & o9 € 1

¥ 0y @ ¥ owmn g W fE
fafeed gamr &1 ¥ wEee T Eq
¥ & S o F e fewreer Rar o=
& BT & W et F fram, S
|t #1 giem A faarfgamr sm <@n
2w ofY 9m g9 § oem-afamd
FT GRIE 99, 4715 g9 ¥ &
g 2 1 F wumar g 5 et faet
¥ Ty W, forew & =t #§
T AT, I TR AR A O avg &
gharas #om aifer |+ ww wmEn
% 7 T % 5 fawelt 9x g &)Y,
AqrEUETG fIedl § oW o#@+, S
& & frame, e, Tgam H@iw wg
F @ w9 A1 AW ST I AR
WAt & 47 agt 9% 9uT A6y
g

T $AE WIS aF HAGANT
79 T @ E | WS I a1
T & W1 u 99 R § wEmfes
o =TT ¥ gEIG &, aF gEr
FA WeG! ag ¥ TAA HT HHEAT
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FLGF | 9T Fg1 At @ fF A oo
i 9IS T 7AW & fad A
§ qeen § 5w g oF w0y
faurgr +ft &, @ g oF F faardy
g gt 29 g9 dif@l 1 ™
¥ foF dare gm, aEdfE SEd 99
HYer foer & gfaare g1 1w Amga
du=7 T SqFEAT Y S, a1 aEHy
AR 9T T T AgEE @A |

o 4T @ fF 9% sl ¥ gand
gl ¥ gUF BFdE | 9@l aET
q&t & mw &Y fafaee o% A
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Shrimati Jyotsna Chanda (Cachar):
Mr. Deputy Speaker, Sir, while I rise
to support the two motions moved by
the hon. Prime Minister in this
House, I convey my homage to the
jawans who have laid their lives at the
altar of the country. I take pride to
admit that the high morale of the
people of Assam is still maintained
though the Chinese have transgressed
our land. At the same time, I express
my regret that due to lapses on the
part of the Defence Ministry our
jawans had to lay down their lives
being unprepared without having ade-
quatz arms and ammunitions. Being
a mother, 1 feel that we have done a
great crime to those jawans. Sir, it
raises some quesiiong as to how could
we be unprepared. Though we know
that for the last five years the Chinese
were constructing roads, making
check-posts on our border, we were
sleeping, This reminds me of a story
of my childhood—that ‘sleeping
beauty' the princess was sleeping for
hundred years and when the prince
came with a garland to wed her, she
was awakened. This has come to us
as true. We were in a long slumber
and we have been awakened when
the Chinese have come to invade
India with arms and ammunitions.

Sir, I do not want to go into details
about which a lot hag been said by
many hon. Members. But I would
like to make a few suggestions for
consideration of Government because
I come from Assam which is a stra-
tegic State. First of all, I must say,
the NEFA Administration has its head-
quarter in Shillong and we cannot
expect them to administer the NEFA
area efficiently by having their head-
quarters in Shillong. So, I request the
Government to consider this question
also. Secondly, I would like to draw
the attention of the Government 4o
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the news appeared in the papers day
before yesierday that the Chinese
were dropping pamphlets in the NEFA
area confusing our people. I would
request the Government to distribute
pamphlets written in local languages
showing the maps where the Chinese
incursions have been made counter-
acting the Chinese propaganda. 1
think it will strengthen the morale of
the people. I also suggest that edu-
cated men of NEFA area be given
immediate employment in Defence
Services and also the youngmen may
.be given military training for, I
think they are acclimatised to the
high altitude.

Sir, much has been said about black-
marketing, hoarding and profiteering.
I think Government should rise to the
occasion to keep the price level to a
standard so that the people not only
of Assam but of the whole of India
would have more confidence in the
Government.

I would like to draw the attention
of the Government to the question of
road communication to Assam. My
colleague Shri Bhattacharyya has
already mentioned about the need for
having proper road communication
from Calcutta to Assam, and therefore
I do not want to deal with it elabo-
rately. I also want to draw the atten-
tion of the Ministry of Railways to
one thing that is the broad gauge line
has been extended up to Siliguri. So
far as I know, up to Alipur Duar the
area has been surveyed. I hope they
will think over it and extend it up to
Pandu or Amingaon.

I express my thanks to the foreign
countries who have come forward to
our aid with arms and ammunitions.
But I note from yesterday’s papers
that—I do not know how far it is
true—our Government has not placed
yet the requisition for arms and am-
munitions. If that is true, the Gov-
ernment should consider expediting
it because it is high time that we
should place the requisition for our
requirements.
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Some of our colleagues have said
that we believe in the policy of non-
alignment and, therefore, they have
expressed the view that we can not
allow foreigners or foreign soldiers to
come to our land and fight for us. I
do not find anything wrong nor do I
think that we will deviate from the
policy of non-alignment if we allow
those foreign soliders to come and
fight for us. It will be on payment
basis, and if it is so I do not think
we will owe any allegiance to any of
those countries by doing that. I
would request the Government to
think over this matter, whether some
experts or experienced people could be
brought from foreign countries to train
our countrymen in guerilla war so that
they may be able to fight on our
borders,

I do not find any reason for throw-
ing mud on other parties at this time
of crises, Our country will consider
or judge the parties who are showirg
their allegiance or non-allegiance to
our country by their actions.

About the policy of non-alignment,
I feel that although we follow the
policy of non-alignment it implies that
one country should be self-sufficient
in military equipments. But what do
we find in reality during the last few
years of our independence? At the
same time, India is industrially un-
developed. We cannot expect her fo be
well equipped by producing adequate
arms and ammunitions. All these
years the ordnance factories produced
consumer goods. From the audit
reports it has been revealed that
colossal wastage has resulted out of
these things at the cost of defence.

I have nothing more to say. Again,
I pay my homage to the departed
souls. At the same time, I say from
the side of the womenfolk ‘of India
that India’s tradition is such that the
womenfolk of India never lagged be-
hind in their duty and responsibility.
So, I assure that our women of this
day stand by our sons, husbands,
brothers and fathers at our national
crisis.
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Shri Kamalnayan Bajaj (Wardha):
Mr. Deputy-Speaker, Sir, I pay my
tribute to the jawans and my homage
to the martyrs for their chivalry,
heroism and sacrifice which were of a
measure that any nation or people
could be proud of. In this emergency
and crisis the response of the entire
people in the country has been magni-
ficent, It has given a sory of a lesson
to many people in Delhi. As a matter
of fact, before I came to Delhi the
enthusiasm to fight the aggression was
more in places outside Delhi than it
was apparent here, I am not surprised
at it because in a democracy the
adminisiration takes a longer time to
gear up for the war administration.
That we are coming upto it reassures
us and for that reason we are very
grateful.

We have fought for the freedom of
our country successfully with the
capitalist imperialism. Now we have
to fight to eliminate the ruthless Com-
munist aggression and dictatorship not
only for the sake of our country but
for the sake of the entire humanity.
In the modern context, with improved
weapong of destruction and the fast
communications, no country’s indepem-
dence can remain in isolation. So, if
any country is attacked, it is an attack
on all the freedom-loving people all
over the world, For that reason if such
a menace is there anywhere in the
world, the freedom-loving nations all
over the world have to unite to fight
such an aggression or a menace and
eradicate it for all times for the sake
of humanity.

Ag far as military aid is concemed,
with our policy of non-alignment I
am entirely in agreement, I do not
think in this emergency our nation is
called upon to change our policy or
principles. There might have been in
the execution of that policy some
omission or commission, but this is
not the time to consider that. No
nation, specially the democratic
nations, has attached any strings or
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condition before it has so magnani-
mously given us whatever military
aid we have asked for so far.

It hag been suggested by some of the
hon. Members of the Communist Party
that we should not accept military aid
from the democratic countries. They
imply thereby that we should accept
military aid enly from the Communist
countries, I would only say this to
argue with them that if a woman is
being attacked and her honour is at
stake, should she say that only her
husband or brother or son should save
her and no one else. When our honour
is at stake, from whichever source and
from whatever country military aid
is coming, it is quite honourable, per-
fectly dignified and absolutely moral
to take such an aid not only to defend
the honour of our people and of our
country but also in the interest of
justice and fairplay for the entire
humanity,

Shri Tyagi (Dehra Dun): Govern-
ment has accepted this policy and they
are acting up to it.

Shri Kamalnayan Bajaj: 1 am
answering the communist people, not
you, my friend.

It has also been argued by our com-
munist friends that international com-
munism is different from the Chinese
communism. It has been said that
international communism stands for
justice and peace. If it is true—we
are nog very much convinced about
this—but if it is true, them certainly
the international communist countries,
whatever they are, will, I hope, bring
their moral force and physical effort
to see that the Chinese aggression is
vacated. The Chinese may not agree.
If the Chinese do not agree, at least
openly these countries should declare
that they are not with China but that
they will assist India. If they come
out with that kind of declaration
their bona fides wil] be justified be-
fore the freedom-loving people of the
world.
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The Communist Party of India has
been telling so far that they do not
agree that China has committed
aggression. It has now passed a
resolulion. But what have they done
with regard to those communists who
have not agreed with that resolution
and who say that no communist
couniry can ever commit aggression
anywhere? Their loyalty to the coun-
try iz that of Caesar’s wife who can
commit no sins. And we do not have
fai.h in them. For that reason I am
very happy that the Maharashtra
Government has come out and
arrested the confirmed traitors in our
country. I am very sorry to say that.
because many of them are my friends
also, We studied together and fought
for freedom together, But today
when they are traitors to my coun-
try, with grief and agony in my heart
I have to express my happiness and
joy that these people have been
arrested by the Maharashtra Govern-
ment., At some other places also
they have been arrested. Ewven if
their loyalty is suspected they should
be put under arrest and Government
should keep a close watch on such
people. Otherwise we may be invit-
ing trouble for us, We must not be
deceived by their lip service.

We are also grateful for the military
aid that is coming to us from those
countries, from wherever it is coming.
We should not only take weapons of
all kinds, right from aeroplanes to the
weapons which are required for the
infantry—I need not go into those
details—but we should also take the
technical know-how as to how to fight
the war, if it is necessary., And we
would like to assure those who are
giving military aid that it will not be
used for any aggression anywhere; it
will be used only to retain our free-
dom. Not only that. Those weapons
and the aid which will be coming to
us will be equally matched by cur
blood and our toil—the tears I would
like to reserve unti] after the success-
ful end of the war.

During the last Great War even
great countries like Russia—my com-
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munist friends forget this—had to take
American aid under Lend-Lease, There
were no sirings attached to that mili-
tary aid a; that time, According to the
conditions of the Lend-Lease, after
the end of the war, whatever the
military aid they had got they should
have returned according to those con-
ditions. But Russia somehow found
some pre.ext or the o.her, and most
of it was not returned even after the
war, which I do not regard as honor-
able for any maticn.

The people's enthusiasm has reas-
sured us and has given us great con-
fidence, But unles some programme
iz given to them it would not be their
fault if the enthusiasm of the people
withers away. For this purpose there
should be a code of conduct, something
like “Do’s and Don'ts”, so that the
people, from the child right up to the
old man, can do something daily to
participate effectively in our war
effort.

I would suggest a few things in this:
direction. With regard to imported
goods which are luxury items or
otherwise superficial, except medicines,
the people should be asked to consume-:
the least that is necessary. Even the
industrialists should be asked to con-.
sume the least quantity of imported
goods, and whatever they can have
indigenous alternatives they should
avoid getting the foreign goods and
thus save foreign exchange. We can
very well do away with things like
dairy products, honey, fruits, vege-
tables, paper, paper boards, oilseeds,
oil nuts, oil kernels, glassware, barring
certain things which are used mainly
for industrial purposes, just like
cashew nuts which we import and
after processing we reexport and get
more value, In fact, even in these, we
will save about Rs. 25 crores, I have
roughly calculated the figure. Sinular
ly, there are many articles like tea,
tobacco, black pepper, vegetable oil,
cotton textiles and many articles like
that. If we ask our people to con-
sume them less so that our exports
can increase, we can eam more foreign
exchange, While taking tea, the child
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[Shri Kamalnayan Bajaj]
will tell the mother or father, please
don’t take tea, we have to save tea to
export it. Thus moral will be built
up in the entire nation, There could
be many other things. Such things
should be done,
.
Regarding food, we are consuming

.about 33 million tons of rice in the .

country and about 17 or 18 million
tons of wheat. We are importing not
more than 5 per cent. of the foodstuff.
I am not against importing foodstuffs.
Even if we import, we should keep it
in storage for bad times. Until then,
we should tell our people that even if
they lose two days meals in a month,—
without wheat and rice; they may take
other grains—even then, this deficit
could be amply met We should not
devend upon any imports of food
from outside so long as this emergency
remains. All the ships which go to
bring food can bring weapons and
other necessary articles which are
required by us.

I would also make a request to the
industrialists whoever they are and
the chief executives who organise and
administer, The talent is there. Many
chief executives in top industries are
getting about Rs. 50,000 or a lakh and
more annually. The Government will
not be able to pay. Some of them
would be able to sacrifice. Otherwise
the industry can pay the difference
and so on, But, their services should
be utilised at a time of our emergency.

I would also make a request regard-
ing our prisoners. We should not
forget them. If there is rejoicing in
the nation, we release them. Similarly,
when there is war and the country is
in peril we should not forget them.
They may have committed crimes be-
cause of lust, because of animosity,
because of power, because of greed—
we should not deprive them of the
right to fight for the nation, when the
nation is in danger. You can make
some discrimination as far as treason
and some other acts. But, at least
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those who have served half of their
sentences, and those whose release is
less than 5 years should be released
and should be used for war effort
wherever that is possible.

The ownmers of trucks, cars, motors
and many other things, motor cycles
and things like that, which are there
in the country, should be told that
whenever we like, we would requisi-
tion them. They should be asked to
keep them in tip-top condition so that
when the Government takes them or
the military takes them, they need not
go into the repairs or maintenance of
them. These people should be given
priority to take instead of the truck
or jeep, some civil car or scooter or
some other vehicles which are not
used for military purposes,

I wouldq also request that military
training should be imparted in colle-
ges and also in industry. It is not ne-
cessary that the Government should
spend anything on it. Only such re-
tired military people who are past
the age of any field service should be
given to us so that we can give the
uniform which is required, even buy
weapons and give training to the wor-
kers who are suitable. If need arises,
they can go and fight. They can be con-
versant with the use of weapons and
at the same time, it will enhance the
morale in the country.

Finally, I would say only one thing,
and then I shall conclude. We have
seen almost a massacre. I am not sorry
for it, To retain our freedom, even if
half cf our population is wiped out
honourably and in the proper way, we
must bear that, but we have no right
to take liberty with the lives of our
jawans until and unless we are equal-
ly ruthless and disciplined with our-
selves, also with the people and with
those who are in power or in com-
mand, and once we do that, the morale
of the jawans as well as the country’s
confidence will go up tremendously,
and these are the things which count
very much,
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@t fgwa (W) . Ivew
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TET @Y maT ) o 9T @ S gt
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[+ Fgma]
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19-25 hrs,
[Mr. SPEAKER in the Chair]

Fffe @& &1 FUA-ATE T GIA
T FT TH AT gATEE & oATEA
FAMT fEd AT HYT HE FT GO
e 3 =1fEd | Tt aref § oo
Stad # F ot Wi A7 A g
AET AT § ) IF FT AGA AL A G
anfgd |

Mr, Speaker: Shri Mahida. He is
the only Member pernans who
remains out of that list which was
prepared day before yesterday. Is
there any other Member whom I
may have promised?

=t gt saE (71RE) - ge
wErEg, § ¥ ag % ayEr aw faa
qr

WeT WENRT @ W FE 6 "E-
frg geer AEA, A A WA AT H

AT ST | Now they should be very

short. Only suggestions _ should be
given. Otherwise, everything has been
said. Now only association is re-
quired,

Shri Narendra Singh Mahida
(Anand): I will be the shortest possi-
bly in the House.

Shri Shashi’ Ranjan (Pupri): If
there is a little chance of others being
included, their names may be taken.

Shri Narendra Singh Mahida: So
much has been said that a person like
me feels difident in wasting the time
of the House and my breath.

I consider that these are days when
people should restriet themselves and
speak in all dignity befittitng our
country and ourselves. These are days
of emergency. As I have known
since my days in London, we are
known as a nation of talkers. Though
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I also belong to this class, I would
‘have requested many of mv friends to
be brief as much as possible and not
to throw mud at each other. I have
been much pained to note that most
of the Members have thrown much of
mud at each other, and a person like
me, a nationalist, feels rather sad that
even in such a case of emergency we
cannot restrict ourselves and refrain
‘from casting aspersions on each other.
I therefore prevent myself from saying
anything at all against wny Member
or any party, and I welcome 21! those
who come forward in a natlonalist
way and support the Government
‘Whether we like it or not, in a dsmo-
cratic way we have to accept this
‘Government, and 1 have mauny times
said that I am proud of this Govern-
ment. I say with all emphasis that,
whether you like it or not, this Gov-
ernment is in power and we must be
fully at the back of it in the present
€mergency.

I who have been wearing this pesari
‘turban for the last 17 years, and am
one of thoss associated with Sardar
Patel and also Netaji, have been say-
ing all these years that weavitg this
turban is like wearing a kafan. 1
wear it not for exhibition, but
because these are the days when
I should prove my worth. I am proud
to say that by my activitie; in 1947 1
had raised a volunteer force of nearly
a lakh of people in Gujarat, and it was
considered a very nationalist move-
ment, with about 135 INA officers. At
the time of Gandhiji's death many
voluntary organiszations were wound
up, and I wa: requested to wind up
‘my organisation also, I lost a few
lakhs f rupees. 1 am not saying all
these things to boast of what I did. but
to offer myself again unstintedly, as I
have done today to the President,
along with many Members of this
House. We have sent a letter to the
President, and I again say that I am
prepared to go from village to village
as T had done in the days of 1947 with
the national flag, saying nothing about
the parties, and enlist at least a lakh
of volunteers on behalf of Gujarat.
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These are not empty words. iama
fully militarily qualified person I know
what arms, what wars, are. I have also
been a pilot, I wish to bring it to
the notice of the Members that they
should not under-rate China at all
We must fully understand what China
is. It is a world power, and no amount
of mere shouting will do any good.
Every Indian will have to raise to the
occasion and be prepared to lose his
sons, brothers or cousins to lhe ex-
tent of one-third of the persons, and
unless every young and able-bodied
man takes up a rifle in his hands, no
amount of volleyes of these words
will save you. Through you, Sir, I want
to emphasise on the Prime Minister
that every young and able-bodied man
in this country should be given full
military training. We are not vet
aware of the seriousness of the situa-
tion. The first emergency call should
have been to call up all the young,
able-bodied men between the ages of
17 and 25. What are we waitingz for?
From whom do we need orders to
train up these lads? Why can't the
Members of  Parliament bring
forward to the noti~e of the Prime
Minister and say, “Who is going to
fight for this country—the  elders?
People who are speaking a  lot and
doing less?" This is not a small battle.
Do not belittle the situation. It is a
major war. How many of us can
reach the height of even 14.000 ft? The
task is Himalayan, and we have to
firht the battle in the Himalayas. The
battle will not be fought at Tejpur
or at Delhi, it will be fought at the
foothills of the Himalayas. If we
fail there, then the battle will be
fought in the cpen country. and un-
trained people will not be able to save
the situation.

All able-bodied persons should take
up refles. I have suggested to Shri
Karni Singhji that even Members of
Parliament  should take up rifles.
Every morning, instead of having a
daily walk, let them learn what
arms training is, and that will give a
good lead. The country requires a
lead today; not speeches at
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[Shri Narendra Singh Mahida]

Connaught Place or at other public
places.

1 am glad that many of the hon.
Members of the Lok Sabha—[ am
proud of them—have signed and offer-
ed their personal service; I am sure
a day will arise when we shall
go to the front and offer our ser-
vices. I may be a laughing-stock. I
have heard some Members
telling me. “You are doing all this for
propaganda purposes. Y.u want your
name to appear in the newspapers.”
But I tell them that I just take it in
a democrati~ way. If the call comes,
I assure you, I shall even without
seeing my wife go to the fromt
straight. These are days of giving
ingpiration and action.

Shri Yashpal Singh (Kairana): She
will also accompany you!

Shri Narendrasingh Mahida: 1 offer
the services of my own self, of my
children, my wife and of my mother
also. I offer my total nationalization;
Bo reservedness and np campartments.

I am also a signatory to one of the
amendments to the resolutiin of the
Prime Minister and I shall say some-
thing about it tomorrow. I do not
want any Member t» restrict the hands
of the Prime Minister, He must be
given unstinted support. Whatever
party to which we may belong, we
should not cast any aspersion on the
Government at this juncture I am
prepared to stand by the Prime Min-
ister and our President in this hour
or ordeal. There should be no talk
of any division. There should be no
talk of any censure motions. 1 am
surprised when senior Members also
do not hear me, I am surprised when
some hon. Members talk of castigating
Shri Jawaharlal Nehru, one of our
great sons. This is not the occasion
to sav anvthing about him. We must
all stand by him, and 1 am sure that
Shri  Jawaharlal Nehru, who  has
been talking of pea-e all these years
will now have to chanze and suit
himself according to the conditions
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that obtain now. He has received
training from  Gandhiji. He shall
have to receive training in war also
and we all shall have to receive train-
ing for war. These are days when we
have to make the hands of our Prime
Minister as strong as possible and not
flicker nor falter.

As 1 said previously, I shall not
speak much. But through you, Sir,
and through the House, I assure my
fullest support for the country.

Shri P. Venkatasubbaiah (Adoni):
Mr Speaker, Sir, I thank you very
much for giving me this opportunity
to speak. First of all, I wish to pay
my homage to the valiant soldiers, the
jawans, who have laid down their
lives for safeguarding our frontiers.
I also send my heart-felt greetings to
the brave s>ldiers who are guarding
‘our frontiers. Several Members have
spoken about the treacherous and
naked aggression that China has com-
mitted on us. Our friendly hand has
been spurned away and they have
committed an unprovoked aggression
as never in the annals of history.
Many Member: have spoken about it
and I d> not want to speak much re-
garding the aggression that has been
perpetrated. But in this grave crisis of
our national emergency, I would put
forward certain suggestions for the
consideration of Government.

This aggression by the Chinese has
come to us as something which i3 a
blessing in disguise. It has forged
unity. Unity in diversity has been
forged in this country. My suggestion
is that the administration and the
Gowernment should be streamlined.
For this purpose, my suggestions are
firstly. regarding stepping up food
production in thiz countrv: we have
to form a second line of defence and
fortify the industrial and agricultural
base of this country. I humbly sug-
gest that a small committee should be
constitued with the concerned Food

s tTalkers. .
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and Agriculture Ministers of the sur-
plus States as members and the Union
Minister as Chairman to see that every
financial assistance is given to step up
food pr:duction and to streamline the
administration. The Union Food Minis=
ter should undertake a tour of the
States immediately and find out what
every State can afford to give to the
country in this hour of crisis.

We have not been very much up to
the mark so far as the propaganda
Ministry is concerned. I suggest that
the Ministry of Information and Broad-
casting should invite important editors
of newspapers in this counfry and
formn a committee to advise them on
the day-to-day propaganda that has to
be carried on in this country,

Wasteful expenditur that is going
on, for éxample about community
development, should be given up and
only the agricltural part of it should
be stabilised. The personnel that has
been engaged in community develop-
ment areas should be geared up.

At present recruitmnt is only taking
place in towns. Recruitment boards
shauld be constituted and they should
go into the villages also for recruiting
people to be enlisted in the army,

During the emergency period, the
defence ordance factories that are
going into production should not be
fettered by any restrictions about
recruitment of personnel. They should
be allowed to recruit their own per-
sonnel for these defence factories.

Sir, I would conclude by again pay-
ing homage through you to the valiant
jawans who are fighting for the free-
dom of the country. We wholehearte-
dly support the resolution that has
been put forward by our Prime
Minister.

Mr. Speaker: I would onlv wish
that other Members would emulate his
example.

Shrimati Laxmi Bai: Shri Ramesh-
war Rao.
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Shri Liladhar Eotoki (Nowgong):
Mr. Speaker, Sir, I rise to support the
two Resolutions moved before the
House. I find bsth the Resolutions
are self-explanatory and, therefore,
nothing much need be gsaid about
them. I want to emphasize only one
or two things.

Sir, so far as the policy of non-
alignment is concerned, we have seen
that in spite of that = policy, we are
getting help from various non-aligned
countries and, therefore, there ig no-
reason why we should go back from
the policy that we adorn so much,

Now, Sir, I would like to submit a
few suggestions so far as the eastern
sector is concerned to which I belong.
Gezgraphically situateg as it is—linked:
with the rest of India by a narrow cor-
ridor having meagre means of trans-
port and flanked by an unfriendly and
unhelpful neighbour against the
powerful thrust by the ruthless
enemy—thi; region presents various
special problems which warant urgent
measures to be adopted in view of a
long drawn war, I hope, Sir, the Prime
Minister wil] take gpecial interest to
see that the measures are taken with-
ou! any delay. We have, in the mean-
time, made certain suggestions to the
Railway Ministry and also to the
Ministry of Transport and Communi-
cations, suggesting what specific and
concrete measures should be taken in
this direction in keeping the supply
line undisturbed,

Sir, I can assure you and this House
that the pecple in this sector, which
is involved in the actual war now, are
maintaining a wvery high morale and
they have already taken the initiative
in organising the civil defence with-
out waiting for any direction or lead
to come from the Government. But
what they need is, they should be given
the necessary training facilities in mat-
ters of air-raid precautions and the
like
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[Shri Liladhar Kotoki]

One thing which 1 would very ear-
mestly suggest for the consideration of
‘the Agriculture Ministry is this. Our
-agricultural production 18 always
hampered by either floods or droughts.
“We have rains for four months and for
eight months we d> not get any rain
wor irrigation facilities. Now, during this
emergency, we should take immediate
-steps to provide irigation facilities so
that cur farmers can grow not only
enough food for themselves but also
sufficient food that can be produced
locally for a large number of armed
personne] and other personnel who
are coming there to defend our csun-
try. In this connection, I would also
like to suggest that the Agriculture
‘Ministry should render all possible
help in esablishing as many farms for
poultry and goat as possible. These
will be required for meeting the needs
of the Defence personnel.

Sir, ong thing that is delighting is
that cur civilian population, men and
women, particularly youths including
evea boys and girls from s:chools,
have bzen trying to give all help that
they can four armed forces whenever
they pass through our towng and vil-
lages. Very recently, they helped the
Army in widening a narrow road to
enable the heavy army vehicles to pass
through and the did it in one day.
Similarly, our women are running
canteens viluntarily and giving en-
couragzment and inspiration to our
armad fores Tha2:e gostures have
been very much appreciated by our
armed forces themselves from the
fr.nt.

Sir. I do not want to take any more
of your time. I only want to assaciate
myself with all the sentiments that
‘have been expressed in the second re-
solution paying tribute to our jawans
who have laid down their lives and
sending compliments and greetings to
-pur brave soldiers who are fighting
valiantly facing so many odds and also
offering our gratitude tp all friendly
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countries who are giving us voluntary
aid,

Shri Basumatari (Goalpara): Mr.
Speaker, Sir, we meet here in a grave
situation. Our House was scheduled
to mzet only on the 19th and when
it was submmoned to meet on the 8th
the people outside felt that we were
doing some good work for the nation.
Many things have been said here.
You have suggested, Sir, that we
should only offer suggestions. There-
fore, I do not want to go back over
those speeches.

I have heard some people question-
ing whether the Prime Minister should
be pur leader during thiz war time.
But 1 do not see any point in such
an argument. He is not only the
leader of this country and this House,
‘but he is the symbol of the nation.
Therefore, there is no doubt about it.

Sir, we come from Assam which is
a frontier State where fighting is
going on. People ask me, what is the
morale of the people of Assam. 1
have to'd them boldly what I saw

‘in my parts of the country, that the

people of Assam have kept their
morale very very high. There is no
question of their losing their morale.
Sir, the people of Assam defeated the
Moghuls 17 times. Not an inch of
land was given up by them. Still
people have doubts about the morale
of the people of Assam. There is no
question of their having any kind
of fear or anything else. We only
need help from the Government. In
the present stage we cannbt fight with
lathi. We will have to fight with
modern weapons. We ask the Gov-
ernment only to supp'y such weopons.

There is the gquestion of civil
defence. This is the most important
factor during war time. I want to tell
something from my personal experien-
ce. The ther day I was going from
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Bombay to Assam. The train stopped
at Bijni station. I was surrounded
by CID officers—I do not want to
mention their names, 1 can give it in
writing if necessary. They asked
whether they should guard the rail-
way line, defend the bridges or guard
the villages. 1 asked them what they
meant by villages. They said that
there was only one tiny metre gauge
line which was to be guarded from
Siliguri to Gauhati, whereas there
were some villages—] am not able to
mention their names—which they
suspected were harbouring some mis-
creants, some infiltrators. They said
that it was difficult for them to make
out who were infiltrators and who
were not. Shri Harvani was saying
that he stood for the 50 million
Muslims. T guite appreciate his feel-
ings and sentiments. But the point is
whether all those people can be
trusted. This fact has to be taken into
consideration,

Another thing is, at the beginning
of the war only river transport
through the Brahamaputra river run
by the Joint Steamer Company had
suspended their activities for four
months due to illegal strike by Pakis-
iani crew. I do not know whether the
Govaernment has tried to do something
uzbout that. It is a monopoly of the
Joint Steamer Company and the crew
who are all Pakistani people have
been instigated by the Pakistani Gov-
ernment, Therefore you can imagine
if =uch = i happened in the
beginning of the war what wou!d be
the fate of Assam.

Shri Kotoki was saying that our
country is  surrounded by foreign
countries. On one side  there is
Burma, on two sides, that is, on the
south and the west there is Pakistan
and there iz Bhutan in the north. So
vou can quite imagine the weakness
of this tiny line through the 40-mile
corridor through West Bengal. We
have been asking our Railway Minis-

2052 (Ai) LSD—I10.
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ter—he is not here—to strengthen this
line and have been putting forward
very many suggestions. Of course, I
am grateful that they have given us
one bridge on the Brahmaputra but
what will we do with that bridge
when the line is broken? There are so
many parts of that line which are
submerged by floods. The other day
I wrote to the hon, Railway Minis-
ter about it and in reply he said that
there is no money provided for it in
the Third Plan. What a sad thing it
is to reply like that? I do n'ot under-
stand this. He said that this line has
been strengthened now and the rail-
way line is not submerged. 1 would
write to him again asking as to how
many days during the last July-
August floods it was submerged and
suspended.

Another thing which Shri Bhatta-
charya was suggesting I do not like
to repeat. In the area I come from
there is only one line, that is, the
highway. Since the bridge has been
constructed on the Brahmputra the
national highway has been diverted
from North Salmara to Pandu which
is about 46 miles. On these 46 miles
seven big bridges are required on the
Ai, Manas, Bhalukadonga, Beki and
other rivers. These are turbulent
rivers and they need bridges. There
is net a single bridge. If it is not
done now during the winter season,
when summer comes I do not know
how Wwe will be able to manage the
war, So, these things have to be seen
carefully. There is no use of talking
big here and saying, “We can sacri-
fice our lives; we can do this and
that”. Supply is the main thing in
wartime and if supply is sus-
pended, 'how can you fight? You
cannot fight with a hungry  beily.
Therefore there must be a flow of
supply. There is not a single hon.
Minister here, The hon. Deputy
Minister is here and he is from Assam.
I request him to take note of this
and construct all the bridges which
are required for the supply of food.
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[Shri Basumatari].

About the airline, our aeroplanes
have to fly over Pakistan. You know
how hostile Pakistan is. Only the
wther day they made a statement that
we must not deport these infltrated
people. You cannot believe them.
They may take advantage of this
danger. With this advantageous posi-
fion they may not allow our aircrafi
te fly over Pakistan. That has to be

taken note of. I, therefore, request:

the Government to be vigilant. When
ether hon. Members were speaking 1
was looking to the faces of hon. Minis-
ters. They are not so serious as they
ought to be. I hope they will be
serious at the present juncture,

Mr, Speaker: Shrimati Renuka Devi
Barkataki . . .Absent. Shri Shree
Narayan Das . . Absent. Shri P. R.
Chakraverti . .Absent. Shri C, M.
Chaudhry . .Absent. Shri Mchammad
Tahir.

st mpewy afee (o) o
AR e @rEE, gar HIET F ;@
oy I A F 9w A arfg F X
# o7 A WO FEAT | TG WIHFT TG §
F = 9T s

WS ®TT aY FTATE) @ | W A
AW T AN WS WL AT A faw
FEUM A WE Ty
fF A #Y 90F g9 A gaEn v
¥ g9 TWET S ST F I @
wf TgE afeF TUwT T g9 T@ET
afer  SEFT T g o ¥ W
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et 7 g a1 @ & @ e A 4y
7.1
We shall liberste India from the
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Mr, Speaker: Shri Ramedhwar
Prasad Singh. Shri Shashi Ranjan.

Shri Shashi Ranjan (Pupri): Mr:
Speaker, for the last five days, enough
has been said. It is so good that al-
most all of us have lent support to
the Resolutions moved by our Prime
Minister. of course, some with minor
amendments. [ also rise to support
the same without any  amendment,
for, 1 think it is not the opportune
hour to deal with minor issues, just
to make slight adjustments here and
there,

It is quite true that we have had
to pay a very heavy toll for our good-
ness and for sticking to dharma.

But at the same time, it is
gratifying that our soldiers have died
fighting for dharmg against adharma.
So, according to Lord Krishna  they
must have achieved swarga., The sac-
rifice of their mortal body iz worth
emu'ating, and I bow my head in the
honour of the departed souls.

There cannot be two opinions that
we are passing through a great crisis,
and we must be very serious and
thoughtful of the situation. In my
humble opinion, this is not the oppor-
tune moment to pass sweeping
remarks against each other and try
to show down any individual or any
party unless their actions are anti-
national. .

I agree with the previous spea-
kers that little of worriedness and
anxiety is apparent amongst the
persons responsible for carrying om
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ithe Government. But at the same
time, at this hour of emergency, we
should also not try to make capital or
to gain prominence out of the exit
or establishment of a certain Minister.
This mentality goes to create groupism
and divide us in compartments, wea-
kening our joint effort to combat the
menace from outside along our
borders.

1 personally do not find anything
new or conspicuous in a democratic
set-up if a Minister tenders hiz resig-
nation for the failures of his depart-
ment. This is just in accordance with
the established principles of demo-
cracy and is good and healthy for the
growth of democracy. Compari-
sons have been drawn by some of
the Members between our Prime
Minister and Mr, Chamberlain and
Mr. Churchill. I shall most humbly
say that this comparison is analogous.
The people of England have been
shaping their democracy for many
decades under the atmosphere of
plenty and prosperity  while our
democracy is only one and a half
decade old under great duress and
difficulties passing through manifold
problems. Secondly, Mr. Churchill or
Mr. Chamberlain werc leaders of their
party members with no suffering or
sacrifice, while Shri Jawaharlal Nehru
is the leader of the masses of this
vast sub-continent with supreme
sacrifices and sufferings.

Our policy of non-alignment has
been thoroughly elucidated in  this
House, and I need hardly say more,
but I shall only say that credit goes
to this policy that all the peace-loving
countries and the governments based
on democratic jdealogy have extended
their unconditional support. The
credit also goes to our planning and
the present leadership, for much
before the call to the mnation was
given and the Proclamation of emer-
gency was declared the entire coun-
try had united, irrespective of caste,
creed, parties and policies.

It is an open fact that there are
two blocs in_this world. bne led

._ o
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the USA and the other by the USSR
with the communist ideology, and
China is a Member of that communist
bloc. Through this House, with great
humility, I would like to caution the
USSR that if they allowed China to
proceed on with this expansionist
and imperialist move, the time is not
far off when communism will be com-
pletely wiped out with hatred and
humiliation from the surface of the
entire globe. There is still time left
when the Government of the USSR in
the name of socialism should inter-
vene and use their good offices and
persuade the Chinese Government to
abandon this expansionist and impe-
rialistic move,

At this hour. 1 would like to say onz
word regarding the Indian communists
who have endorsed the recent resolu-
tion of their party and who have
pledged their unconditional support to-
our Prime Minister. It is not just and
proper that we should still doubt their
bona fides and humiliate them for
their role in 1942. Of course, the:
Indian communists who are engaging
themselves in anti-national activities
in the border areas. as stated by
some of our hon. friends. must be
dealt with most severely without any
delay. But I think whoever comes
with an open mind and open heart,
we must welcome him and take him
together to present a united front
against aggression.

One thing I would like to say about
the Chinese people as a whole and
not the Chinese Government or the
party running the Chinese Govern-
ment, It is known to everybody that
today in China there is only one party
which is also running the Govern-
ment, and the party membership is
not even 2 per cent of the total popu-
lation. So it will be top much to
think that all the Chinese in China
endorse the view of the Government
there and are anti-Indian. There are
pro-Indian elements also. After all
Chiang Kai-shek and his followers are
all Chinese, 'So we must be clear in

hiki a are opposed ta
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the present regime there which is ex-
pansionist in its move and imperialis~
tic in its approach,

I would now like to make a few
suggestions. The services of experienc-
€d civil and military officers who have
retired or who are abroad should be
requisitioned under an advisory com-
mittee and they should be given defi-
nite assignments with power and res-
ponsibilify. The hours of working of
the Lok Sabha, Rajya Sabha and State
Assemblies should be increased, if
needed, but the duration of the ses-
sions should be reduced to save time
and to work for defence. All non-re-
munerative schemeg should be sus-
pended for an indefinite period and
only skeleton portions of remunera-
tive schemes should be operated,

Mr. Speaker: What is his suggestion
about prolonging the hours of sitting
of Lok Sabha?

Shri Shashi Ramjan: We should sit
longer hours and shorten the duration
«of sessions.

Schemes for building of residential
quarters should not be taken up for
the present. The period of use of the
English language as official language
should be extended till we are not at
rest. There should be striet cenzor-
ship on all official and non-offizial
news items, control on movement of
military and government officials; and
ali journals which do not advocate
Irdia’s cause should be banned forth-
with. There should be civil defeace
avrangements throughout the country
ard in case of necessity, let that civil
defence body take over charge of the
administration. Border travelling, rail-
way, roads, steamers etc. should be
iaken over by the military depart-
ment. This was also done during .he
iest war on the EB Railway when it
was taken over by American soldiers.
Restrictions on newsprint should be
relaxed to facilitate wide publicity in
the interest of defence of the courtry
and to keep up the morale of the peo-
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ple. All consumable commodities
should be so controlled that nobody is
dllowed to create artificial shortage.
Severe steps should be taken against
such doers. Fire-arms should be made
available to the maximum number of
persons in rural border areas. Top-
heavy expenditure in Government
dhould be reduced to the minimum
in the light of what has been said by
previous speakers,

In the end, I will only repeat the
saying of a great statesman that deico-
cracy is always two or three y:ars
berind dictatorship but in the end it
is bound to succeed.

Mr, Speaker: Shrimati
Reddy.

&t "o w0 Wi (wgmT) : Ale
ATH 93T G189, § HIGFT &4 feamn
=mgar § f& & 9 il & g #%
T

R WY 99 AT qeer
T TAET T 9T, @ qg AT
g

Qﬂioﬁlcmi
¥ g TAT TG 9T |

W AEREY T4 /R AT
ST, &1 W FT FE T T 93 A
WX W aE T A FIEERS w59,
A F w7 ogEAE ?

I e g s foemar mar g
fr o a5 9% §59 F1 gFEAL AT |
TE S A WA AT TG § 7 Ay
AT WA A qF §, F a1 guEd
& & g gat #T @ & AR i
T g, T T g R En A |
HrET grga SATEE, § 49T w0
%F fag dg< E {Interruptiona.)
W I faad WA TEEr e

Yashoda

¥ it v



1443 Resolutions re: .

*

Mg §, W § U9 9w @ q9 §w
fawe oz it g, @@ a1 3w § W H
ATFI NFT aFATE | AL 7 &
surar T Jfgd, A €Y e gri
(Interruptions.)

st wRwm g (WETR)
W fae

weaw wgag ¥ gawar § oA
foe T § | WX T W9 F I3
Wi FT &, O F 99 FFAT A g
AR |

sit frernq v (3afar) :ootw
fre # §9 Far T o &FaT g

WEOW SEET  qgT TF Far AT
THAT & | 99 HEEOT 919 F ®1 T
¢fEaFa qrmrong ?

st "o ®WTo WL : T T fAe
fedt s, A I9H SR TG FT AT FFAT
g

Tg WA @ae - da faae

eI WG W A9 ara e
9 WE 8, a1 S §Ted 48t 97
A F am g fame g §ar o e
¥ wgaE #t g awr & o4
99 §9 F1 FY g foar § 0 W W=
T N wF AT T ATeT §, 99 99
FAXH T o) 7Y wg gHar § | W
Ar wem AT woAr few 2§

sl TR @

Shrimati Yashoda Reddy (Kurnool):
1 must at the very outset confess that
1 may not have any originai things
to say, but the occasion being such,
I cannot but say a few wo.ds, because
I want to express my sentiments
through you to the Prire Minister
and to the nation.

KARTIKA 22, 1884 (SAKA)

Proclamatiorn of 1444
Emergency and
Aggression by China
1 am a proud citizen of this country
because today India has come out as
one body, one person, and we are
going to defend ourselves :gainst
China, whatever it may cost.

1 am also proud that we have got a
leadership like that of Nehru, who
was a leader in peace time, buit who
certainly is going to help our country
even during the war as gloriously as
he has led us during peace.

Thirdly, I would like to pay my tri-
bute and homage to our brave soldiers
who have lost their lives for our
country. Not only do I pay my
homage, but 1 congratulale every
mother who has contributed such
brave sons to this country. Glory
unto them, and let there be more
mothers like that in case we need.

The Chinese war against us has
more than one aspect. Militarily it
wants to come and sit on our heads
and subjugate us, so that it may have
military control. It wants 10 control
Bhutan and if necessary Nepal, and
have military control over us.

Economically it wants to give us a
headache in the northern border so
that our economic policies and the
Third Five Year Plan may be defeat-
ed, and it wants to subjugate vs in
that way.

Politically it wants to keep up conti-
nuous pressure on the north 10 make
us give up our non-alignment policy
and turn to the West more and more
so that it may embarrass Russia,
which is today giving aid.

Ideologically it wants to convert
India into a communist country.

So, militarily, politically, economi-
cally and ideologically we are going
to fight it. Lei China remember that
when a nation like India and its
patriotic  indignation is  roused,
China can neither harm us, humi-
liate us, nor intimidate us and cer-
tainly not defeat us. Let it be under-
stood.

Today our aim should be to drive
out the aggressor whatever the cost,
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and we are going to do it irrespective
of ideas and ideologies, We are going
to get aid from any nation that gives,
East or West, to drive out the aggies-
sor. Certainly we are going to stick to
non-alignment, because today India is
proud that it is not a satellite of any
country in the world  Today
every other  country in the
world, even in the communist world
has recognised our bold policy and
our moral right. Certainly Russia is
neutral because of our non-alignment
policy. What it may be tomorrow, I
do not know. I may also say whatever
may be difficulties we should fulfil
our Plan; not only that, we should
overfulfil the Plan. I do not want to
repeat the many suggestions given
here because I promised to finish in
five minutes. 1 would appeal to my
friends who talk here tog remember
that not only our country but the
whole world is listening to us. I am
glad the Swatantra Party Member said
that in spite of our difficulties and
differences all should support the
Government and our Prime Minister.
That is the truth. When that is so,
why do people want to say something.
If they must. they may criticise in
private but praise them in public; that
should be the motto.

Lastly, one word about the commu-
nists. I congratulate them. They are
skating on thin ice. They are very
embarrassed, They could not blame
us for their predicament. Though pub-
licly they say that their poliey is con-
tained in this resolution, they have
not expelled their partymen who hold
contrary views. Why should they to-
lerate such people for whom interna-
tional politics is more important than
even motherland? Shri Kumaraman-
galam says that unless we put them in
the defence councils they were going
to control the factory workers at the
peril of the nation. We cannot believe
when people speak like that. Let them
by their actions show that they are
patriotic and let them dissociate them-
selves from international communism.
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Let them be Indians first and commu-
nists later and let them prove that
Indian communists are not like com-
munists of other countries and for
them India comes first and India
comes last. Lastly, as a woman. I say
that we place all our services of the
women in India. We are not going te
hesitate to send our husbands and
brothers and sons to the fromt line.
In the second line too every woman
will work whether as a driver or tele-
phone operator or as a nurse or as a
cook or a scavenger or road sweeper
and we will show by gur action that
Indian women are not far behind.
Thank you, Sir, for this opportunity.

Mr. Speaker: T have received 26
slips. I will call them, ali these 26
persons before the Prime Minister
rises to reply. But I shall receive no
other name.

=it firm e A e A A
7 |

WE WEYT : Ag W1 § ! 9w
s AT A a2 g ¥ owOw
gt & ¥g fefafem gram =migd 1
™ TO% ¥ gy miEaniz & me=w
& A Smar € )

Shri Priya Gupta: 1 beg to be
excused.

BUSINESS ADVISORY COMMITTEE

EicHTH REPORT

Shri Rame (Buldana): Sir, I beg
to present the Eighth Report of the
Business Advisory Committee.

20.24 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
November 14, 1962|Kartika 23, 1884
(Saka).
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[Tuesday, November 13, 1962/Kartika 22,

ORAL ANSWERS TO QUES-
TIONS . . .

5.Q. Subject
No.
154 Smuggling of rice to Pa-
kistan . . .
155 Agricultural production in
ramdan areas . .
156 Civilian pilots .
157 Diesel Locomotive Project
158 Proposal to sell Heron and
Viking Aircrafts
199 Testing of agricultural
produce . .
160 Coastal trade
161 Lossofcrop and cattle due
10 floods
162 Teachmg of agncu}ture in
rural institutes.
163 Spares and stores of  air-
crafts . .
164 Mangalore Port
165 Accumulation of fertilizers
166 Rationalisation of  ugar
prices .
173 Cost of pruducuon of
sugar .
‘WRITTEN ANSWERS TO
QUESTIONS .
S0
wo
167 Shipping Companies

163 Delhi-Madras  air service
wig Jabalpur .

169 Decrease in wool priduc-
tion . . .

170 Divisional pattern on 5.1
Railway Administration .

171 Raiiway acctidents

172 Requircment of llmbcr and
wood .

U.5.Q.

No.

299 Hanging garden at IFateh-
pur Sikr .

300 Zooiogical parkin Ddh:

301 Cultvation of Cocoa

‘302 Asrodromes at Cochin and
Trivandrum

303  Extension of Railway line

from Tirunclvelito Kan ya—
kumari

DAILY DIGEST

CoLumMNS

1135—71

1135—38

1138—41
T141—44
1144—46

1146—49

1149—52
1152—54

1154—58
I158—61

1161—63
1163—65
11€5—68

1168 —69
1169—71

. II7I—I216

1171
1172
1172

1172—73
1173—74

1174—75

1175
1175
T176—77

1177

1177—78

1884 (Saka)]

WRITTEN ANSWERS TO

QUESTIONS—contd.
U.5.Q. Subject
No.

304 Dispensaries and Hoepuals
in Tripura .

305 Cotton cu!lwanon in
Tripura

306 Training Centres for Pan-
chayat Presidents

307 National Hrghways in
Andhra

308 Training Gentre for Acro-
drome Officers N

309 P.&T. employees

310 P.&T. quartersin Delhi .

311 Land put under Japanese
Method of cultivation

31z “Trident” aircraft for
L.I.C.

313 Unmanned level cmssmgs
on Northern Railway .

314 B.0O.X. wagons for move-
ment of coal .

315 Freight rebate on import
from UK. . . .

316 Dislocation of communi-
cations service in Assam

317 Minor Irrlgsh n Program-
mes .

318 Caitle wealth

319 Joint Planning fer Asia

320 Sccond Shipyard

321 Reward for efficient Pests
and Telegraphs smp fo-
yess .

322 Assistancs Lo I’ar.chdyaz
Samitis .

323  Saihing vessuls -

324  Enguiry intc Railway acci-
dent near }\.n‘- ipur

325 Accidenton Railway bridge
at Solani in Ml‘rzid:mld
division

326 Air corporarniens

327 Hindustan shipyard

328 Connectng Andamans with
Calcutta by Radio tele-
phone . . .

329 New lines i Andhra Pra-
desh . . .

330 Violations of Forest Act .

331 Unauthorised occupation of

Ihas land in Tripura

1448

CoLumKs

1178—79
1178
1179—80
1180

1180

1180-81
1181—83
1183
1183—84
1184
1185
1185—86

1186—87
1187—89

1189
1185—90

1190—91

1191—g2
1192

1192—93
1193—94

1194—95
1195—96

1196

1197
1197—98

1198
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WRITTEN ANSWERY TO

QUESTIONS—contd.
U.5.Q. Subject Corumms
No.
Sugauli and Hari N-at
332 Stgar factories - 1198-99
truction of Acmdme!
33 Gl Third Plan - 1199

Seminar on Labour Con-
334 tract and Construction

Co-operatives . B - 1I99-1200
Convertion of M.G. line
35 into B.G. in Maharashtra 1200
336 P.& T.offices at Agartals . 1200-01
337 Export of fish . . 1201
338 Cultivable waste land . 1202-03
Cosaching stock on Ka.ntu
39 Valley section . 1203
340 Rolling stock . . . 1203-04
D farm with Sw:u
e n:::mnoe . . 1204~08
2 ImpoﬂanumﬂmRm 1208
343 Production of sugarcane . 120506
344 Rulwnzuoop line between
i and Ln
Inssd . 1206
at orul Hl h'u'l ] in
46 }it’llllillb s‘ 4 . . 1206
347 Priority to exported goods 1207

348 Wheat ships held up «
Vishakhapatnam Port . 1207-08

340 Tallah bridge . 1208
o Covering over P]ntforms
3 on N.F. Railway . 120809
351 Postal services . . 1209
352 Moarketing of agriculture
produce . . . 1209-10
353 Ticketless travelling . 1210
354 Import of R.nlwny oqulp—
ment 1210
355 Self-sufficiency | in food-
grains . . . 1210-11
356 Landless labour . 12I1-I2
357 Earth tremors in Delhi . 1212
358 Advertisements by  Air-
India . . . 1213
359 Air-India bookings . 1213
360 Air-India inaugural ﬂmht
to Moscow - 1213-14
361 Diesel goods train be‘twoen
Moghalserai and Rosa . 1214—15§
362 Railway track joining Indore
with Dhulia . . . 1215

Realignment of N.G. Kangra
Valley section . I215—I16

OBITUARY REFERENCE

The S P ker made a ref 3
to the passing away of Shri
Hmbhml(un*mghliam
who was & sxtung Member
of Lok Sabha.

Thereafter Members stood in
silence for a short while an a
matk of respect.

CALLING ATTENTION TO
MATTER OF URGENT
PUBLIC IMPORTANCE

ShriB.C. Seth called the atten-
tion of the Minister of Rail-
ways to the reported Rail-
way  accident between
Manjhi and Bakulah stations
on the North-Eastern Rail-
way on 11th November,
1962 resulting in the death
of 25 persons and injuries
to several others.

The Minister of Railways (Shri
Swaran Singh) made a state-
ment in regard thereto.

PAPERS LAID ON THE
TABLE . .

(1) A copy each of the follow-
ing Notifications under sub-
section (3) of section 133 of
the Motor Vehicles  Act,
1939, making certain further
amendments to the Dehi
Motor Vehicles Rules, 1940 :

(1) Motification No. F.12/102
{60-Trans published
in Delhi tte dated the
19th April, 1962;

(#) Notification No. F.iz/
76/60-Transport publish-
ed in Delhi Gazerte dated
the 26th July, 1962.

{2) A copy of Notification No.
G.5.R. 1451 dated the 3rd
November, 1962 issued un-
der section 3 of the Agri-
cultural Produce (Deve-
lopment and Warehousing)
Corporations Act, 1956.

(3) A copy of the Indian Me-
dical Council (Post-graduate
Medical Education Com-
mittee) Rules, 1961 pub-
lished in Notification No.
S.0. 1699 dated the 22nd
July, 1961, under sub-sec-
tion (2) of section 32 of the
Indian  Medical Counc
Act, 1956.

1450

1216

1217—2%:

1225--27



TABLE

{f) A copy of the explm
tory statement giving
reasons for immediate le-
gislation by the Foreign-
ers Law (Application and
Amendment) Ordinance,
1962, (No. 5 of 1962)
was laid on the Table
under Rule 71(1) of the
Rules of Procedure and
Conduct of Business in
Lok Sabha.

(#) A copy of the explana-
tory statement giving rea-
sons for immediate legisla-
tion by the Companies

1233

Eighth Report was presented.

AGENDA FOR WF.DNESDAY,
NOVEMBER 14, 1962/
FARTIKA 22, 1884 (SAKA)—

Further discussion and voting
on the Resolutions regard-
ing approval of Preclama-
tion of Emergency , and
Chinese Aggression, moved
by the Prime Minister (Shri
Jawaharlal Nehru) and
substitute motion and am-
endments, moved on $th
November, 1962.

1451 [Dany Diemst] 1452
CoLumMNs CoLumns
STATEMENTS BY MIMIS- STATEMENTS RE ORDI-
TERS . . . . 1337—131 gﬁfg& Lx;I‘D ON THE
. . —contd.
(). The Minister of State for e
Irrigation and Power (Shri A . .
made a state- ) Or
ment correcting the reply 1962 (No. 7 of 1962) was
given on the 3oth May, laid on the Table under
1962 to Starred Question Rule 71(1) of the Rules of
No. 1182 Shri Y.N. lure and Conduct
Singh P’rﬂiﬂg Hirakud of Business in Lok Sabha.
Dam \
RESOLUTIONS UNDER CON-
() The™Minister of Mines SIDERATION . . . 1233—1446
and Fuel (Shri K.D. i i
Malaviya) made a state- Discussion on tpe two Reso-
ment regarding supply lutions regarding approval
position of petroleum pro- of Proclamation of Emer-
ducts, gency, and Chinese Ag-
gression  moved by Shri
BILLS INTRODUCED . 1231,1232-33 Juuh.nrllI Nehru and sub-
(©) The Poreigners Law (Ap; maents ‘hereto,  moved on
%lill?nt‘;%:nd“mn ) the 8th Novembr, 1962,
’ ) continued. Thediscussion
(%) The Companies (Am- was not concluded.
endment) Rill, 1962 .
STATEMENTS RE. ORDI- REPORT OF BUSINESS AD-
VISORY COMMITTEE—
NANCES LAID ON THE PRESENTED . 446
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